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vPreface

Preface

Parliamentary diplomacy is an instrument of dialogue between 
Parliaments which, in recent years, has increasingly engaged the 
attention of the world. The scope of diplomacy has extended from 
the traditional domain of the Executive to the Legislature as there 
is a realization that global issues are all too important to be limited 
to inter-governmental negotiations. Parliamentarians today have 
a greater interest and involvement in international relations. They 
also have a global mindset on issues like food security, climate 
change, terrorism, gender issues, to name but a few. Parliamentary 
diplomacy is no more restricted to conducting relations for inter-
parliamentary cooperation; this informal channel is used more and 
more by parliamentarians to increase mutual understanding between 
countries, and to share best practices in the working of democratic 
institutions.  

The members of the Indian Parliament have been engaging in 
inter-parliamentary activities for several decades. It was during the 
speakership of Smt. Meira Kumar that parliamentary diplomacy 
received a new impetus. Under her leadership, the Parliament of India 
successfully hosted the 20th Commonwealth Speakers and Presiding 
Officers Conference in January 2010, the Fifth Association of 
SAARC Speakers and Parliamentarians Conference in July 2011 and 
the Seventh Meeting of Women Speakers of Parliament on ‘Gender-
Sensitive Parliaments’ in October 2012. Her diplomatic background 
has facilitated in opening new vistas of parliamentary cooperation by 
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expanding opportunities for parliamentarians. It is to her credit that 
many parliamentary delegations participated in various multilateral 
conferences during her tenure as the Speaker of Lok Sabha. She 
very ably led parliamentary delegations to various countries, thereby 
strengthening bilateral relations and building bridges of friendship 
and trust amongst the peoples and parliamentarians. Since she took 
over as the Speaker of Lok Sabha, several visiting Heads of States and 
eminent world leaders have called on her. Smt. Meira Kumar has 
not only raised the benchmark of parliamentary diplomacy but also 
registered her presence internationally with her depth of knowledge 
and understanding on a wide array of subjects. Her laudable initiatives 
have indeed strengthened the foundation of parliamentary diplomacy 
in India.

This publication highlights her rich contribution at international 
conferences and during bilateral visits towards enhancing 
parliamentary diplomacy. It also gives details about participation 
by the members at the inter-parliamentary conferences, besides 
including information on Parliamentary Friendship Groups. The 
publication will, thus, be of immense value to parliamentarians, 
political scientists, research scholars and all those who are interested 
in the area of parliamentary diplomacy.

NEW DELHI P. SREEDHARAN
May, 2014 Secretary-General 
 Lok Sabha
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Way back in the winters of 1985, while delivering my very first 
speech as the Congress candidate in an election meeting at the banks 
of river Ganga in Bijnor, it dawned on me that I had finally embarked 
on a course quite different from my earlier career in the Foreign Service.  
Although a few years later in 1988 as part of a parliamentary delegation 
to Sofia, for the 80th Conference of the Inter Parliamentary Union,  
I was pleasantly surprised to find the atmosphere charged with 
activities I had been familiar with.  The interaction I had there with 
Speakers and members of other Parliaments is vivid in my memory as 
that was the time I was first introduced to the fine art of parliamentary 
diplomacy.

Traditionally, we all know, diplomacy has been the exclusive 
domain of the executive.  In India, it has been so since the formation 
of the interim government in September, 1946 with Pandit Nehru 
holding the portfolio of Foreign Affairs and Commonwealth Relations 
under Viceroy Wavell.  After independence, successive governments 
have pursued it, at times in trying circumstances, with the overriding 
objective of serving national interest.  However, our well thought-out 
decision to have the parliamentary system naturally added another 
dimension to the way we look at the world at large.  Even in those early 
years, the Constituent Assembly (Legislative) adopted a Resolution 
in August, 1948 to form the Indian Parliamentary Group of the IPU 
and passed legislations concerning our foreign policy.  It was playing 
a definite role in this sphere alongside the Executive. Gradually there 
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have come into being two channels through which Parliament gives 
its inputs to the Executive — the Departmentally Related Standing 
Committee on External Affairs, which holds serious deliberations and 
its reports are of value and the Consultative Committee on External 
Affairs which is equally important.

Article 246 of our Constitution exclusively empowers our 
Parliament to make laws with respect to “all matters which bring 
the Union into relation with any foreign country”.  Therefore, right 
from its inception on May 13, 1952, it became incumbent upon the 
Indian Parliament to understand the underlying approaches and the 
dynamics involved in conducting our foreign policy.   Parliamentary 
diplomacy – the method and manner of our Parliament having fruitful 
relations with other Parliaments – has since then evolved as a key 
contributor to foreign policy initiatives.Today, the participation of 
parliamentarians in external affairs is a crucial aspect of international 
collaboration and vital for nurturing democratic culture globally.  In 
several cases, international covenants need to be followed up with 
legislative measures.  This places parliamentarians in close proximity 
with foreign policy matters.  Parliamentary diplomacy has become 
an acknowledged function of the elected representatives in most 
democracies, providing immense potential for forging friendships 
and projecting the image of one’s country abroad.

The philosophical underpinnings of India’s foreign policy are 
adequately highlighted in our Constitution.  Article 51 proclaims 
the larger world view of the people whereby India endeavours 
to espouse international peace and security, maintain just and 
honourable relations between nations, foster respect for international 
law and treaty obligations in the dealings of organized peoples with 
one another and encourage settlement of international disputes by 
arbitration. The principles laid down in the Constitution became the 
cornerstone of our approach to the world.  

A country’s foreign policy is shaped by its geography, history, 
heritage, cultural traditions and cherished values.  Emerging from such 
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constant factors, it enjoys a fair degree of stability in its orientation.  
One rarely sees paradigm shifts in foreign policy prescriptions.  It 
evolves through national consensus.  This is especially true in 
democratic systems because the principal strength of a democracy is 
its ability to create a conducive climate for the convergence of various 
shades of opinion into a broad national perspective.  This is not to 
say that foreign policy is a dogmatic doctrine.  A mature foreign 
policy shows enough dynamism to adjust itself to changing situations 
without losing its character.  Since there are no absolute certainties 
in the world, continuity and change are two aspects of the inherent 
strength of any policy framework. 

The Constitution has so empowered the Parliament that it is 
always aware of the various intricacies and nuances guiding our foreign 
policy decisions.  This key institution of our polity is therefore in a 
position to firmly project our view of the world.  And always with 
one voice.  It is not rare to see differences amongst political parties 
in Parliament.  But, on foreign policy, there is only one view.  The 
nation speaks in unison through its Parliament.  

 Needless to say that in the midst of all this, it is imperative for 
the institution of Speaker, apart from its other functions, to focus on 
parliamentary diplomacy.  When I became the Speaker,   I had some 
idea, I must confess, that I would  play a role in this parliamentary 
form of statecraft but I realised full extent of my involvement much 
later.  When the House was in session, there were a number of 
parliamentary delegations visiting our Parliament on joint invitations 
from Chairman, Rajya Sabha and me.  Care was taken to time these 
visits in such a way that the delegates could see both the Houses 
in session.  It is perhaps not known to the public that Speakers, 
Members of Parliament and other foreign dignitaries often called on 
me for sharing of perspective on relevant subjects.  In those meetings, 
whenever I pointed out that my views had the unanimous support 
of all the 42 parties in our Parliament, there was instant applause.  
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The goodwill generated at such occasions underscores Parliament’s 
role in furthering foreign policy objectives.  However, I would like to 
emphasize that Parliament’s canvas is much broader.  The involvement 
of Parliament in foreign policy matters has become more pronounced 
in recent times, especially in the post-liberalization era.  Liberalization 
has led to the economy being opened progressively to greater foreign 
participation, bringing us into close contact with several countries 
unlike in the past.  Consequently, Parliament’s responsibility as an 
overseeing institution has grown – its understanding becoming 
deeper in the process.

This is to be juxtaposed with the fact that our Parliament is a member 
of multi-lateral parliamentary bodies such as the Commonwealth 
Parliamentary Association and the Inter Parliamentary Union to 
name two prominent examples. The Commonwealth Parliamentary 
Association is an association of 175 national, state, provincial 
and territorial Parliaments with a membership of about 17,000 
Parliamentarians.  There are 9 CPA regions — Africa, Asia, Australia, 
British Islands and Mediterranean, Canada, Caribbean Americas 
and Atlantic, India, Pacific and South East Asia.  Apart from the 
Speaker of Lok Sabha and Members of the parliamentary delegation, 
the Speakers or the Presiding Officers of 28 State1 Legislatures and 2 
Union Territories of Delhi and Puducherry attend the Annual General 
Assembly of CPA. However, only the Speaker and two representatives 
from the India Region participate in the midyear executive committee 
meetings.

In the September of 2009, I found myself heading towards the 
Eastern Coast of Africa with my delegation to attend the CPA General 
Assembly in Arusha, 651 kms., north of the Tanzanian capital of  
Dar es Salaam. It was my first CPA Conference and amidst the 
pleasantries and the courtesies, I could sense in the air, also a 

1. The newly created 29th State has still to apply.
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pleasing curiosity about India’s first woman Speaker.  Ours was the 
largest delegation there. It always is, as I discovered later, in every 
such conference, leaving not an iota of doubt that we are the largest 
democracy.

In the CPA Conference in Nairobi the next year, I realized I did 
something no Indian Speaker could do before. I voted in the election 
for the Chairperson of the Commonwealth Women Parliamentarians. 
Ms. Alix Boyd Knights, Speaker of Dominica was elected. Thereafter, 
I heard voices of discontent of the losing side getting drowned in 
singing and rejoicing, that sunny afternoon, in a hall full of women 
law-makers from across the continents. 

The year 2011 saw the 100th anniversary of the CPA being 
celebrated with pomp at the Westminster. I was there at the invitation 
of Sir Alan Haselhurst, Chairman, of the U.K. Executive Committee. 
Together with it the 57th Conference of CPA was also organized 
where I was caught in the middle of hectic lobbying and canvassing 
for the election of the Chairperson of the Executive Committee of 
CPA. That was so because the Indian delegation had a very large 
number of voters.  There were three candidates in the fray.  The 
Chairman of the Senate of Pakistan met me with his delegation to 
request for our support for Ms. Kashmala Tariq. Their Speaker too had 
written to me. On the other hand, when I was in London on bilateral 
visit, the Speaker there had sought my support for Alan Haselhurst.  
Finally, on the election day, voting was done through secret ballot 
in two rounds.  India backed Tariq and Haselhurst by turn in those 
two rounds.  Haselhurst emerged the winner with 118 votes and  
Ms. Mata’afa of Samoa was second with 97.

The Inter Parliamentary Union, established as long ago as 1889, 
is an international organization of the Parliaments of sovereign states 
with its headquarters at Geneva.  India joined it in 1949 and today, 
Parliaments of 164 countries are its members.  Ever since India joined, 
its participation has been so regular and diligent that those countries 
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which in the past tried raising issues like Jammu and Kashmir and 
allegation of human rights violations, have eventually given up.  In 
IPU Conferences, resolutions are adopted through voting whereas in 
CPA resolutions are not adopted. IPU holds two statutory Assemblies 
in a year – the first, in one of its member countries and the second 
in Geneva. The Indian delegation to IPU is limited to the Speaker, 
some members of Parliament and officials.  

The parliamentarians I had not met in Arusha, I met in Geneva 
for IPU the following month.  Like a whirlwind, there were rounds 
of introductions and meetings with the curiosity factor still being 
quite perceptible.  Despite the bonhomie or perhaps because of it, a 
great deal of work was being done in the committees and the General 
Body.  The performance of our members was note-worthy and at times 
highly impressive.  A. Gopinathan, our Permanent Representative 
to UN in Geneva and his team of officers were present throughout 
to assist.  Those days, the President of IPU was Theo-Ben Gurirab, 
Speaker of Namibia, former President of the UN General Assembly 
and a veteran freedom fighter. He was keen that I should be the 
President of IPU when his term expired. However that, I thought, 
was not possible considering the heavy commitments I already had.  
Much later, in October 2011, when elections were held in Berne for 
the next President of IPU, my delegation played a decisive role in the 
victory of Speaker Abdelwahad Radi of Morocco. But that, of course, 
is another story.  One interesting fact I must mention is that India 
and China have the maximum number of votes in IPU — 23 each.

IPU holds annual meetings of Women Speakers of Parliament.  
India had never before participated in such meetings, for obvious 
reasons.  In July, 2010, the Speaker of the Swiss Parliament hosted 
the 6th annual meeting of Women Speakers.  I received a joint 
invitation from the Speaker of the Swiss National Council, Pascale 
Bruderer Wyss, a bright young woman of 33 and the Speaker of 
the Council of States, Erika Forster Vannini, another admirable 
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woman and a grandmother of 4. Of 43 Women Speakers, 23 had 
come to attend the meeting which I thought was a good attendance.  
It was indeed a memorable experience to meet so many women of 
eminence in a spirit of sisterhood in the delightful little city of Berne. 
Chitra Narayanan was our Ambassador which truly made it a women’s 
affair. I decided to follow the trend that women Speakers’ conference 
should only be hosted by women Speakers. So, I made preparations, 
without caring to hide my excitement, and our Parliament received 
many Speakers of the world in October 2012 to deliberate on “Gender 
Sensitive Parliaments”. Shri Pranab Mukherjee, President of India, 
inaugurated the Conference and Abdelwahad Radi made it a point to 
be present. Personally, I gained by making new friends and meeting 
the old ones.  

The Conference of Speakers and Presiding Officers of the 
Commonwealth is held every two years to promote understanding 
of parliamentary democracy. The 20th CSPOC was in New Delhi in 
the beginning of 2010. Organising my first international conference 
was a learning experience, which I hope, will stand me in good stead.  
Later, whenever I happened to meet the guests who were at  that 
Conference , they invariably engaged me with the most animated 
account of their visit.  Since then I have attended the standing 
committee meeting of the CSPOC at the Isle of Man and the 21st 
CSPOC at Trinidad and Tobago.

I have always felt that India should take the lead in consolidating 
democracy in the SAARC region. Consequently, in July 2011, 
the fifth Conference of the Association of SAARC Speakers and 
Parliamentarians was organized in New Delhi after a gap of five years.   
After reviving this dormant conference, me and my counterparts 
became quite particular. We met annually with Pakistan and Maldives 
playing host in the years 2012 and 2013, respectively. Incidentally, 
before my SAARC visit to Pakistan I was there on a bilateral visit 
on the invitation of Speaker Dr. Fahmida Mirza. It was historic and 
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unforgettable as no Indian Speaker had ever led a parliamentary 
delegation to Pakistan.  My talks with their leadership, formal as they 
had to be, were also frank, free and extremely cordial. The response 
of the people was unusually positive, perhaps because throughout 
my stay I spoke only in unadulterated Urdu – the language they love.  
And,  so do I. 

The multilateral parliamentary fora act as sounding boards of 
the national intent on several global themes such as environment, 
climate change, financial crisis, terrorism, human rights, democracy 
and like.  Resolutions are introduced, debated and voted upon 
thereby creating an enabling atmosphere for the governments to 
move forward.  Although there are no binding commitments yet on 
several occasions, the proceedings of these fora prove to be precursors 
for decisions taken by governments at the United Nations.

With parliamentary diplomacy acquiring sharper definition, 
bilateral visits by parliamentary delegations have received new 
impetus.  During such visits, several matters are taken up which 
sometimes may lead to innovative solutions.  All my visits were 
carefully planned to ensure meaningful meetings with the Heads of 
State — president, king, queen, emperor, duke as the case may be — 
and with Vice-Presidents and Prime Ministers.  This was apart from 
the sessions I had with my counterparts. Sometimes these visits are 
formalized by signing memoranda of understanding like I did with 
the Parliaments of Bhutan, Mongolia and Belarus.  My first visit was 
to Austria on the invitation of Speaker, Ms. Barbara Prammer. It gave 
me an opportunity to have stimulating discussions with her and with 
the Federal President, Dr. Heinz Fischer, who took me by surprise 
with his indepth knowledge of India and with his great admiration 
for my late father, Babu Jagjivan Ram ji.

Whatever country I was in, I made special efforts to meet the Indian 
community there. Our diaspora has made us proud by contributing to 
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the development of the country of their adoption while maintaining 
their ties with India. I like to applaud their achievements.  

When a parliamentary delegation goes abroad, be it on a bilateral 
visit or to participate in a multilateral event, Lok Sabha Secretariat 
fully equips the delegates with well-researched information, buttressed 
by official briefings from the Ministry of External Affairs and other 
Ministries. 

Parliamentary delegations are headed by Lok Sabha Speaker who 
speaks on behalf of the delegation. In our constitutional scheme, 
the Speaker of Lok Sabha is highly placed and functions beyond 
political preferences. When the Speaker speaks, the speeches are the 
reflection of a broader outlook. Therefore, I have always taken care 
in determining my pronouncements. They reveal the potential of 
Parliament in generating abundant wealth of international goodwill. 
As such, I have considered it my privilege to burn the midnight oil in 
preparing these speeches, weaving in them not just the realities but 
also the vision I have of India’s role in the world. 

To give a glimpse of how our Parliament connects with other 
parliaments, I thought of publishing my speeches.  Hence, this book.   
Most of the speeches till July 2011 have been included in it.  There 
are two reports to make up for the absence of formal speeches.  

For their earnest efforts to ensure completion of the book I place 
on record my appreciation for the Lok Sabha Secretariat, particularly 
P. Sreedharan, Secretary-General; P.K. Misra, Additional Secretary; 
Manju Sharma, Additional Director; Tushar Kant, Deputy Director 
and Harsh Banga, Research Officer.  The Officers and staff of my 
personal office, including S. K. Khanna, Principal Secretary; Shalini 
Singh, Private Secretary and K.P. Balyan, Officer on Special Duty 
deserve to be commended for their sincere and unfailing assistance to 
me.  My thanks are also due to Sudhir Kumar Jain of Jainco Art India 
for good quality of printing.
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This book is about my interpretation of parliamentary diplomacy 
and its broadening horizon. I hope the readers would find it 
absorbing.

Meira Kumar (Smt.)

May, 2014



I. Parliamentary Cooperation: 
The Way Forward
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1

Cooperation in the  
Commonwealth

The Commonwealth of Nations has its roots in British Empire and was earlier 
known as the British Commonwealth of Nations. It was formally declared 
as Commonwealth of Nations in 1949.  During its 60th anniversary, the 
Parliament of India organized the 20th Conference of Speakers and Presiding 
Officers of the Commonwealth at Vigyan Bhawan, New Delhi from 4 to 8 
January 2010. This was the first International Conference hosted during my 
Speakership which saw the coming together of 48 Presiding Officers from 41 
countries of the Commonwealth.  In my welcome speech at the inauguration 
of the Conference on 5 January, I highlighted the importance of CSPOC in 
nurturing democracy.

On behalf of the people and Parliament of India, I extend a very 
warm welcome to the distinguished Speakers and Presiding Officers 
of the Commonwealth, their spouses and other honoured guests 
who have assembled here this morning. I am grateful to you all for 
being here to participate in the deliberations of the Conference.

It is certainly a great occasion for us as it is for the third time that 
New Delhi has been chosen as the venue of this august gathering. We 
hosted the Second and the Eighth Conferences in 1971 and in 1986. 
I would like to express my profound gratitude to the Conference of 
Speakers and Presiding Officers of the Commonwealth for giving 
us, the opportunity, once again, of organising this prestigious 
Conference in the 60th year of the Commonwealth.

Hon’ble Prime Minister, Dr. Manmohan Singh has kindly accepted 
our invitation to inaugurate and address this Conference. He 
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epitomises the best of the Indian democracy with his respect for 
the rules and traditions of the House. We are thankful to him for 
the whole-hearted cooperation he has extended for the success of 
this Conference.

Spread across the continents and representing more than 
one-third of the world’s population, the Commonwealth is an 
association of nations widely diverse in history, culture and 
traditions. Nonetheless, all of us in this great family share and 
cherish the ideals of freedom, equality and justice with our deep 
commitment to the rule of law, universal peace and prosperity, and 
parliamentary democracy.

Over the years, the institution of Commonwealth has played 
a crucial role in promoting mutual cooperation and consultation 
among the member countries in diverse spheres of human 
life. At the parliamentary level, we have the Commonwealth 
Parliamentary Association which aims at building an informed 
parliamentary community and facilitating cooperation among the 
legislatures across the Commonwealth. The Conference of Speakers 
and Presiding Officers of the Commonwealth which started as early as 
1969, has further strengthened inter-parliamentary cooperation in 
the Commonwealth and has, thus, emerged as a unique platform 
for the Speakers and Presiding Officers of the Commonwealth to 
share and gain from each other’s experiences. This Conference is yet 
another step forward in providing an opportunity to us to focus on 
some of the important issues that are of common concern to us 
all.

India is a land of enormous contradictions and contrasts in 
cultures, languages, religions, communities, economic groups, 
which undoubtedly enrich us. But India is not a land without 
its challenges and concerns. In the midst of this, democracy is a 
unifying and empowering force. We owe it to the abiding faith 
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and astonishing resilience of the people that they have been able 
to uphold democratic principles. In the CSPOC, we are treated 
as a region with all our State and Union Territory Legislatures being 
individual members of the India Region. Today, we are the largest 
working democracy in the world and our Parliament has acquired 
pre-eminence in our political system. In fact, our Parliament has 
been playing a pivotal role in promoting the ideals of democracy, 
human dignity and tolerance as enshrined in our Constitution. 
As an instrument of social change, our Parliament has enacted a 
large number of people-centric legislations to address the concerns 
and problems of various segments of our pluralistic society. During 
the past six decades since Independence, parliamentary democracy 
has taken deep roots in our country. Rules have been laid down 
and healthy traditions have been established by men of wisdom. 
Our traditions have been shaped by our experiences in the 
freedom struggle and therefore our democracy has a time-tested, 
imperishable core. The undiminishing commitment to democracy 
shown by the people of India constitutes this core.

In parliamentary democracy, the office of the Speaker occupies 
the most important place.  In fact, the Speaker represents the full 
authority of the House.  Being true guardian of the traditions of 
parliamentary democracy, the power and authority of the Speaker 
range from conducting the business of the House to administering 
the Secretariat and the whole Parliament Estate. It is in this context 
that the present Conference has chosen to focus on the role of the 
Speakers in diverse areas of parliamentary management.

The proceedings of the Conference have been divided into three 
Working Sessions, one each on — ‘The Role of Speakers as a Mediator’; 
‘The Use of Technology in the Parliamentary Context’; and ‘The Role of 
Speakers in the Administration of Parliament’. This Conference, thus, 
provides ample opportunities to the distinguished Speakers and 
Presiding Officers to share their views and perspectives on the whole 
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range of issues concerning their powers and position with regard to 
the management of the Houses they preside. 

It is indeed notable that the Conference of Speakers and 
Presiding Officers of the Commonwealth has emerged as an 
effective forum for understanding parliamentary democracy, 
for deliberating on the multi dimensional role of the Speakers 
and Presiding Officers and also for instilling people’s faith in the 
parliamentary institutions. I am sure that the discussions on the 
agenda topics of this Conference will be based on wide knowledge 
and practical experience of the distinguished Speakers and Presiding 
Officers, and will contribute to the growth of healthy practices 
and procedures in the management of our Parliaments.

We have made sincere efforts to make your stay in our 
country comfortable and enjoyable. Despite the hectic schedule 
of the Conference, you will get an opportunity to visit India’s most 
unique monument which continues to amaze and fascinate people 
the world over, the Taj Mahal. I would have, however, enjoyed 
taking you to different corners of this vast and diverse land, but 
a tight Conference schedule makes it difficult to arrange such a 
programme. I am sure the ethereal beauty of the Taj will make up 
for what is missed. I welcome you all once again to this Conference 
and wish you a pleasant and fruitful stay in our country. I hope you 
will cherish the memory of your visit to India.
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2

Solidarity of SAARC Parliaments

The Fifth Conference of the Association of SAARC Speakers and 
Parliamentarians was held in New Delhi from 9 to 12 July 2011.  It was 
inaugurated in the Central Hall of Parliament House, on 9 July.  The 
Speaker of the Wolesi Jirga of Afghanistan, Abdul Raouf Ibrahimi; Speaker 
of the National Assembly of Bangladesh, Md. Abdul Hamid; Speaker of the 
National Assembly of Bhutan,  Lyonpo Jigme Tshultim; Speaker of the People’s 
Majlis of Maldives,  Abdulla Shahid; Speaker of the Parliament of Nepal, 
Subas Chandra Nembang; the Speaker of the National  Assembly of Pakistan, 
Dr. Fehmida Mirza; and  Speaker of the Parliament of Sri Lanka, Chamal 
Rajapaksa addressed the Conference at the inaugural function.  A decision 
was taken at the Speakers’ Council to amend the Charter of the Association 
to include at least one woman member in the Delegation in future and to 
form a Forum of Women Parliamentarians to meet on the sidelines of the 
Conferences.  

Speaking at the inauguration, I urged the parliamentarians, to use the power 
of democratic institutions for development, social cohesion and inclusiveness 
in the region.

It is my great privilege and honour to welcome this very 
distinguished gathering of friends from our neighbourhood. As 
neighbours, we have a shared history and are bound together by 
ties that are emotional and cultural. We aspire to strengthen 
this Association by our enduring commitment towards peace 
and friendship, and by creating an unparallel bond of collaboration 
and cooperation. It is with this spirit of deep affection and 
appreciation that we are gathered here in the hallowed Central 
Hall of Parliament… a place that has been witness to many 
momentous events in our country’s history. I would also like 
to take this opportunity to express my gratitude to the Hon’ble 
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Prime Minister, Dr. Manmohan Singh, for being with us today 
to inaugurate the Conference.

With the Fifth Conference of the Association of SAARC Speakers 
and Parliamentarians, we have come a long way since we began in 
1995 from this city itself.

We are delighted to welcome Afghanistan, our newest member, 
into the fold of the Association of SAARC. I am sure SAARC will 
be enriched by their membership. We admire their resilience 
and courage to overcome challenges and strengthen democratic 
institutions.

Bangladesh has an exemplary record in promoting inclusive 
growth through micro-finance coupled with the network of self-help 
groups. We would very much like to learn from their experience.

With the Speakers of Parliaments of SAARC Countries at the 5th Conference
of the Association of SAARC Speakers and Parliamentarians,

Parliament House, New Delhi,   9 July 2011
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Bhutan has passionately embraced democracy under the 
visionary leadership of their Majesties, the King and the Fourth 
King. They have made a unique contribution to development with 
the concept of ‘Gross National Happiness Index’ and also by their 
efforts to protect their natural habitat.

Maldives has recently introduced several reforms to its polity. 
Their new Constitution seeks to nurture its democratic institutions. 
The SAARC region will also benefit by emulating their policies of 
eco-tourism.

Nepal is undergoing a process of political transition. It is 
noteworthy that the people of Nepal have reposed their faith in 
democracy and are contending to find democratic solutions to the 
challenges they face as a nation.

Parliament of India



21Solidarity of SAARC Parliaments

Pakistan, the second largest country in SAARC, is a major driving 
force in regional cooperation. Enhanced interaction and exchange 
in the region will fortify our efforts to confront similar socio-
economic concerns.

Sri Lanka has built on the rich legacy of historical and 
cultural linkages with its neighbours to supplement economic 
and development partnership. In fact, it was in Colombo that 
the decision to form the Association of SAARC Speakers and 
Parliamentarians was taken.

While SAARC is a dialogue between governments, it is important 
to recognise the role Parliaments and parliamentarians have played 
in giving another vital dimension to bilateral and multilateral 
partnerships. Since its inception, the Association of SAARC Speakers 
and Parliamentarians powerfully resonates the spirit of solidarity that 
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is the cornerstone of SAARC. The themes chosen for this Conference, 
‘Consolidating Democracy: Strengthening Trust between Parliament and 
the People’ and ‘Sustainable Development in SAARC Countries: The 
Way Forward ’ are relevant to our region as well as our times.

In a region that comprises some of the most densely populated 
countries in the world and is characterised by an overwhelming diversity 
of religions, languages and cultural identities, democracy alone can 
lay the foundation of harmonious co-existence. The SAARC Charter 
of Democracy reflects this significant ideal.

As parliamentarians, we are keepers of the people’s will and 
therefore, it is our responsibility to understand and appreciate the 
power of democratic institutions, especially those that encourage 
social cohesion and inclusiveness.

In this age of super communication, Parliaments have to be 
pro-active in sensitising citizens about their work and duties. Use of 
technology, especially IT, to connect with people and obtain their 
feedback, is essential for effective dialogue between the Parliaments 
and the peoples.

Development and democracy go hand in hand and reinforce 
each other. The SAARC region is not only historically and culturally 
interlinked, but is also home to the most daunting developmental 
challenges. Poverty, healthcare and universal education are some of 
the most pressing concerns that all SAARC member-States have to 
regularly confront.

There is no doubt that economic growth provides a decent and 
dignified standard of living. But it can also pollute our rivers, poison 
our air, defile our lands and destroy our forests. Often, the cost of 
haphazard and unmindful development is directly borne by the poor 
and the marginalised, which includes women. SAARC member-States 
must remember that it is only through sustainable development that 
we can achieve inclusive growth and ensure stability in our region.
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I am confident that the Fifth Conference of the Association of 
SAARC Speakers and Parliamentarians will be instrumental in 
augmenting what has been the core of SAARC’s objectives. Before 
concluding, I once again extend a warm welcome to the Hon’ble 
Speakers, parliamentarians and other distinguished delegates from 
the Parliaments of member-States and wish them an enjoyable and 
fruitful stay in India.

At the end of the Conference, you will be visiting Jaipur, the 
capital of Rajasthan. I hope that you are able to take back with you 
fond memories of this Pink City which is reflective of the colour, the 
poetry and the magic that is India… as indeed the entire SAARC 
region is.
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3

India and USA: Defining 
Partnership of the 21st Century

India-US relations have become increasingly prioritized in areas such as trade, 
defence and security, education, science and technology, high-technology, 
civil, nuclear energy, space technology, clean energy, environment and health.  
People-to-people interaction has provided further vitality to this relationship. 
Over the years, Dwight Eisenhower, Jimmy Carter and Bill Clinton, 
have addressed as Presidents, the members of the Indian Parliament. On  
8th November 2010, President Barack Obama too addressed the members of 
Parliament sharing with them his vision of the world. I proposed the vote of 
thanks on the occasion.   

Mr. President, it is indeed a great honour for the people and the 
Parliament of India to have the opportunity to listen to you.  Thank 
you for sharing with us your vision of the world as it is, and as it should 
be.  Not only was your address exceptional, but your presence here 
has filled the air with that brilliance and dynamism, which brooks 
no delay and surmounts every hurdle to realise the dreams of a better 
tomorrow.  Your visit to this august Central Hall is a momentous 
celebration of democracy.  It is a meeting of two great nations with 
unwavering faith in the power of people.  It is an occasion to which 
our Parliament, representing as it does over a billion people, has been 
looking forward to.

India is a land of diversities, and there lies its strength.  Ideas, 
religions and cultures have been encouraged to interact and create 
a powerful and unique synthesis, one that believes in the essential 
oneness of human beings.  This is the legacy we have inherited … 
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to which great men like Gandhi have added modern paradigms.  
It was quite early in the recorded history of our ancient land that 
democratic institutions flourished at the core of society, which over 
the years, have shaped our beliefs and convictions.  If the present 
parliamentary system is functioning with exemplary success, it is 
because our people, nurtured in those enduring traditions and time-
tested values, make real the promises of democracy.  Our Parliament 
does not only legislate, it is also an agent of social change.

Your inspiring journey to the office of the President has revived 
the hopes of generations, old and young alike, in India and across the 
world about the establishment of a just world order.  It has raised the 
hopes of humanity, particularly of the disinherited ones, waiting for 
their hour of triumph.

With Mr. Barack Obama, the President of the USA; Shri Mohammad Hamid  
Ansari, the Vice-President of India; Dr. Manmohan Singh, the Prime Minister of 

India and Shri Pawan Kumar Bansal, the Minister of Parliamentary Affairs,
Parliament House, New Delhi, 8 November 2010
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Mr. President, you are the symbol of a new era.  In your victory 
speech two years ago, you had said, “America must play its role in 
ushering in a new era of peace”.  India and the United States share a 
common commitment to strengthen the edifice of global peace.  As 
the world’s two largest democracies, we need to work together for 
this.  As Martin Luther King has said, “Sooner or later all the people 
of the world will have to discover a way to live together in peace”.

We owe our future generations a safe, secure and sustainable 
world.  Poverty, deprivation and injustice are a serious threat to peace.  
We should join forces to combat these with equitable development, 
respect for plurality, human rights, rule of law and freedom.  Both 
our countries have been severely affected by terrorism.  We in India 
deeply appreciate your concern and respect the solidarity you have 
expressed with us especially during this visit.  It is a compulsion of 
our times to jointly eliminate this scourge.

Some moments are recorded in history as points of reference.  Mr. 
President, this is that moment and I thank you for making it so.  
1[Your address in the Parliament of India has further strengthened the 
friendship between the two nations.  By developing this relationship 
even more, we can succeed in finding solution to various complex 
problems faced by our own countries and the world. Together we 
can bring that golden dawn for which the world has been waiting for 
long.

1 Original in Hindi

 ¼Hkkjr dh laln esa vkids Hkk’k.k ls nksuksa ns”kksa dh fe=rk vkSj izxk<+ gks x;h gSA bl laca/k 
dks vkSj fodflr djsa rks ge vius ns”k vkSj fo”o dh vusd tfVy leL;kvksa dk gy 
<wa<us esa lQy gks ldrs gSa] lkFk feydj og lqugjh lqcg yk ldrs gSa] ,d vlsZ ls nqfu;k 
ftldh bartkj esa gSaaA

 eS vknj.kh; mijk’Vªifr] vknj.kh; iz/kkuea=h] lnu ds usrk] yksd lHkk] nksuksa lnuksa ds usrk 
izfri{k] jk’Vh; lykgdkj ifj’kn dh v/;{kk] ea=hx.k] laln lnL;ksa vkSj lHkh x.kekU;tuksa 
dh ÑrK gwa fd mUgksaus viuh mifLFkfr ls dk;ZØe dks xfjekeafMr fd;kA ehfM;kdfeZ;ksa 
dks esjk fo”ks’k /kU;oknA vius lfpoky; ds vf/kdkfj;ksa vkSj deZpkfj;ksa dh eSa ljkguk 
djrh gwaA½
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I am thankful to  Hon’ble Vice-President, Hon’ble Prime Minister, 
Leader of the House, Lok Sabha,   Leaders of Opposition in both the 
Houses, Chairperson of the National Advisory Council, Ministers, 
Members of Parliament and the esteemed guests for gracing this 
occasion.  My special thanks to the media persons.  I express my 
appreciation to the officers and staff of my Secretariat].

I would like to convey to you, Mr. President, to the First Lady, to 
the Members of your Delegation, to the Members of the US Congress 
and to the friendly people of America, the greetings and good wishes 
of the Members of the Indian Parliament and the people of India.
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4

Inclusive Growth and 
Contemporary Challenges

The Asia region of Commonwealth Parliamentary Association comprises of 
Bangladesh, Maldives, Pakistan and Sri Lanka, while India had formed its 
own CPA India Region in 2005.  The 3rd CPA Asia Regional Conference was 
hosted by the Parliament of Sri Lanka in Colombo from 11 to 16 February 
2011.  Speaker Chamal Rajapaksa invited me to be the Guest of Honour as 
the Chairperson of the CPA India Region at the Opening Ceremony on 12 
February. I admire his mission, as Speaker, to stabilize the noble values of 
democracy, of excellence and of  tradition.

When I called on the President of Sri Lanka, Mahinda Rajapaksa and Prime 
Minister, D.M. Jayaratne our discussions were on topics of mutual concern 
and very positive. I would always remember Sri Lanka as a proud inheritor 
of cultural, religious and linguistic diversities.

I must say that this country is rightly known as the Emerald Island. 
In less than 24 hours that I have been here, I am captivated by 
the beauty of Colombo, which has some of the most magnificent 
sights one can see anywhere on earth. It gives an untrammeled 
view of the vastness of the Indian Ocean whose waters, one way 
or the other, join many of us like a deep matrix of cultural and 
linguistic similarities. It is, indeed, a pleasure to meet amid such 
exquisite scenery with its profound connections. I would like to 
convey the warm greetings of the people and Parliament of India to  
Hon’ble President of Sri Lanka, Mr. Mahinda Rajapaksa; Hon’ble 
Prime Minister, Mr. D.M. Jayarathna; Hon’ble Speaker of Parliament,  
Mr. Chamal Rajapaksa; Hon’ble members of Parliament; and the 
people of Sri Lanka.
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With the Delegates at the 3rd CPA Asia Regional Conference held at Colombo,
Sri Lanka from 10 to 16 February 2011

It is a great honour for me to address this august gathering. 
I have always looked forward to visiting your country. This 
visit is yet another affirmation of the historical ties and bonds 
of friendship, which exist between us. It is in this spirit that I  
take this opportunity to convey to you the deep sympathies of 
the people, the Parliament and the Government of India at the 
devastation that has been caused by rain and floods across large 
parts of Sri Lanka. We have been deeply saddened by the loss of 
life and damage to property. We stand ready to do whatever more 
is required.

It was more than 2,000 years ago that Emperor Ashoka sent 
Prince Mahendra and Princess Sanghamitra to Sri Lanka with the 
sapling of the holy Bodhi Tree and message of love and peace. Since 
then, time and again, our friendship has been reinforced and has 
withstood the test of time.
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I would also like to convey the best wishes of the people and 
Parliament of India to the Hon’ble Speakers and Members of the 
Delegations from Pakistan, Bangladesh and Maldives, the other 
three Member States, who bring with them their own experience 
of parliamentary participation and oversight. All of us have 
demonstrated an abiding faith in democracy as our people have 
struggled to overcome every impediment in the way of democratic 
governance. Together, the region has the ability to nurture and 
protect democracies, which are in their nascent stages and strengthen 
those which have taken roots. When such nations come together in a 
forum like this, they send a powerful message to the world.

The Asia Region of the CPA represents an immensely 
heterogeneous spectrum of humanity, in which exists a plethora 
of cultures, languages, religions, habitats and socio-economic 
groupings. While culturally, we may be a kaleidoscope of diversities, 
politically we stand united under the umbrella of democracy. 
Stability and sustainable development with inclusive growth are our 
goals, although the path to the attainment of these goals is not 
free from its own set of challenges.

Inclusive growth has, in fact, been hampered by several problems 
like poverty, food and water shortage, health, particularly that of 

Parliament of Sri Lanka
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mothers and infants, environmental degradation, climate change and 
human rights abuse. Above all these, are the challenges arising out 
of terrorism. Our endeavour is to achieve inclusive development 
without compromising peace and security in the region. The 3rd CPA 
Asia Regional Conference is extremely relevant as it seeks to address 
some of these concerns in its Plenary Sessions.

Poverty is the most daunting challenge facing us today. Hence, the 
very first of the Millennium Development Goals calls for reducing 
by half, the proportion of people living on less than a dollar a 
day. It also aims at reducing by half, the proportion of people who 
suffer from hunger by 2015. Despite these global commitments, the 
overall achievements towards poverty eradication have been slow and 
uneven.

In India, we have focussed on poverty reduction since our 
Independence. We have reduced the share of the poor in the 
population. However, in absolute terms, more than 354 million 
people are still living below poverty line. As a strategy for poverty 
reduction, we have adopted a three-pronged approach that seeks 
to accelerate economic growth by focussing on sectors that are 
employment intensive, to bring about human and social development 
by providing basic minimum services and to introduce  
anti-poverty programmes. Our Parliament has enacted the Mahatma 
Gandhi National Rural Employment Guarantee Act, which provides 
100 days of guaranteed employment in a financial year to every 
village household below poverty line.

I firmly believe that as parliamentarians, we have to take the lead 
in evolving a national consensus for empowering the poor in each 
of our countries by displaying the political will to democratise and 
decentralise at a faster pace.

Climate change and global warming have emerged as major 
threats resulting in rising sea levels and causing natural disasters like 
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tsunamis, floods, droughts, cyclones and earthquakes. The South 
Asia Region in particular, is extremely vulnerable to these natural 
calamities, which have frequently struck our region with ferocity. 
The loss in terms of lives and assets and deprivation and dislocation 
suffered by the people is enormous. This has necessitated a shift to 
pre-disaster aspects of mitigation, prevention and preparedness. We 
have, therefore, established the National Disaster Management 
Authorities at the National, State and District levels. Our National 
Policy on Disaster Management aims at bringing transparency 
and accountability in all aspects of disaster management by 
involving local communities, community based organisations, 
Panchayati Raj Institutions and civil society.

I would like to mention here that the SAARC Disaster Management 
Centre was established at New Delhi in 2006. India wholeheartedly 
supports initiatives to facilitate regional cooperation in confronting 
the challenges posed by natural disasters and we are ever keen to share 
our expertise and experience in this field with our neighbours.

I am glad that this Conference will provide an opportunity to 
deliberate on ‘mother and child’ welfare. It is unfortunate that 
millions of newborn babies die every year due to poor health and 
nutritional status of the mother. The Global Strategy for Women’s 
and Children’s Health, which was launched during the MDG Summit 
on 22 September 2010, emphasises on the need to accelerate progress 
and calls for a bold coordinated effort – locally, nationally, regionally 
and globally.

India, with over a billion people, has registered significant 
progress in the health sector. We started this millennium with the 
herculean task of reducing maternal mortality from an estimated 
301 per 1,00,000 live births. Our National Rural Health Mission 
launched in 2005, has strengthened the public health infrastructure; 
and we have appointed over 1,00,000 healthcare providers and 
over 700,000 trained community workers under this Mission. In  
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2008-09, nearly 10 million women were provided free diet and 
treatment for promoting institutional deliveries. These efforts have 
reduced mortality to 212 in 2007-09. Such measures are going 
on intensively. Between now and 2015, we will provide technical 
assistance to other countries and share our experiences.

The periodic exchange of views among parliamentarians facilitate 
closer scrutiny of political, social and cultural issues. I am confident 
that our deliberations in this Conference will be instrumental in evolving 
a coordinated response to the concerns before us.

Before I conclude, I would like to express my deep gratitude 
and appreciation to the people and the Government of Sri Lanka for 
their warm and gracious hospitality.
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5

Challenges of Development

The Commonwealth Parliamentary Associations of India and the Asia 
Region have been meeting regularly to discuss issues of common concern.  The 
following Address was delivered * at the inauguration of the 4th Conference 
of CPA India and Asia Regions at Raipur, Chhattisgarh on 26 October 
2010. The Conference had  delegates from India, Maldives, Pakistan and 
Sri Lanka. It was a pleasant coincidence that the Speakers of all the four 
Provinces of Pakistan -  Sindh, Balochistan, Pakhtunkhwa and Punjab  had  
participated in the Conference. 

A young State but an ancient land which finds mention in epics like 
Mahabharata and Ramayana, Chhattisgarh is endowed with dense forests, 
rich mineral resources and exquisitely carved temples.

India is deeply honoured  to host the 4th Conference of CPA 
India and Asia Regions in this historical city of Raipur which was 
founded in the 14th Century by Kalachuri King Ram Chandra. 
As the Chairperson of the Executive Committee of CPA India 
Region, I extend a warm welcome to each one of the distinguished 
participants. 

India and the Asia Region CPA Branches have collectively focused 
on promoting the ideals of justice, equality and freedom for 
attaining the target of inclusive development of the people in our 
region. Keeping pace with the emerging global challenges, several 
new dimensions of inter-parliamentary cooperation have been 
added since the first Conference of Asia Region was hosted by the 
Andhra Pradesh Legislature at Hyderabad in 2004. This Conference 

1 Original in Hindi
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Inaugurating the 4th India and Asia Regions Commonwealth Parliamentary  
Association Conference, Raipur, Chhattisgarh, 26 October 2010

affords us an opportunity to deliberate from the parliamentarians’ 
perspective on issues of mutual concern and to gain from our rich 
national experiences.

The theme of this Conference is ‘Challenges of Development before 
the Developing Asian Nations’. This contemporary subject has assumed 
added significance given the nature and enormity of the issues faced by 
the developing Asian countries in the process of nation-building.

I strongly believe that real progress can be achieved only 
when the benefits of development trickle down to the most 
disadvantaged sections of our society. As we transcend into an 
emerging power of 21st century, we must ensure that the interests 
of the poorest of the poor and weakest of the weak are protected. As 
parliamentarians, we have to formulate policies and adopt strategies 
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designed at accomplishing sustainable economic growth and equitable 
distribution of wealth which are critical for inclusive development.

In this globalised era, our economies are inter-linked and inter-
dependent. The events in Asia have a considerable impact on shaping 
the contours of global development. Therefore, each one of us has 
to play a proactive role in generating an enabling environment 
for inter-governmental cooperation.

Our countries today are faced with the challenge of efficient 
management of our resources for sustainable development. While 
on one hand, the rate of economic growth has to be accelerated to 
ameliorate the problems of poverty, on the other we have to confront 
the issues of population growth, widening income disparities, 
increasing urban migration and fast depleting natural resources. 
Indian Parliament has taken the initiative of enacting progressive social 
legislations and creating mechanisms to empower the disadvantaged 
sections. Our Constitution makes it incumbent upon every Indian 
citizen to protect and improve our natural environment. However, 
our success will depend on collectively adopting country-specific 
sustainable development strategies designed to achieve just, fair and 
balanced economic growth.

We must remember that peace and harmony are pre-requisites for 
political stability and sustainable growth. But unfortunately terrorism 
has emerged as a major threat to democratic societies. All of us 
have felt the pangs of terrorism. My country specially has been a 
victim of cross-border terrorism. Continuing terrorist attacks all over 
the world underscore the necessity of strongest collective action by 
international community to combat this menace. The First Plenary 
Session of this Conference will very aptly focus on ‘Terrorism and 
Naxalism: Threat to Democracy — Need for Joint Effort in the Region’.

Terrorism and Naxalism not only imperil political stability and 
territorial integrity of the affected countries but also endanger life 
and livelihood of the people thereby, hampering the developmental 
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process. Today terrorism has crossed national boundaries and distance 
is no guarantee against terrorist onslaughts. Incidents of terrorism 
sponsored across borders by States have increased alarmingly in the 
recent past. The terrorist attack on Mumbai in November 2008 is 
a grim reminder of the fact that Legislatures have to strive towards 
strengthening inter-governmental cooperation against terrorism.

The rise of left wing extremism called ‘Naxalism’ has further 
aggravated the intensity of the problems adversely impacting 
the security and developmental landscape of this region. In fact, 
this region has been witness to a number of violent attacks on police 
forces, abductions and killings of innocent people and destruction 
of key economic infrastructure by naxalites.  Their activities are not 
merely a law and order issue in the affected areas but have also 
acquired socio-economic and political dimensions. We must 
understand that movements which deprive ordinary citizens of 
their life and liberty and undermine development have no place 
in a democracy. We have to take initiatives to bring back those 
influenced by the cult of violence into the mainstream. It is imperative 
to collaborate with all the stakeholders — the government, corporate 
houses, entrepreneurs, civil society organisations and the public — 
in our endeavour to bring peace and prosperity in this region. Our 
Parliaments and Legislatures must evolve consensus on combating 
naxalism.

Providing access to sufficient and affordable food to all is another 
challenge especially when the world population is poised to grow to 
8 billion by 2025. The Second Plenary Session of the Conference 
will be devoted to deliberations on ‘Food Security and Cooperation 
at Regional Level: Role and Responsibility of Parliamentarians’. The food 
security concerns are not only at the core of our national interests but 
have also been reflected in the First Millennium Development Goal 
which seeks to reduce by half the world’s population experiencing 
hunger by 2015. As parliamentarians, it is our responsibility to 
ensure basic food security to all our people.
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The Indian Constitution recognises the right to life as a 
fundamental right of every citizen and food security is an essential 
dimension of that right. However, it is a stark reality that even today 
a large percentage of our population lives below the poverty line 
and does not have access to proper food. The same is true of many 
South-Asian Nations where a vast chasm exists between the rich and 
the poor often triggering conflicts. It is therefore, incumbent upon 
us to eradicate this economic apartheid by adopting progressive 
policies.

Viewed in a wider perspective, the present crisis-like situation 
on the food security front is a consequence of a combination of 
several factors. These are — global warming and climate change 
that adversely affect agricultural production, increasing international 
fuel prices leading to higher transport costs, exorbitant cost of 
agricultural inputs, impediments in global agricultural trade 
and speculations in agricultural commodity markets. It is therefore, 
crucial for parliamentarians to devise measures compatible with the 
goal of ensuring food security.

Increasing the availability of food is a must for guaranteeing food 
security to all. India occupies 2 per cent of world’s geographical area 
but supports 17 per cent of its population. We are moving from 
resource-exploitative agriculture towards regenerative agriculture 
in our endeavour to enhance production in a sustainable manner. 
As a part of food security intervention, our Parliament has enacted 
various progressive legislations for bringing about land reforms 
thereby, ensuring equity in the distribution of land holdings. 
The Indian Parliament is open to new ideas to further improve our 
system.

Although individual efforts have had a salutary effect, I believe 
that as Legislatures we have to collectively address this concern. It is a 
matter of  satisfaction that the Governments of this region have been 
striving to ensure food security at the regional level. The SAARC 
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Food Bank established at the SAARC Summit at New Delhi in April 
2007 has emerged as a regional food security reserve for the Member 
States to mitigate food shortages and related emergencies.

In today’s scenario, it is imperative that we work in a 
regional cooperation framework to contend with the issue of food 
security and the challenges of terrorism and naxalism. It is 
only with inter-governmental cooperation that we can achieve the 
objective of inclusive development. Our Conferences have emerged 
as an invaluable forum for sharing experiences in areas of mutual 
interest. I am sure our deliberations on the agenda topics will enable 
us to learn from each others’ best practices and assist in finding 
ways to surmount the challenges that confront us.

Before I conclude, I would like to express my deep appreciation 
to the Hon’ble Governor Shri Shekhar Dutt; Hon’ble Chief Minister 
Shri Raman Singh; Hon’ble Speaker Shri Dharam Lal Kaushik; officers 
of the Chhattisgarh Legislative Assembly and all those associated with 
the organisation of this Conference.

With these words, I have great pleasure in inaugurating the  
4th India and Asia Regions CPA Conference.
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II. Strengthening  
Parliamentary Democracy
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6

Parliamentary Diplomacy

With the growing interdependence of the world, parliamentary diplomacy is 
becoming inevitable for inclusive dialogue and comprehensive engagement 
among the world Parliaments. I had exposure to foreign policy-making during 
my diplomatic career before I entered public life.  And now, as the Speaker 
of Lok Sabha, I see diplomatic posturing from close quarters while leading 
the Indian Parliamentary Delegations, both multilaterally and bilaterally.  
Interestingly “Parliamentary Diplomacy” was the theme of my speech at the 
New India House, New York on 14 November 2009.

I am delighted to be amidst you to deliver the lecture on 
‘Parliamentary Diplomacy’ under the ‘Distinguished Lecture Series’. 
Consul-General’s initiative in organizing this Lecture is indeed 
laudable.  Based on the experience I have, I would like to share my 
understanding of foreign policy and diplomacy, more particularly 
parliamentary diplomacy, with an enlightened and informed 
audience like you.  

Incidentally, today is the birthday of our first Prime Minister Pt. 
Jawaharlal Nehru, who shaped India’s foreign policy in its formative 
years.  He was behind India’s decision to continue to be the member of 
the Commonwealth and the creation of the Non-Aligned Movement.  
He was instrumental in cementing India’s friendship and ties with the 
Afro-Asian countries. I think, the world has realised the futility of war 
as a means of diplomacy, and now there is a much greater degree of 
awareness that diplomacy can bring peace, amity and understanding 
and in this exercise, parliamentary diplomacy is poised to play an 
important role.
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Addressing the Indian Community at the New India House,
New York, 14 November 2009  

Before proceeding further, let us ponder over what is parliamentary 
diplomacy? The term ‘parliamentary diplomacy’ is attributed to Dean 
Rusk, the then Secretary of State of the United States of America 
who used the concept in the context of the UN General Assembly.  
He invented the concept of parliamentary diplomacy in an effort to 
bridge the chasm between the traditional diplomacy and the new 
multilateral method of the UN. Later, Michael Marshall, the then 
Chairman of the British Inter-Parliamentary Union used the term 
parliamentary diplomacy in the context of the diplomatic role of the 
IPU.

Parliamentary Diplomacy takes place broadly at two levels – at the 
multilateral level in the inter-parliamentary conferences like the IPU 
and the CPA and at the bilateral level, when exchange of parliamentary 
delegations takes place.  First, I will discuss parliamentary diplomacy 
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at the multilateral level with particular reference to the IPU and the 
CPA. 

The IPU is one of world’s oldest international organisations 
formed even prior to the formation of the UN.  It was in the 
peace movement of the 19th century that the IPU originated 
on 29 June, 1889 in Paris. Two visionary parliamentarians,  
Sir William Randal Cremer of the United Kingdom and  
Frederic Passy of France, were the pioneers of the Union.  Passy  and 
Cremer were awarded the Nobel Peace Prize in 1901 and 1903, 
respectively, in recognition of their efforts.

Subsequently, the Union has evolved itself from a largely European 
organisation to a universal forum in which 152 of the world’s 
legislative assemblies of sovereign States from Albania to Zimbabwe 
are represented.  The IPU, within the contours and parameters of its 
constitution and objective, offers great scope to the parliamentarians 
to highlight global challenges facing the world.

For many years, the IPU has carried out its peace-mission in a 
strife-ridden world.  Even though it lacks the necessary authority to 
settle differences between nations, it has given peace a chance.  What 
distinguishes the IPU from other international organisations is its 

US Congress
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quasi-official nature that permits government and opposition parties 
alike to use the floor of the Union and its precincts as a testing ground 
to explore possibilities of finding solutions to intractable problems.

IPU’s contribution in bringing out a cease-fire between Iran and 
Iraq is perhaps not widely known.  At its 78th Conference in Bangkok, 
the warring nations expressed their willingness for a negotiated 
settlement of the imbroglio.  The message was swiftly conveyed to 
the United Nations and later, the cease-fire was made possible.

It is also said that the IPU provided an opportunity for 
conciliation between the United Kingdom and Argentina after the 
Falklands war of 1982 when an Argentine Delegation led by Senator 
Eduardo Menem, the brother of the then Argentine President, Carlos 
Menem visited London in September 1989 for the IPU Centenary 
Conference.  This is said to be the first ever contact between the 
United Kingdom and Argentina after the war.  Often, the IPU has 
been used by governments to build bridges with countries with which 
they do not have diplomatic relations.

I can from my own experience vouch for the great potential of 
the IPU, as a platform to promote parliamentary diplomacy, both 
multilaterally and bilaterally.  Only last month I attended the 121st 
Assembly of  IPU in Geneva and had the most rewarding experience.  
It provided us an excellent fraternity.  We discussed important 
matters such as food security, organised crime, cross-border terrorism, 
climate change and South-South Cooperation.  My delegation and I 
sensitized them to India’s view points on these issues.   

Supplementing the IPU, we have yet another multilateral 
parliamentary forum called the Commonwealth Parliamentary 
Association.  The CPA Conferences, Seminars and Workshops 
provide a useful platform not only to advance the values and 
ideals of parliamentary democracy but also to share mutual 
experiences and ideas among member countries.  I may mention 
that I led an Indian parliamentary delegation to the 55th CPA 
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Conference held in Arusha, Tanzania from 29 September to  
5 October.  Many important subjects like global financial crisis, 
terrorism, information society, domestic violence and  climate change 
were discussed at the Conference.

India has a long association with the Commonwealth.  India had 
hosted the CPA Conferences in 1957, 1975, 1991 and in 2007.  And 
now we are going to host the 20th Conference of the Speakers and 
Presiding Officers of the Commonwealth countries in New Delhi in 
January next year.  Earlier, India had organised the Commonwealth 
Presiding Officers Conference in 1971 and in 1986.

Besides the IPU and the CPA, we have the Association of SAARC 
Speakers and Parliamentarians.  Its first Conference was held in New 
Delhi in July 1995.  The objectives of the Association are to contribute 
to mutual trust, understanding and appreciation of one another’s 
problems; to promote active collaboration and mutual assistance in 
the economic, social, cultural, technical and scientific fields, and to 
strengthen cooperation among themselves on international fora on 
matters of common interest.

As I said earlier, at the bilateral level, the exchange of parliamentary 
delegations is an important medium of parliamentary diplomacy.  
These visits enhance ties with other countries.  The exchange 
of  parliamentary delegations is very much in keeping with the 
traditional relations formed among Parliaments on the basis of 
reciprocal courtesy which takes the form of invitation and visits.  
Now it is an established practice that Speakers visit other Parliaments 
and countries accompanied by a delegation of parliamentarians 
representing various political parties in their respective Houses.  I 
too have led delegations representing a cross-section of the political 
spectrum of our Parliament.  We invariably had detailed meetings 
with the highest leadership of the host country.  Intense preparations 
were made for months by the Lok Sabha Secretariat in consultation 
with the Ministry of External Affairs to ensure that such meetings 
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and visits are mutually beneficial for the two countries in concrete 
terms.   

In the recent past, I had the pleasure of receiving a number of 
parliamentary delegations from abroad and found my interaction 
with them very positive and purposive.

Besides exchange of parliamentary delegations, most Parliaments, 
including our own Parliament, have formed Parliamentary Friendship 
Groups.  In our Parliament, we have formed 67 such Friendship 
Groups so far.  These Friendship Groups provide an ideal forum to 
members to exchange views on issues of bilateral interest.  It is also 
customary on part of the Presiding Officers to meet and exchange 
views with Ambassadors and High Commissioners when they call on 
them. All these institutional mechanisms, customs and conventions 
have been found to be immensely useful in exercise of parliamentary 
diplomacy.

I may say that in times to come, the inter-dependence of the 
world will impel parliamentary diplomacy to play a critical role in 
supplementing and complementing the efforts of the executive in 
the foreign policy arena.  With these words, I thank you for your 
attention.
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7

Parliament’s role in Political 
Reconciliation and Good 

Governance

Thailand, one of the largest economies of Southeast Asia, is often referred to as 
the Golden Land due to its lush rice fields and sandy beaches. Chai Chidchob, 
President of the National Assembly and Speaker of the House of Representatives 
of the Parliament of Thailand, deserves admiration for organising the 122nd 
Assembly of the Inter-Parliamentary Union in Bangkok from 27 March to 1 
April  2010. I had a meeting on the sidelines with the Speaker of Council of 
Representatives of Bahrain, Khalifa bin Ahmed Al Dhahrani.

 Participating in the General Debate at the Assembly on 28 March, I reflected 
upon the fundamental responsibility of democracy and major challenges faced 
by it.

On   behalf   of   the   Indian   Parliamentary Delegation and on 
my own behalf, I sincerely thank the Parliament of Thailand as also 
the Inter-Parliamentary Union for their initiatives in organising this 
Conference and for the excellent arrangements made for it.

The institution that has contributed maximum in making   
democracy   the   most acceptable mode of governance is the  
Parliament, the supreme body representing the will of the people.  
In a democracy, it is the Parliament’s responsibility to ensure that 
power is exercised in the most socially relevant and desirable manner. 
For sustaining a meaningful democracy, it is also important that 
information about factors influencing decisions are not hidden from 
the people who are likely to be affected positively or negatively by 
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Addressing the 122nd Assembly of Inter-Parliamentary Union, Bangkok,
Thailand, 28 March 2010

such decisions. In a representative democracy, the Parliament is 
expected to function as the ‘safety valve’ in times of crisis. It is on its 
floor that confrontation  impelled by larger national interest, gives 
way to reconciliation. In shaping the contours of relations between 
nations and as such in the global politics itself, the   representative 
parliamentary   institutions have a crucial role to play. 

The serious environment-related issues; the grave challenges 
associated with the growing menace of global terrorism; the visible 
signs of the radical, the fundamentalist and the intolerant elements; 
the internecine strife in different regions, among others, are the issues 
which have the potential to seriously undermine global peace and 
prosperity and push the world into unimaginable chaos. Revolutionary 
advances in science and technology have brought about profound 
transformations in the material world, pointing to the potential 
comfort people all over the world could enjoy. However, a very 
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large part of the world remains untouched and unaffected by this. 
Consequently, a major challenge to democracy today emerges out 
of socio -economic inequality and under-development. Democracies 
have the fundamental responsibility to create conditions for all 
citizens to enjoy a dignified and prosperous life.   Parliamentarians 
are better placed to address themselves to these problems.

The greatest threat undoubtedly comes from global terrorism. It 
is in the interest of all democracies to cooperate, in all the possible 
ways - by exchanging information, sharing their experiences, by 
concluding treaties on the extradition and prosecution of terrorists, 
and by denying political asylum to anyone in any way connected 
with terrorist activities. Recognising the intimate links between global 
terrorism, drug trafficking and money-laundering activities, India 
has taken strong measures in this regard through various legislations. 
India has signed all the 13 International Conventions related to 
counter-terrorism and also a range of extradition arrangements with 
a number of countries.

In India, we believe that political reconciliation is possible only 
if we firmly adhere to our faith in pluralism. While the international 
community can provide support for processes of transformational 
governance and building structures of political democracy, it has to 
be recognised that political reconciliation is a process that has to be 
nationally owned and driven. I would like to remind this Assembly 
that it is extremely important to clearly distinguish between situations 
that require juridical interventions, or where political processes 
are more relevant or where proper blend of both may be required. 
Evidence from the former Yugoslavia and Rwanda is indicative that 
juridical structures should be seen as necessary but not as sufficient 
condition for political reconciliation.   For political reconciliation, the 
role of Parliaments is critical. Good governance is a transformative 
process where Rule of Law is emphasised while safeguarding human 
rights. Good governance should not be viewed in the narrow frame 
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where it is relegated to the administrative sphere alone. It should 
take into account aspirations of the people at large as well as the new 
technologies available to meet the emerging demands. I may inform 
this Assembly that India’s story of socio-economic development 
has been accompanied by a spate of enlightened legislations on the 
subjects like protection of civil rights, reservation in the Legislatures 
for the socially-deprived sections of society, right to information, 
employment guarantee for rural households and right to free and 
compulsory education of children.

One of the most consistent concerns of the Inter-Parliamentary 
Union throughout its existence has been the creation of ideal 
conditions for the healthy evolution of democratic institutions. No 
doubt, its contribution in shaping democracy in its present form is, 
indeed, significant. Inter-parliamentary contacts and cooperation 
can be a means to exert influence within the national Parliaments 
and through them on the peoples everywhere to bring about a world 
safer for democracy, for certain fundamental human values and for 
lasting peace.

Parliament of Thailand
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We must recognise the principle that the international community 
should support measures for good governance while processes of 
political reconciliation have to be nationally owned and guided by 
a firm faith in pluralism. Let us all resolve to steer our respective 
Parliaments in this direction.
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8

Securing Global Democratic 
Accountability

Captivating scenic beauty of Switzerland is balanced by the uniqueness 
of its direct democracy and autonomy of its cantons.  Fiercely protective of 
its neutrality, it houses headquarters of a large number of international 
organizations like the UN, ILO, Red Cross and IPU.

Democratisation of institutions of international governance, greater 
representation of the developing countries in the UN Security Council, 
commitment of developed countries for the Official Development Assistance  
are some of the emerging concerns of the developing world which were raised at 
the Third World Conference of Speakers of Parliaments held in Geneva from 
19 to 21 July 2010. The efforts of Ms. Pascale Bruderer Wyss, the Speaker of 
the National Council of the Parliament of Switzerland, for bringing together 
the world Speakers at one platform were indeed commendable.  I spoke on the 
subject on the first day.  

I thank the Chair for giving me the opportunity to share my 
views on a theme of immense magnitude, that is, ‘Parliaments in 
a World of Crisis: Securing Global Democratic Accountability for the 
Common Good’. The contemporary issues which must be urgently 
addressed include terrorism, global warming and climate change, 
global financial crisis, democratic and equitable global governance 
order, food security, global partnership for development and women 
empowerment. For successfully tackling these challenges, we must 
adopt suitable strategies. 

Continuing terrorist attacks across the world call for the strongest 
collective action against international terrorism.  It is imperative to 
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Addressing the Third World Conference of Speakers of Parliaments,
Geneva, Switzerland, 19 July 2010

conclude a Comprehensive Convention on International Terrorism 
which brings the entire range of terrorist acts within the ambit of one 
comprehensive multilateral legal instrument and any act of terrorism 
is countered in an effective and integrated manner. Parliaments today 
have a crucial role in strengthening inter-governmental cooperation 
to evolve world-wide consensus towards an early conclusion of this 
Comprehensive Convention.

Parliaments have the responsibility of devising measures for 
combating the menace of global warming and climate change in a 
manner which is compatible with the goals of poverty alleviation and 
socio-economic development. We have to facilitate global dialogue 
based on principles of equity and common but differentiated 
responsibilities to ensure that the developed countries honour 
their obligations of taking the lead in mitigating their emissions 
and providing financial and technological resources to developing 
countries to assist them in addressing this challenge. 
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India is of the view that democratisation of institutions of 
international governance is imperative.  The Bretton Woods 
Institutions have been unable to evolve effective mechanisms to deal 
with the challenges posed by the current financial and economic 
crisis which had maximum impact on less developed countries and 
pushed back all the projections regarding achieving Millennium 
Development Goals. Although concerted action by the world’s largest 
economies successfully averted a major economic meltdown but we 
have to ensure that this economic recovery is durable, balanced and 
sustainable. Since Bretton Woods Institutions are responsible for the 
welfare of the people, hence the link should be from Parliaments 
to these institutions. Policy decisions emanating from individual 
Parliaments should lay the guiding principles for rolling the reform 
process. Firm and time bound commitment, including the provision 
of resources, transfer of technology and capacity building, are the 
need of the hour.

Parliament of Switzerland
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Similarly, it is essential for the credibility and legitimacy of 
the UN Security Council that developing countries have greater 
representation in its permanent and non-permanent membership. 

Providing access to sufficient and affordable food should be 
addressed on priority. The first Millennium Development Goal which 
seeks to reduce by half the world’s population experiencing hunger can 
only be achieved by 2015 with the assistance provided by developed 
countries. The commitment of developed countries regarding 
Official Development Assistance as a part of Global Partnership 
for Development must be honoured without conditionalities and 
assistance needs to be integrated with the developmental strategies of 
recipient countries. Better terms of trade, market access, investment 
flows and technology transfer from developed to developing countries 
are equally critical.

Democratic accountability can be secured only through women’s 
empowerment in the political, economic and educational realms. 
Women in politics and decision-making bodies can redefine political 
priorities by placing new items on the national agenda that reflect 
and address gender specific concerns and enrich political discourse. 
International consensus is required to be generated on increasing 
women’s participation in the political arena. 

National Parliaments must acquire the capacity to be effective 
in their own jurisdiction for sustaining democratic accountability at 
international level. Hence, it is imperative for Parliaments to share 
experiences and assist each other. 

I am sure, our deliberations will enable us to learn from each 
other’s best practices and help us to better serve the larger good.
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9

Global Challenges and  
Parliaments 

Political turmoil and instability in certain parts of the world have added 
to the threats facing the international community.  A determined effort is 
the need of the hour to establish a stable and progressive political, economic 
and social world order.  On 16 April, I delivered the following address at 
the 124th Assembly of the Inter-Parliamentary Union which was hosted by 
the Parliament of Panama from 15 to 20 April 2011. I had the opportunity 
to interact with the Speaker of the House of the Federation of Ethiopia,  
Kassa Gebrehiwot Tekeleberihan;  Speaker of the House of Representatives 
of Morocco, Abdelwahed Radi;  and Speaker of the National Assembly of 
Pakistan, Dr. Fehmida Mirza.

Situated on the isthmus connecting North and South America, this 
presidential democratic republic, is renowned for its engineering feat in the 
Panama Canal.  I appreciate the role of Jose Munoz Molina, the President of 
National Assembly of Panama in organising the Conference.   

At the outset, I, on behalf of my delegation, would like to thank for 
the hospitality offered by the Parliament and Government of Panama 
and for the warmth of the people here.

The world today is worried over the unrest and instability which 
has swept across the Middle East and reflects the gap between 
people’s expectations and the government’s ability to fulfil them.  
These events not only pose serious problems of internal insecurity 
within a nation but also threaten the political and socio-economic 
fibre of the other parts of the world.  To find lasting solutions to 
this turmoil, the community of parliamentarians must collectively 
impress upon the affected governments, the necessity of evolving 
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Addressing the 124th Assembly of Inter-Parliamentary Union,  
Panama, 16 April 2011

democratic institutions through the process of political liberalisation 
and encouraging political participation of all stakeholders.

International terrorism is another grave threat to peace, security 
and civilized existence.  The world has witnessed an exponential 
increase in the financial resources and technical expertise of terrorist 
groups over the years.  As parliamentarians, we must formulate a 
decisive and effective counter-terrorism strategy.  India believes that 
only an inclusive multilateral legal instrument like the Comprehensive 
Convention on International Terrorism covering the entire range 
of terrorist acts can combat this menace.  All Parliaments and 
parliamentarians have to earnestly work for timely conclusion of this 
Convention.

India strongly feels that democratisation of institutions of 
international governance, particularly the United Nations, is 
imperative for rendering it more responsive to problems and 
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priorities of the developing countries.  The UN Security Council 
should reflect the contemporary geo-political realities by having 
greater representation of developing countries in permanent and 
non-permanent membership.  It is critical for Parliaments to ensure 
that the process of reforming the Security Council on democratic 
lines in tune with the emerging realities is accelerated. 

Although the global economy has been consistently recovering 
after the financial and economic crisis that swept across the world, 
however, imposition of new protectionist measures can pose a 
serious challenge in creating an open, stable, equitable and non-
discriminatory environment for international trade.

Parliamentarians in India have always been vocal protagonists of 
a rule-based multilateral trading system. We stand fully committed 
to engaging ourselves intensively with the parliamentarians of other 
World Trade Organisation member countries to successfully conclude 

Parliament of Panama
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the Doha Round of negotiations in line with its development 
mandate.  

The recent financial crisis also accentuated the necessity for 
reforming the Bretton Woods Institutions according to the changing 
global economic scenario.  The World Bank and the International 
Monetary Fund should be adequately equipped to provide requisite 
developmental aids to the low income countries.  All of us must 
proactively make sure that the developmental strategies and policy 
decisions of individual Parliaments are supportive of these aid 
flows.  Similarly, Multilateral Development Banks have to play an 
enhanced role on the recycling of global savings through investments 
in infrastructure and human resource development for establishing 
multiple modes of sustainable growth.

Globalisation has been associated with rising income globally.  
However, the Least Developed Countries still remain marginalized 
in the world economy.  For a just, balanced and sustainable growth, 
the IPU must prioritise the strengthening of LDCs through trade 
policy measures, supply side support measures and also special 
and differential treatment and market access preferences wherever 
necessary.  

The domestically available resources of the LDCs are insufficient 
to meet their developmental requirements.  This resource gap can be 
financed by external resources like the Official Development Assistance 
duly supported by foreign direct investment.  The development 
of enhanced productive capacity of the LDCs must assume centre 
stage in the delivery of international development assistance.  We, 
the parliamentarians must strive to mobilise the opinion of the 
international community in favour of rebalancing the rules of the 
present day multilateral trading and financial systems for addressing 
the concerns and interests of the LDCs.

Poverty alleviation continues to be a major developmental 
challenge facing the global community having significant 
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socio-political implications.  The parliamentarians have to 
create a conducive atmosphere for facilitating equitable and 
inclusive growth and mitigating poverty.  We have to involve all 
stakeholders including our respective Governments, civil society 
organisations and other development partners for providing 
policy guidance, evolving pro-poor legislations and channelising 
efforts to identify poverty alleviation strategies.

Parliamentarians represent the urges, aspirations and 
expectations of the people.  I firmly believe that as the world 
body of parliamentarians, the IPU can be effective in furtherance 
of democratic values across national boundaries.  
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Role of Speaker in the 
Administration of Parliament

The Speaker’s multidimensional role in the administration of the Parliament 
has several reference points which were highlighted by me on 5 January 2010 at 
the 20th Conference of Speakers and Presiding Officers of the Commonwealth 
Countries in New Delhi.

I am privileged to be the Lead Speaker at this Session on ‘Role of 
Speaker in the Administration of Parliament’ which incorporates two 
equally crucial components: need for a more cost-efficient Parliament 
and issues relating to freedom of information in a parliamentary 
context.

The administration of Parliament connotes the smooth and 
orderly conduct of the business of the House and the measures that 
may be taken to facilitate that process, resulting in a cost-effective 
Parliament.  It has other manifestations as well, like efficient and 
well-oiled administrative machinery, various support services to assist 
members of Parliament, and coordination with different agencies 
involved in the running of Parliament.  The other aspect is that in an 
increasingly information-driven society, the citizen’s right to freedom 
of information and the mechanisms put in place by the Parliament to 
make its functioning transparent assume added significance.

I would, in this presentation, like to confine myself to the sub-
themes of the topic, without going into the powers that the Speaker 
enjoys in regulating the business of the House.
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At the 20th Conference of Speakers and Presiding Officers of the Commonwealth,
New Delhi, 5 January 2010

I would like to mention some measures we have taken to streamline 
our parliamentary business.  The Business Advisory Committee 
that exists in our Parliament is essentially an Indian innovation.  
Presided over by the Speaker and with members representing major 
political groupings in Parliament as its constituents, the Committee 
recommends the business to be transacted by the House during the 
Session.   In its meetings, issues that are likely to come up before the 
House are taken note of and cooperation of all sections is sought for 
an orderly conduct of the proceedings.  I can tell this august gathering 
from my own experience that by and large these exercises have proved 
to be successful.

We also seek to safeguard the members’ right to raise issues on 
the floor of the House. For example, we have in our Parliament a 
procedure whereby matters which are not points of order can be 
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raised by way of Special Mention under Rule 377.  In the early sixties, 
members started raising issues of public importance immediately 
after the Question Hour, sometimes with the permission of the Chair 
and sometimes suo motu.  Soon, this interregnum after the Question 
Hour and before the taking up of the listed business in the House 
emerged as an important period which came to be called the ‘Zero 
Hour’, though not mentioned in the Rules of Procedure.  Over the 
years, the ‘Zero Hour’ became very popular among members. But in 
due course, the utility of ‘Zero Hour’ started waning as uproarious 
scenes were created by members trying to catch the eyes of the 
Speaker at the same time.  We have now taken specific initiatives to 
regulate the ‘Zero Hour’.  Presently, 20 matters are permitted to be 
raised out of which 5 matters of urgent national and international 
importance, as decided by the Chair, are taken up after Question 
Hour.  The remaining admitted matters are taken up after 6 pm or at 
the end of the regular business of the House.  That way, we have been 
able to optimise the use of the ‘Zero Hour’, in the process, obviating 
disruption and dislocation of the listed business.

Apart from streamlining and fine-tuning procedural aspects of the 
functioning of Parliament, we have also taken measures for constant 
monitoring of the expenditure involved in parliamentary activities.  
Guidelines have been issued emphasising the imperative of economy 
and austerity during official tours and visits within the country and 
abroad.   Parliamentary Committees now undertake study tours only 
when it is absolutely necessary for proper examination of a specific 
subject.  The Committees have been advised to constitute small 
Study Groups and Sub-committees which can undertake tours, and 
not the Committee as a whole, and then report their findings to 
the parent Committee.  A mandatory ten per cent cut in non-plan 
expenditures like domestic and foreign travels, office expenses, etc. 
has been affected.

As regards the specific administrative role of the Speaker, our 
Constitution, under Article 98, provides for a separate Secretariat 

Role of Speaker in the Administration of Parliament
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for each House.  The independence and autonomy of the Secretariat 
have been safeguarded both under the Constitution and the  
Lok Sabha Secretariat Rules.  

I would like to specifically refer to one aspect, which is the 
budget of our Parliament.  The Secretariat of Lok Sabha is primarily 
responsible for the preparation of the budget estimates of the House.  
Once the Speaker gives approval, these are forwarded to the Ministry 
of Finance for incorporation in the Union Budget.  These estimates 
are not subject to examination by any Committee of the Ministry.  
Similarly, no discussion or cut motion is allowed on the floor of the 
House on the Demands for Grants of the Lok Sabha. Such financial 
autonomy, coupled with administrative autonomy ensures that the 
Secretariat functions independently of the Executive.

There has to be an eye on economy in expenditure.  To reduce the 
expenditure, we need measures to reduce certain costs.

In order to save on the paper-cost, we introduced computerisation 
and modernisation in our Secretariat in 1985. Today, almost all 
the services of the Secretariat are computerised.   All members of 
Parliament have also been provided with the latest computer facilities 
and their own Members’ Pages.   Efforts towards a paper-less office 
will not only help in cost-cutting but will also go a long way in 
environmental protection.  Besides, quick access to information and 
easy retrieval of required material improves efficiency in parliamentary 
administration.   

The other sub-theme to form part of our deliberations is ‘Freedom 
of Information in a Parliamentary Context’. Fairness, openness, 
transparency and accountability, which form the basis of any successful 
democracy, can be achieved only on the basis of information which 
is crucial not only for the citizens but for the parliamentarians as 
well.  Once they have authentic and the latest information, the 
members will be better equipped to hold the Executive accountable 
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to the Legislature and at the same time influence the Government in 
taking the desired policy decisions. Parliaments should also have a 
very efficient Research, Information, Reference and Library Service 
at their disposal so that they can receive added support in gaining 
unbiased, authentic and factual information, apart from receiving 
materials on differing perspectives on a specific issue.  One of the 
cardinal functions of Parliament is to secure Executive accountability 
to the Legislature through various procedural devices.  

Freedom of information in a parliamentary context may have two 
aspects:  one, dealing with the members’ right to have information 
and the other, Parliaments’ responsibility to disseminate information 
about its functioning to the people, more so in the context of the 
Right to Information regime.  

Our Parliament enacted the Freedom of Information Act in 
2002 and subsequently the Right to Information Act in 2005.  A 
comprehensive machinery has been put in place to ensure that the 
citizen’s right to information is not impeded in any manner.  We 
are keen that there should not be any barriers between the people 
and the Parliament when it comes to parting with information.  The 
problem area can be Parliament security-related matters, especially 
in the context of terrorism.  We also keep in mind ‘exemptions’ 
that are provided under the Act itself while processing requests for 
information. 

We have the Register of Declaration of Assets and Liabilities of 
Elected Members.  Under the RTI Act, we provide information as 
and when asked for.   We would like to hear your experiences with 
regard to the Right to Information of the citizens.  

The Parliament website is a mine of information on every aspect 
of the working of our Parliament.  We started our own television 
channel, the Lok Sabha Television, in July 2006 which was a 
landmark initiative.  The 24-hour Channel, we can proudly claim, 



68 Indian Parliamentary Diplomacy

is the only Channel owned and operated wholly by any House of 
Parliament anywhere in the world today.  In a way, we have extended 
the Visitor’s Gallery to homes of our citizens across the country.  In 
another significant step, we have thrown open the rich resources of 
the Parliament Library to people.

The Speaker’s role in the administration of the Legislature 
forms the bedrock of parliamentary functioning.  I look forward to 
an informed discussion on the theme and I am sure that we will 
stand enriched as we proceed to share experiences from across the 
Commonwealth Parliaments.  
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Role of Parliaments in Shaping  
the Information Society

One of the largest East African countries, Tanzania is Unitary Presidential 
Republic with multiparty democracy. India and Tanzania, enjoy close and 
friendly relations, largely driven by desire for South-South cooperation, and 
share views on international issues. The 55th Commonwealth Parliamentary 
Association Conference was organised with great success by the Parliament of 
Tanzania under the leadership of  Speaker Samuel Sitta from 28 September 
to 7 October 2009 in Arusha. I thanked Samuel Sitta for hosting spectacular 
Reception and Dinner for  the delegates of the CPA and CWP Steering 
Committee members.   

On 4 October, as the Discussion Leader, I spoke at length about how the 
information society is getting created.

I am honoured to initiate the discussion of this Workshop on the 
important subject ‘The Role of Parliament in Shaping the Information 
Society’. As we are all aware, the information age has dawned since the 
early 1970s. The specificity of what has changed and the processes 
that triggered it need to be borne in mind while discussing the 
subject.

It is not as if we had no information or knowledge or any means 
of communicating or preserving knowledge prior to the present times. 
We all know from our own youth and days at school what an immense 
treasure of information and knowledge was built up by civilisations 
in the past. Societies had their own ingenious ways of gathering and 
passing on knowledge from generation to generation. The extent of 
communication of such information and knowledge between these 
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With the Small Branches of CPA at the 55th Commonwealth Parliamentary  
Conference, Arusha, Tanzania, 30 September 2009

old civilisations and transmission of this, right up to present times 
was also amazing. The advent of the printing press provided a 
major fillip to the spread of information and knowledge. There 
are so many museums and libraries across the world which testifies 
to these achievements in the past. While we discuss the present age 
of information communication technologies, we should not forget 
that the treasures of the past were accessible to only a privileged few. 
The specificity of the information age is that it offers technological 
opportunities for us to make this heritage and new knowledge 
accessible to all our citizens. We need to archive our heritage and 
people from all sections of society need to be encouraged to learn 
about them.

What is specific to present times is the advent of the information 
age since 1970s created by the confluence of three processes: 
(i) a revolution in Information and Communication Technology; 



71Role of Parliaments in Shaping the Information Society

(ii) international capital flows through linking of stock exchanges 
worldwide by means of computers which is called globalisation; and 
(iii) social movements for human rights, feminism, liberalism and 
environmentalism. These processes have resulted in networking 
of like-minded people, groups, businesses and Governments in a 
manner never imagined before. It has provided new opportunities for 
scientific and economic development.

The subject that concerns us today is not the nature of the 
information age, but the idea of shaping an information society. 
It is important to be clear about what we mean by an information 
society. Article 19 of the Universal Declaration of Human Rights by 
United Nations in 1948 states : “Everyone has the right to freedom of 
opinion and expression; this right includes freedom to hold opinions 
without interference and to seek, receive and impart information 
and ideas through any media and regardless of frontiers.” The 
World Summit on the Information Society which met in Geneva 
in 2003 was premised on this human right and recognised that 
education, knowledge, information and communication open up 
completely new opportunities for development.

The World e-Parliament Report 2008 states that “a clear and 
concise vision statement emerging from the collaborative efforts 
of the leadership of Parliament, its members, senior officers and 
relevant staff is necessary to align the services provided by ICT to the 
highest goals of the institution”. Parliaments must take the lead to 
open up, engage with and guide the shaping of an information 
society. Some Legislatures have been very successful in their use of 
ICT to support and even enhance their functions. Several of them 
have developed systems for managing most of their critical documents 
— bills, amendments, committee reports, plenary debate and 
votes. They have websites that present the most current activities 
of the Parliament. But there is a substantial gap in most current 
Parliaments between what is possible with ICT to support the 
goals of Parliaments and what has been accomplished. The digital 
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divide that exists between high-income and low-income countries 
is reflected in Parliaments. This has implications not only for the 
efficiency of parliamentary operations, but also for the quality of the 
relation between Parliament and the citizens.

An information society does not get created automatically. 
There is need, which we all recognise, to build an inclusive and 
development-oriented society where everyone can create, access, 
utilise and share information and knowledge.

To do so, first and foremost, we need to recognise governance 
as a transformative process. We have to focus on our future the 
youth, realise the immense opportunities for women, include the 
vulnerable groups of society and empower the poor. We have to forge 
new forms of solidarity among Governments; Governments with civil 
society, with private sector; and with international organisations.

I want to share with you the excitement we feel in India about 
the way an information society is unfolding in recent times. All the 

Parliament of Tanzania
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three processes I mentioned earlier have impacted India as well. We 
were fortunate to have far-sighted Prime Ministers who encouraged 
the spread of television even to the remotest villages in 1970s, use of 
computers in the 1980s and telecom missions since 1985. These led 
to  software development which is now hailed as the IT revolution 
in India. The economic reforms for privatisation and globalisation 
were introduced in 1991 which resulted in an effervescence of 
entrepreneurial activity.

The Information Technology Act was passed by Parliament of 
India in 2000 to make e-commerce a valid means of conducting 
business. The Right to Information Act was passed in 2005. This 
has ushered in a new era in public administration. Every citizen 
has the direct right to information from any Government office or 
authority within a period of thirty days. This right has helped to 
generate transparency in Government functioning.

We have set up the Lok Sabha Television Channel — a 24-hour 
channel run by the Lok Sabha Secretariat — to telecast proceedings 
of the House live, as well as to carry all news and discussions 
on development-related subjects. There are interactive call-in 
programmes where any citizen can raise questions on subjects 
announced in advance and a panel of MPs answers these questions. 
In an exclusive programme I have also answered these questions as 
a Union Cabinet Minister. This interactive mode takes us beyond 
the times when a leader spoke and a large mass of people simply 
listened. The Cable Television Networks Regulation Act passed in 
2007 makes it compulsory for cable operators to re-transmit LSTV 
to homes.

Parliament also amended the law for using machines for national 
and State elections to Parliament and the State Assemblies. These 
are being used throughout the country  since 2004.

The Indian Parliament homepage now has major components 
of information related to Parliament and has become an important 
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source of reference. Our homepage provides links to websites of  
our constituent States, other Parliaments of the world and  
international parliamentary bodies. Several other steps have been 
taken by the Indian Parliament to build an information society. My 
own effort will be to have in-depth information and knowledge available 
at these websites. Links with traditional sources of knowledge must 
be established by modem systems.

I want to emphasise that an information society cannot be 
created without guaranteeing basic education for all as the digital 
divide will remain forever and the opportunities offered by new 
technologies, available to some, will not be available to all. 
Hence, the Constitution Amendment Act of 2002 made free and 
compulsory education for all children in the age group of 6 to 14 
years — a fundamental right. The operationalisation of this right 
required the Central Government to make commitments to finance 
such a huge task. With this in view,  the Right of Children to Free 
and Compulsory Education Act was passed by the Indian Parliament 
last month.

The internet users have gone up to 60 million in India. New 
information technologies have been adopted for different purposes — 
by individuals and communities to make their voices heard over 
the media; by businesses and institutions to compete in the global 
economy; and by public governance authorities to innovate and 
serve the citizens more efficiently.

Recognising the importance of harnessing communication 
technologies for governance, India launched a National e-Governance 
Plan in 2006. It envisages  27 mission mode projects for sectoral 
activities like health, education, environment; institutional 
mechanisms to set up core infrastructure; State-wide Area Networks 
for connectivity from State Headquarters to all development blocks;  
and Common Services Centres to provide 1,00,000 (0.1 million) 
broadband-enabled centres in rural areas.
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 We have to see that the benefits of ICT permeate all 
members of our society while at the same time protecting 
the freedom of expression and privacy of the citizen. With 
these words, I commend the subject for discussion.



III. Towards Economic  
Cooperation
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Strategies for Developing 
Economies: Learning from 

Developed Countries

G-20 is a group of 20 major economies of the world, which collectively 
comprise more than 80 per cent of the world’s GDP, 80 per cent of world 
trade, and two-third of the world population.  It came into being in the wake 
of the 1997 Asian financial crisis to stabilize the global financial market and 
to discuss key economic issues. 

The Second G-20 Speakers’ Consultation Meeting, held in Seoul from 18 to 
20 May 2011, was magnificently organized by the Speaker of the National 
Assembly of the Republic of Korea, Park Hee Tae. Tracing its origins to the 
lower Paleolithic period, the Republic of Korea has transformed into a major 
economic and regional power in East Asia with Seoul ranking amongst the 
top ten in the Global Cities Index 2010. All of us admire the indomitable 
spirit of the South Koreans. Speaking, at the meeting on 19 May, I urged the 
advanced countries to make available intellectual and financial resources to 
the developing countries

It is indeed my privilege to share this platform with you all and to 
express some of my views on a topic that is of enormous importance 
from the viewpoint of meeting the developmental challenges of 
the developing economies.

G-20, as we all know, is the premier forum for international 
economic cooperation. By promoting open and constructive 
policy discussions between the developed and the emerging-
market economies, it contributes to the strengthening of 
international economic cooperation architecture. It also 
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With Park Hee-Tae, the Speaker of National Assembly of the Republic of Korea, 
Seoul, Republic of Korea, 19 May 2011

provides opportunities for more purposeful dialogues on various 
national, economic, financial and developmental policies. In 
fact, the collective economic weight of the members of G-20 
gives this forum the capacity to tackle the developmental 
challenges facing the world today.

Compared with the developed countries, the challenges 
faced by the developing countries are much more complex. 
The emerging developing countries have been significantly 
contributing to the over-all global economic growth and the low 
income countries have shown commendable resilience during 
the crisis. But it is a matter of concern that the global economic 
downturn has disproportionately affected the economic and 
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financial health of the developing countries which is seen 
to be a set back to poverty alleviation and would delay the 
progress in achieving the Millennium Development Goals.

Almost all countries are now integrated into the world 
economy. This integration has brought several benefits and 
synergies in development across the globe. We need to 
maximize these benefits. Promoting growth in developing 
countries is critical for achieving G-20’s broader aim of strong, 
sustainable and balanced global economic development. 
Inclusive and resilient growth in developing countries remains 
very critical for achieving these objectives. While developing 
countries need to diversify their development strategies, 
advanced countries must provide intellectual and financial 
resources needed in developing countries to promote common 
prosperity and shared growth. Developing countries can also 
gain substantially from the developmental experiences of 
advanced countries.

The central role of knowledge and innovation in economic 
growth is widely acknowledged in advanced countries. 
Knowledge is being put to work every day to accelerate and 
intensify the development process. Innovations, including 
modest ones in the use of basic technology, could become a 
major resource for wealth generation, job creation and productivity 
growth.  That is the way out of poverty on a sustainable 
basis. In fact, there is a need to invest in the most advanced 
technologies to be part of the global economy. However, the 
elaboration of appropriate and efficient policies for knowledge-
based development processes is particularly challenging in 
view of the more difficult political and economic environment 
in developing countries. In this regard, experiences of developed 
countries could be important inputs for development strategies 
in developing countries. It will be very helpful if the developing 
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countries that are embarking on a knowledge and innovation-
based development process learn from the experiences of 
advanced countries.

The developing countries face the problem of  financing their 
developmental programmes, especially in financing large 
infrastructure projects. In this regard, there is a case for devising 
a channel, perhaps through multilateral development banks, 
to recycle global surplus savings into infrastructure finance in 
developing countries. G-20 and other multilateral fora  could 
use their international presence to call for an inclusive solution 
to this global problem. G-20 provides a platform for countries 
to come together and put forward global solutions to facilitate 
long-term resilience against any future economic and other 
threats in an increasingly globalised world. We believe that 
such financial cooperation would go a long way in achieving 
our common objective of, strong, sustainable, and balanced 
global development.

Parliament of Republic of Korea
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Commonwealth and the  
New World Economic Order

The world’s economic balance of power is shifting towards developing countries 
in Asia and Latin America due to increase in their labour force, accompanied 
by high rates of investment.  This change is a clear indication of the evolution 
of a new world economic order in which the emerging market economies 
will have a greater role to play. The 56th Commonwealth Parliamentary 
Association Conference was held in Nairobi from 10 to 19 September 2010.  
As the Lead Presenter, on 17 September, I drew attention to the need for 
strengthening multilateral trading regime within the Commonwealth. 

An East African country on the equator, Kenya is a Presidential representative 
democratic republic whereby the President of Kenya is both head of state and 
head of government. It  is a developing nation with multi-ethnic population 
and home to world class athletes. The range of wildlife in its national reserve, 
Masaimara, is inexhaustible. I called on the President of Kenya, Mwai Kibaki 
and discussed bilateral matters.   The arrangements made by the Speaker of 
the National Assembly of Kenya,  Kenneth Marende  for the Conference were 
praised by one and all.  

I am indeed happy to be the Lead Presenter in this Workshop on 
a theme, the importance and relevance of which cannot be over-
emphasised, ‘How prepared is the Commonwealth for the Emerging 
New World Economic Order?’

What is this emerging new world economic order? For some time 
now, we have received the blows of the world financial crisis, and 
although this crisis has swept across the world with equal tenacity, the 
impact of it has been visible more on the economies of the industrialised 
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With the Delegates at the 56th Commonwealth Parliamentary Conference  
held at Nairobi, Kenya from 10 to 19 September 2010

countries which have generally followed export-led model of growth. 
In the wake of this crisis, many of the developing economies of Latin 
America and Asia have surged towards the advanced countries by 
virtue of rapid growth in their workforce, high rate of investment and 
continued absorption of new technology. This obviously has brought 
about a shift in the balance of economic power. This  is evident from 
the fact that besides supplementing G-7, G-20 has today become 
a premier global forum for international economic cooperation. 
Concerted efforts of G-20 has largely mitigated the major global 
meltdown, yet we must ensure that this recovery is sustainable. 

We, in the Commonwealth, have to address the issue of a more 
volatile market condition compounded by threats to peace and security, 
problems of population and poverty, environment protection, global 
warming, climate change, sinking bio-diversity and inequitable access 
to resources by developing economies.  These pose a major threat to 
the sustainability of various factors of production and consumption.  
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We also have to address the problems of socio-economic development 
and poverty alleviation.  This is the emerging new world economic 
order. 

How prepared are we in the Commonwealth to address the challenges 
of this new order? We should be able to assess our preparedness and 
in my opinion we will be able to assess our preparedness better in the 
context of the specific needs and conditions of each country. We have 
to commence designing and adopting country-specific development 
strategies. We have to have adequate countercyclical fiscal monetary 
and financial policies to ensure creation of employment and also 
to ensure protection of household incomes even during economic 
fluctuations. We have to have such policies which will create a 
desirable condition for continuous progress of human development 
indices.

Today the national economies are interlinked into dependence. 
Any instability in the international market endangers domestic 
systems. We, therefore, have to ensure that there is an enabling 
environment for effective implementation of country-specific 
development strategies. 

In the Commonwealth, we have many countries which are agrarian 
economies. Most of these agricultural economies, it goes without 
saying, are dependent on rains. When we make country-specific 
development strategies and policies, we have to pay special attention 
to the problems and their redressal of the agrarian economies. We 
have to encourage Bretton Woods Institutions and other international 
development agencies to give requisite developmental aids like 
resources, capacity-building and transfer of technology to the needy 
countries. Commonwealth must take the lead in playing a persuasive 
role against the new protectionist measures. It must also press for 
strengthening the multilateral trading regime for fair rules and better 
terms of trade.
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As I have said earlier, any instability in international market can 
be dangerous to domestic systems. Therefore, we have to plan on 
long-term basis for financial and economic reforms. We should help 
each other within the Commonwealth to negotiate trade and other 
economic and financial policies for mutual benefit. We should have 
experience sharing and capacity-building to integrate with the global 
trading system.

When it comes to experience sharing, I would like to throw light 
on our Indian experience. We have been able to tide over the global 
financial crisis by several fiscal stimulus packages like increase in 
public spending, government guaranteed infrastructure spending, 
cut down in direct taxes, additional support to exporters, more 
guaranteed credit cover for micro and small enterprises, safety net 
for rural poor, farm loan waiving and increasing the salary of the 
Government staff. This has stimulated the purchasing power and 
demand within the country.  We also have a regulatory system of 
banking, which has given monetary hedging and liquidity enhancing 
measures. It has also ensured flow of finances, funds from financial 
sector to the immediate needs of the productive sector. 

Parliament of Kenya
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Challenges of Global  
Food Security

The 121st Assembly of Inter-Parliamentary Union was held in Geneva, 
Switzerland from 19 to 21 October 2009.  Speaking on “Parliamentary 
Action to Ensure Global Food Security”, on 19 October, I supported this 
Emergency item proposed by the Australian and African Groups at the 
Assembly. This was my first participation in IPU Assembly  as the Speaker 
wherein I had a meaningful dialogue with  the President of IPU, Theo-Ben 
Gurirab; Chairman of the State Great Hural of Mongolia, D. Demberel,  
and  Speaker of the Majlis of  Iran, Ali Larijani.

We, as parliamentarians representing the hopes and aspirations 
of our peoples should work globally in partnership to support 
the country-led food security plans. In recent years, the world has 
witnessed a dramatic increase in food crisis due to factors like climate 
change, rise in fuel and fertilizer prices, speculation in agricultural 
commodities, growing demand from the developing and oil-exporting 
countries and the production of bio-fuels. 

   The crux of the problem lies in producing enough in a sustainable 
manner and ensuring its equitable distribution. Concrete action 
plans are needed for revitalising agriculture in the developing and 
the Least Developed Countries by means of higher investments in 
agriculture, and transfer of technology to farmers.  The International 
Research Organisations have an important role to play in transferring 
the benefits of research from lab to land. Financial resources and 
technical cooperation must be made available for research activities 
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across the world.  Food crisis is affecting both the developed and 
the developing countries. The Doha Ministerial Declaration, 2001 
sought to support growth in developing countries and to address the 
adverse impact of trade liberalisation and deregulation. The reluctance 
of the developed countries, to make significant reduction in their 
trade distorting agricultural subsidies, has posed problems for the 
developing countries. The need for developing countries to address 
poverty, ensure livelihood, manage their natural resources should be 
recognised. We need special safeguard measures to protect our small 
and marginal farmers from the adverse effects of trade liberalisation. 

At the L’Aquila Summit in 2009, the Heads of 40 States agreed to 
increased   investment of 20 billion dollars over the next three years 
to contribute towards food security.  They also supported the five 
principles enunciated in the Summit for improving food security. 

With the Indian Parliamentary Delegation at the 121st Assembly of the
Inter-Parliamentary Union, Geneva, Switzerland, 19 October 2009
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In India, agriculture and allied sectors provide livelihood to more 
than 70 per cent of our population. Nevertheless, providing food 
security to 17 per cent of the world’s population on just 3 per cent of 
the world’s arable land and less than 5 per cent of the world’s water 
resources remains a herculean task for us. 

I would like the concerns of the developing countries to be taken 
into account. I support the emergency item. 
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Achieving Basic Rights of  
Children through MDGs 

189 member nations made a promise to free people from extreme poverty and 
multiple deprivations at the UN Millennium Summit held in New York in 
2000. This pledge, which includes eradicating extreme poverty and hunger, 
reducing child mortality rate, achieving universal education, ensuring 
environmental sustainability, promoting gender equality, improving maternal 
health, fighting disease epidemics such as AIDS, and developing a global 
partnership for development, became the eight Millennium Development 
Goals to be achieved by April 2015. Participating in the Panel Discussion on 
18 April 2011 at the 124th  Assembly of the Inter-Parliamentary Union in 
the Panama City, I outlined India’s efforts in achieving the MDGs.  

India is home to 158.8 million children in the age-group of 0 to 
6 years and is moving ahead of the MDG relating to achievement 
of universal primary education.  The Net Enrolment Ratio in the 
primary classes has increased from about 75 per cent in 1990 to  
96 per cent in 2007.  India is expected to reach the 100 per cent 
mark in Net Enrolment Ratio well before 2015. The Gender Parity 
Index has also been showing steady improvement from 87 per cent 
in 2000 to 98 per cent in 2009-10 and we will be able to achieve the 
100 per cent gender parity in the primary as well as the secondary 
levels by 2015.  In 2009, the Indian Parliament has enacted the 
Right of Children to Free and Compulsory Education Act which 
envisages provision of free education to all children of the age of six 
to fourteen years. We also have a Parliamentary Forum on Children 
and a Parliamentary Standing Committee on Women and Child.
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With the Indian Parliamentary Delegation at the 124th Assembly of
Inter-Parliamentary Union, Panama, 16 April 2011 

Our Infant Mortality Rate has declined from 80 per thousand live 
births in 1990 to 50 per thousand in 2009.  The under-five mortality 
rate has also decreased.

India is conscious of the fact that under-nutrition is directly 
linked to achieving of six of the eight MDGs.  For children below 3 
years of age, under-nutrition has declined but more needs to be done.  
To reduce inequity in access to nutrition among children, the Prime 
Minister’s National Council on India’s Nutrition Challenges has been 
formed.

Our Integrated Child Development Scheme is a unique programme 
aimed at providing six components of services to children in the age 
group of 0 to 6 years i.e. supplementary nutrition; immunization; 
nutrition and health education; health check-up; referral services 
and pre-school education.  About 1.3 million, ‘Anganwadi’ Centres 
catering to a population between 400 to 800 have been established 
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for service delivery relating to health, nutrition and education.  These 
ICDS services are reaching out to especially the disadvantaged groups, 
like tribal and the Scheduled Castes children, thereby contributing to 
equity for children.

India is implementing its Eleventh Five-Year Plan (2007-12) 
vigorously which includes the components of the Millennium 
Development Goals like poverty alleviation, improvement of 
maternal health, reduction of child mortality, education for all and 
gender equality.  We are acutely aware that these efforts are essential 
for fulfilling the basic rights of our children.
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Financing MDGs –  
Maternal and Child Health

Ensuring safe motherhood and survival of the newborn child are two of 
the eight Millennium Development Goals.  The Sixth Annual Meeting of 
Women Speakers of Parliament was held in Bern, Switzerland on 16 and 17 
July 2010.  Speaking on the above subject on 16 July, I delineated the holistic 
planning adopted in India at the grassroots  level and stressed that  gender 
budgeting should be included in the annual Budget for a gender-sensitive 
approach to maternal and infant mortality. The Speaker of the Swiss National 
Council, Ms. Pascale Bruderer Wyss and the Speaker of the Council of States, 
Ms. Erika Forster Vannini, very skillfully structured the Conference. 

Till now we have talked about the measures that the nations 
themselves have to take and the difficulties they face while legislating 
or while ensuring access to health for all.  It is within the national 
Parliament that the action has to be taken.  That, itself, is quite a 
daunting, uphill task fraught with several prejudices.  But this 
particular subject also brings within its ambit the international 
community and international efforts.  Please allow me to give some 
figures.  In 2005, more than 536,000 women died during pregnancy, 
childbirth or within six weeks of delivery.  Ninety per cent of these 
deaths occurred in the developing regions, with sub-Saharan Africa 
and Southern Asia accounting for 86 per cent of them.   In this kind 
of a scenario, it is of the utmost importance that the international 
community works together earnestly to achieve MDGs 4 and 5.  A 
child born in a developing country is over 13 times more likely to 
die within the first five years of life than a child born in a developed 
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At the Sixth Meeting of Women Speakers of Parliament, Bern,
Switzerland, 16  July 2010

country.  These figures are very revealing.  The situation of maternal 
mortality risk factor is even greater for the developing regions.  No 
doubt, one of the major challenges in this regard is of resources, more 
so, when no resource is flowing from the North to the South, from 
the developed to the developing world.  The problem, therefore, will 
have to be tackled by giving greater attention to appropriate funding 
and budgeting strategies, both by the national Governments and the 
global bodies.  The national Governments have to evolve a gender-
sensitive budgeting approach.  The Parliaments and the Governments 
of the countries of the developing world will have to show and be 
seen as gender-sensitive and making efforts for it.

So far as India is concerned, our Ministry of Finance issues a 
Gender Budget Statement as a part of the Union Budget to reflect 
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allocation for women in various schemes.  Though there are many 
practical difficulties yet, in whatever form the gender budgeting is 
done, even if it is done in the most rudimentary form, it should be 
done.  A beginning should be made to present the Gender Budget as 
a part of the annual Budget.

If the developed countries were to actually make good their 
commitment to set aside at least 0.7 per cent of their GNP to Official 
Development Assistance, the developing countries would be in a 
far better position to address their developmental challenges, more 
particularly on the vital areas like health, education, etc.   Ensuring 
safe motherhood and survival of the newborn child should be amongst 
the core concerns of the international community as a whole.    

India, with more than a billion population, is making serious efforts 
and interventions to reduce maternal and child mortality.  Yet nearly 
67,000 women lose their lives due to pregnancy-related complications 
every year.  Infants and young children are also succumbing to a 
large number of infections and diseases.  To address these problems, 
we have launched the National Rural Health Mission.  Our Safe 
Motherhood Programme has many interventions to ensure that the 
mother and the child — the pregnant mother, the lactating mother 
and children below six years of age – are safe.  We have the Integrated 
Child Development Services Scheme.  There is a comprehensive 
scheme on the anvil for holistic development of adolescent girls.  The 
Government of India is financing these programmes.

I would also like to say that we support the G-8 initiative on 
irrevocable debt cancellation for the highly indebted poor countries 
which has been adopted by the International Monetary Fund and 
the Multilateral Debt Relief Initiative. India, although a developing 
country, has written off 30 million US dollars of loans given to debt-
ridden countries.  It is our modest effort in this direction. However, 
considering the magnitude of the challenges on maternal and child 
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mortality plaguing the developing countries, including India, a range 
of effective support from the international community is essential 
to overcome the problem in the short run.  I am sure, our collective 
efforts will produce the desired results. 
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Emergency Response to  
Natural Disasters

Natural disasters and crises not only take a heavy toll upon human lives 
but also upon the development in the affected region for a long time. The 
disaster management framework is crucial to meet unseen situations and 
disasters.    The Inter-Parliamentary Union organised its 123rd Assembly in 
Geneva, from 4 to 6 October, 2010.  Speaking on the  Emergency Item “The 
Importance of International Inter-Parliamentary Cooperation for Natural 
Disaster Response, in particular with regard to relief aid to flood-stricken 
Pakistan” on 4 October, I offered India’s sympathy and support to Pakistan 
and underlined the need for close inter-parliamentary cooperation in disaster 
management. 

On the sidelines of the Assembly, I met the Speaker of People’s Majlis of 
Maldives, Abdulla Shahid; Speaker of the National Assembly of Mauritius, 
Rajkeswur Purryag; and Speaker of the National Assembly of South Africa, 
Max Vuyesile Sisulu and  had  discussions on matters of mutual concern. 

I express my deepest sympathies and sincere condolences to the 
people of Pakistan who are bravely facing the devastation caused 
by the floods.  The floods in Pakistan have triggered a global alert 
since natural calamities do not distinguish between geographical 
boundaries, and major disasters can simultaneously affect several 
countries. It is, therefore, imperative to reinforce international 
conventions on disaster management for ensuring relief measures, 
rehabilitation, reconstruction and recovery for the flood-stricken 
people. India has proactively joined the global efforts and has 
channelled its contribution to the flood victims through the United 
Nations. India is ready to do more to assist in the relief effort.
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Addressing the 123rd Assembly of Inter-Parliamentary Union,
Geneva, Switzerland, 4 October 2010

I strongly believe that inter-parliamentary cooperation is vital for 
discussing ground realities, the plight of affected people, long-term 
impact of natural disasters and formulating responses. Theme-based 
deliberations, discussions, exchange of ideas and sharing of experiences 
amongst parliamentarians enhance knowledge networking for 
efficient management of natural disasters.

The IPU can foster international understanding and collaboration 
thereby mainstreaming different features of disaster management 
into all aspects of development. Exchange of relevant technology and 
specialised skills pertaining to forecasting of disasters and early warning 
systems, rapid evacuation techniques, fail-safe communication 
systems and rapid response mechanisms can be facilitated through 
the IPU. The IPU can also lay down uniform international standards 
which act as a benchmark for Executive accountability in disaster 
response and management at the global level.
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India is committed to forge close cooperation and coordination 
at the regional and international levels in all areas of disaster response 
and management. We would like to reaffirm that India stands in 
solidarity with the people and Government of Pakistan and we 
call upon the global community to rise to the occasion and extend 
all possible support to Pakistan in its efforts to recover from the 
disaster. 
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Role of Parliaments in Ensuring 
Sustainable Development

Sustainable development is the key for future growth and ensuring it 
essentially requires proper management of natural resources, agricultural 
production and demographic change.   Participating in the 123rd Assembly of  
Inter-Parliamentary Union in Geneva on 5 October 2010, I threw light on 
the steps being taken in India. 

It is my privilege to speak on behalf of the Parliament of India on 
this critical issue particularly when the world’s population is poised 
to increase to eight billion by 2025 stretching our resources to their 
limit.  Under the circumstances, Parliaments and parliamentarians 
have to act as agents of change for ensuring sustainable development.  
In India, the Constitution recognises protection and improvement of 
natural environment as a fundamental duty of each Indian citizen. 
Legislations have been enacted in 1970s and 1980s to abate water and 
air pollution.  We are in the process of implementing the National 
Environment Policy and have formulated the National Action 
Plan.  India has a National Solar Mission with a target of generating 
20,000 MW of solar power by 2022.  The Green India Mission, 
for accelerating afforestation and for improving ecosystem services, is 
being implemented.

Recognising the concept of Green Housing, we are promoting 
construction of solar/green buildings.  India’s per capita emissions are 
approximately 1.2 tonnes of GHGs and we are deploying new GHG 
emission reducing technologies in coal based power generation.  
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With the Indian Parliamentary Delegation at the 123rd Assembly of the
Inter-Parliamentary Union, Geneva, Switzerland, 5 October 2010

We have a National Green Tribunal and a National Environment 
Protection Agency as a part of its holistic strategy.

India occupies only two per cent of world’s geographical area 
but supports 17 per cent of the world’s population.  Hence, in our 
endeavour to increase agricultural productivity, we are moving from 
resource exploitative agriculture towards regenerative agriculture. 
We have intensive programmes for prevention of soil erosion, land 
degradation and improving the productivity of land.  Due to our 
consistent efforts we could increase the agricultural production 
from 51 million tonnes during 1950-51 to 233 million tonnes in  
2008-09.

The Parliament of India has been spearheading the crusade for 
sustainable development in our country.  We have enacted various 
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progressive legislations for equitable distribution of land holdings.  
Our Parliamentary Committees have been consistently addressing 
these issues. Three of our Parliamentary Fora delve into the arena of 
Population and Public Health, Water Conservation and Management, 
and Global Warming and Climate Change.  I am sure, our experience 
sharing at this platform will be beneficial for learning from each 
other.
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Parliaments and the Fight  
against Drug Trafficking and  

Organised Crime

As one of the major spring heads of Renaissance, the influence and attraction 
of Italy remains unabated. Today, one of the most developed countries of the 
world, Italy has emerged as a prosperous and liberal economy of  Europe and 
is playing a significant role in the European Union.

India’s geographical positioning between the Golden Triangle and the Golden 
Crescent makes it most vulnerable to drug trafficking and related crimes. 
An elaborate legal framework, comprehensive administrative machinery and 
specific policy measures devised in India to effectively control this problem 
were highlighted by me on the second day of the Meeting of the Speakers of the 
Lower Houses of G8 and G5 Outreach Countries hosted by the Parliament 
of Italy in Rome on 12 and 13 September 2009. During my visit, I met  
the Prime Minister of Italy, Silvio Berlusconi; Speaker of the US House 
of  Representatives, Ms. Nancy Pelosi; President of the National Assembly 
of France,  Bernard Accoyer; and  Speaker of State Duma of Russia, Boris 
Gryzlov. 

Italy is a key member of the European Union, G8 and G20. The initiative of 
President of the Italian  Chamber of Deputies, Gianfranco Fini, in organising 
the Conference was praiseworthy.

I am extremely privileged to be amidst the distinguished Speakers 
who have assembled here today. I would like to compliment the 
President of the Italian Chamber of Deputies, Mr. Gianfranco Fini 
for the inclusive approach he has followed by organising for the first 
time, the Meeting of the Speakers of G-8 and G-5 Outreach Countries 
and compliment him for choosing, most appropriately, the theme of 
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With Gianfranco Fini, the Speaker of the Chamber of Deputies of the
Parliament of Italy, Rome, Itlay, 13 September 2009

drug trafficking and organised crime. I also want to express my deep 
appreciation for the superb hospitality accorded to us by him.  India 
greatly values its friendship with Italy.

Drug trafficking and organised crime have emerged as great threats 
to democratic values and to people’s right to live in peace and security. 
What is alarming is not so much the existence of these threats but 
their integration in the global market structure. International crime 
syndicates are today taking advantage of easy international travel, 
relaxed emigration policies, advanced communication facilities, 
including internet messaging, and sophisticated money-laundering 
techniques to augment their networks by forging alliances with other 
criminal groups. The link between drug trafficking and organised 
crime has also posed a serious challenge to the law enforcement 
machinery. Expressing their concern at these ever-increasing and 
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destabilising challenges, the G-8 leaders, at the L’Aquila Summit this 
July, rightly reaffirmed their commitment to assist nations in building 
capacities to counter these threats.

India is a signatory to all the important UN and other International 
Conventions and Protocols on drug trafficking and organised 
crime. We have been actively taking part in the deliberations of 
bilateral, multilateral and regional bodies and frequently exchanging 
operational information, best practices and specific expertise on these 
issues. India has also signed bilateral agreements with 21 countries, 
Memorandum of Understanding  with 5 countries, and has Joint 
Working Groups on drug-related matters. We have Extradition Treaties 
with 25 countries and negotiations are on with many countries for 
signing such treaties. We have established Joint Working Groups on 
Counter Terrorism with 27 countries and have established Treaties/
Agreements on Mutual Legal Assistance in criminal matters with 26 
countries. For sharing of information and best practices to control 
the menace of drug trafficking, India has organised training and 
workshops for the member countries of SAARC under the Colombo 
Plan. The Government has worked in collaboration with the United 
Nations Office on Drugs and Crimes by implementing pilot project 
relating to awareness generation and preventive education through 
mass media and school/college based programmes.

Our narcotics problem arises from our geographical position. 
India is situated between two regions which are internationally 
acknowledged as major sources of illicit opiates, the Golden Crescent 
in the North-West and the Golden Triangle in the East. This makes 
us vulnerable to drug trafficking.

The Parliament of India has enacted a number of laws to effectively 
control the devastating menace of drug trafficking, including the 
Narcotic Drugs and Psychotropic Substances Act, 1985, which 
consolidates the earlier related legislations to effectively deal with the 
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problem. The Act provides for deterrent penalty and punishment 
for drug trafficking and contains provisions designed to implement 
India’s obligation under different international conventions. The Act 
also provides for the control of precursors and for the investigation 
and forfeiture of drug-related assets. We have yet another Act called 
the Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic 
Substances Act, which provides for preventive detention of drug 
traffickers, including financiers. Together, these Acts form a sound 
legal framework to deal with the scourge of illicit drug trafficking.

To curb money-laundering associated with drug trafficking and 
other transnational organised crime, we have the Prevention of 
Money Laundering Act, 2002, which provides for confiscation of 

Parliament of Italy



111Parliaments and the Fight against Drug Trafficking and Organised Crime

assets derived from the commission of offences. The law provides 
for international cooperation at investigation and judicial levels 
and for sharing of property confiscated in the country as a result of 
execution of request from a contracting State. It makes mandatory 
for every banking company, financial institution, and intermediary 
to maintain records of specified transactions for a period of ten years. 
We have recently amended this Act to bring terror financing as well 
as the remission of funds obtained from criminal conduct in a foreign 
jurisdiction within its fold. This Act is directed towards fulfilling 
India’s international obligations.

Our country is taking preventive measures that include strict 
surveillance of import and export points, use of remote sensing and 
satellite imagery to track down major regions cultivating narcotic 
crops, and improved coordination between various central and state 
drug law enforcement agencies. The Government has put in place 
a Multi Agency Centre at the national level which is represented by 
22 national intelligence agencies to strengthen the coordination and 
capacity building of different agencies.

India is addressing the issue of drugs through its two-pronged 
strategy namely, supply reduction and demand reduction. Supply 
reduction falls under the purview of the enforcement agencies. The 
demand reduction is under the domain of social sector. We firmly 
believe that the best way to deal with the situation is to reduce the 
demand for drugs by encouraging people to make healthy choices. 
The drug demand reduction involves, firstly saying no to drugs and 
secondly, working for rehabilitation and drug abuse prevention. 
We have put in place a scheme that provides for community-based 
services for the identification, treatment and rehabilitation of addicts 
through voluntary organisations.

We recognise that the synergy between organised crime and illicit 
drug trade is, indeed, a major challenge. Our experience in this respect 
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is very different and disturbing. The most dangerous trend we find is 
the use of criminals and non-State actors as proxies in covert warfare 
by some neighbouring countries. Crime networks have become 
the prime sources of illegal arms, ammunitions and other explosive 
materials. Organised crime syndicates run illegal financial networks 
that lubricate international terror mechanisms. The dismantling of 
illegal financial networks is an important component of the plan to 
turn off the flow of funds to terrorism. There are strong indications 
that counterfeit currency is also used to finance the activities of 
terrorists and terrorist organisations.

Our country is pursuing a comprehensive action plan to deal with 
terrorism by way of enhanced intelligence sharing, strengthening 
of border management, and augmenting the capabilities of our 
police forces. The Unlawful Activities (Prevention) Act, 1967 was 
amended in 2004 and in 2008 to make provisions for dealing with 
terrorist offences and terrorist organisations. The Act strengthens the 
procedural aspects of dealing with such offences expeditiously, while 
making suitable provisions to prevent any misuse or harassment. 
Another Act was enacted to set up the National Investigation Agency 
to investigate and prosecute terrorist offences having inter-State and 
international linkages.

The Indian Parliament has been playing a crucial role to stop 
drug trafficking and organised crime. As I said, we have passed 
several legislations to this end. Our members, cutting across party 
lines have, time and again, highlighted these problems on the floor 
of the House. In fact, there is unanimity of views and members 
have wholeheartedly supported various measures initiated by the 
Government. Our Parliamentary Committees keep a close watch on 
the functioning of the Ministries and Departments concerned with 
checking and controlling drug trafficking and organised crime.

The parliamentarians of the world are well placed to lead the 
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campaign against these grave problems. They can inspire and motivate 
the people in building a coalition against all those forces that seek to 
destroy peace, security and communal harmony. They can together 
influence their respective Governments to move towards a regime 
where there is zero tolerance for drug trafficking and organised crime. 
We have to enlarge the area of interactions among the parliamentarians 
to facilitate the exchange and sharing of ideas and information 
on these issues. As elected representatives, we can indeed act as a 
bulwark against the growing menace of international terrorism, drug 
trafficking and organised crime. Undoubtedly, the deliberations held 
here will add an important dimension to the overall G8-G5 outreach 
engagement.
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International Collaboration for  
World Peace and Anti-Terrorism

Over the years, terrorism has emerged as one of the gravest threats as it strikes 
at the very foundation of democracy and violates both, human rights and 
humanitarian law with impunity. Terrorism has defied national boundaries 
and has resorted to unusual ways of mass destruction like narco-terrorism 
and bio-terrorism.  Terrorism has the potential to hamper economic growth 
and affect industries that are vital to the survival of many economies.  
On 19 May 2011, participating in the discussion on “Strategy for Inter-
Parliamentary Collaboration for World Peace and Anti-Terrorism” at the 
Second G-20 Speakers’ Consultative Meeting in Seoul, I advocated that 
international organisations, unions and assemblies, like G-20, should pool 
in their resources and intelligence to fight the scourge of terrorism.  As I sat 
next to the President, Lee Myung-bak at the Banquet given by him, we held 
interesting conversation on different topics and in the end I proposed the vote 
of thanks on behalf of all G-20 Speakers.

It is indeed an honour for me to represent India at this august 
platform, and address the Presiding Officers and delegates of member-
countries on such a crucial issue. I compliment our esteemed host, 
Hon’ble Speaker of the National Assembly of the Republic of Korea, 
Mr. Park Hee Tae for organising this meet and for his generous 
hospitality. India has always admired the courage and perseverance 
of the peace-loving people of Korea. My delegation and I are deeply 
touched by the warmth and affection extended to us since our 
arrival here.

G-20, over the years, has evolved as a significant forum for 
deliberating on issues of global significance. For me there is no greater 
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Chairing the Second Session on Inter-Parliamentary Collaboration for World Peace 
and Anti-Terrorism at G-20 Second Speakers Consultation Meeting,

Seoul, Republic of  Korea, 19 May 2011

joy than to see an added parliamentary dimension to it through 
a special consultative meeting of Speakers and Presiding Officers. I 
firmly believe that the greatest achievement of our times has been 
the emergence of democracy as a preferred system of governance 
across the world. As we witnessed nascent democracies consolidate 
their place, we also saw many closed societies become ‘for, by and 
of the people’ states.

After the end of the Second World War and the Cold War 
years that followed, global terrorism emerged as a grave threat 
to democracy and world peace. Terror networks primarily target 
those nations where freedom and individual rights are valued and 
protected. They strike at the very cornerstone of democracy in 
their bid to undermine it and violate with impunity both, human 
rights and humanitarian law. These terrorist groups are exploiting 
the technological advances made by the society and employing state 
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Parliament of Austria

of the art weapons and communication devices. Terrorism has now 
transcended geographical barriers and engulfed the entire world. 
Narco-terrorism, bio-terrorism and other unusual ways of mass 
destruction have become a reality. The 9/11 attacks on the World 
Trade Centre and on 26/ 11 in Mumbai where international waters 
were used by the terrorists bear testimony to this.

These acts of terror not only cause loss of life and property but 
also adversely impact our economies. They hamper economic growth 
and affect industries vital to the survival of many economies. In today’s 
inter-connected and globalised world, the after shocks of a terrorist 
attack on any economy are felt most acutely by poor nations with 
fragile financial institutions. It is therefore imperative for nations 
represented in the G-20 to pool their resources and intelligence to 
fight this global menace.
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Recognising that terrorism is a direct challenge to the very idea 
of a sovereign state, world community has taken several initiatives 
to fight it individually as well as collectively. The Global Counter-
Terrorism Strategy and the Plan of Action of the United Nations 
provide guidelines to member countries in their efforts to curb 
the onslaught of terrorism. Over the years, the global community 
and the UN have tried to halt funding for the terror networks. 
International organisations like the Inter-Parliamentary Union 
have discussed ways and means of fighting terror by urging legislatures 
of member-states to intensify their efforts to arrive at a global 
agreement on terrorism. In our region, SAARC has focused on 
strengthening the ‘legal regime against terrorism’ by implementing 
all International Conventions on combating terrorism. Similarly, 
Commonwealth has also been calling for collective action towards 
international peace and security. Several Governments and 
Parliaments have taken the initiative of enacting stringent laws. Yet, 
the problem remains as terrorists reinvent themselves time and again 
and return with renewed vigour. While it is important to streamline 
laws and allocate additional funds towards fighting terror, it is also 
essential that all peace-loving nations of the world join hands and 
agree to share their expertise and resources. India has been a victim 
of terrorism for decades and has experienced death and destruction 
on several occasions. As a people and as a nation, we are committed 
to creating a safe and secure world. Conscious of the crucial role 
of international cooperation in war against terror, India has been 
actively participating in the efforts at the United Nations for evolving 
appropriate global response to this challenge. We are party to all 
the thirteen International Conventions and related Protocols on 
terrorism. We have been staunch supporters of the Global Counter-
Terrorism Strategy of the UN General Assembly and the counter-
terrorism measures adopted by the UN Security Council, particularly, 
its Resolutions 1267 and 1373. I would like to reiterate here that 
India is wholeheartedly committed to fulfilling its obligations under 
these international Conventions and Security Council Legislations.
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Our Parliament has also been unequivocal in its support of 
counter -terror mechanisms and has enacted several stringent 
legislations to this effect. India has a range of extradition 
arrangements, including Extradition Treaties, Treaties on Mutual 
Judicial Assistance in criminal matters and agreements providing 
for cooperation concerning terrorism with a number of countries. 
Extradition Treaties with thirty three countries have already been 
implemented and ratification process is in progress with six other 
countries. Similarly, Mutual Legal Assistance Treaties in criminal 
matters are in force with thirty two countries. We have also put 
in place bilateral institutional mechanisms for preventing illicit 
trafficking in drugs with several countries. India is taking over the 
Chair of the UN Counter-Terrorism Committee, set up under the 
United Nations Security Council Resolution 1373 in 2007.  This has 
given us a fillip in our efforts against global terrorism.

India believes that international cooperation is imperative for 
striking at the financial nucleus of terror networks. We all know 
how terrorists raise, move and utilise funds globally, using and 
exploiting the financial systems of several countries. India has been 
on the Financial Action Task Force as a full member since June 2010. 
India is a member of the Egmont Group as well as a member of the 
Asia-Pacific Group and the Eurasia Group on Money Laundering and 
Financing of Terrorism.

In its endeavour to counter global terrorism, India has partnered 
with twenty five countries and two international organisations 
viz. the European Union and the Bay of Bengal Initiative for Multi-
Sectoral Technical and Economic Cooperation. These Joint Working 
Groups meet regularly to facilitate cooperation, exchange information 
and share experiences among agencies and organisations involved in 
counter-terrorism measures. India is also working with SAARC member 
nations towards implementing the SAARC Regional Convention on 
Suppression of Terrorism including activating, and strengthening 
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the SAARC Terrorist Offences Monitoring Desk, headquartered in 
Colombo.

The killing of Osama Bin Laden is a landmark victory in the global 
war against terrorism. However, his elimination is a milestone, not 
an end of what is an ongoing war against terror. These terrorist 
groups, who have killed thousands of innocent men, women and 
children over the years, remain a formidable threat and will continue 
espousing their violent ideology and implementing their terror 
agenda. The international community must remain vigilant and 
eliminate the safe havens and sanctuaries that have been provided 
to terrorists so that we can eventually eradicate the scourge of 
terrorism.

We must unite and take the lead in confronting this global 
challenge by strengthening democratic institutions and enhancing 
the effectiveness of their delivery mechanisms. Let there be no 
doubt in our mind that terrorists constitute a real threat to liberal 
democracies across the world and our response to them must be 
collective and unanimous.

It is, therefore, imperative to evolve global consensus towards early 
conclusion of a wide-ranging multilateral legal instrument—
the Comprehensive Convention on International Terrorism—having 
the entire range of terrorist acts within its ambit. This Convention 
will provide a detailed legal framework for collective and integrated 
action against those who support and finance terror and fortify 
global efforts against terrorism. We strongly urge the international 
community to conclude the negotiations that began in 1996 and 
adopt the Convention.

I would like to once again call upon the international community 
to combat this menace in an integrated and effective manner. 
We cannot afford to become complacent just because the world 
has been rid of a key figure of global terror. It is time to galvanise 
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our resources towards eradicating terrorism from this earth and 
creating a world free of terror and conflict. The 2005 UN World 
Summit’s initiative of establishing a Peace Building Commission 
is indeed commendable. I believe that the Commission can act 
proactively in restoring peace in post-conflict societies. India, as 
a founder member, has been advocating for an enhanced role for 
the Commission in peace-building efforts.

I am positive, our deliberations here will be instrumental 
in evolving strategies to effectively deal with those who seek to 
endanger our homes, our children and our future for their dark 
and divisive purposes.
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Technological Threats to 
International, National and  

Personal Security 

The CPA, founded in the year 1911, was formerly known as the Empire 
Parliamentary Association and had six member branches. With the evolution 
of the Commonwealth in 1948, the CPA adopted its present name. In 2011, 
the CPA-Centennial Year was commemorated and befitting the occasion, 
the 57th Commonwealth Parliamentary Association Conference was held in 
London from 21 to 28 July 2011.  At the Conference, Sir Alan Haselhurst, 
was elected the Chairperson of the CPA Executive Committee.

Speaking at the Workshop on “Technological threats to International, 
National and Personal Security”, on 26 July, I pointed out that technologies 
that provide comfort in everyday living are misused by criminals to perpetuate 
cyber-crimes and cyber-terrorism.  Such criminal offences required a different 
set of laws to detect and fix criminal liability. Parliaments must collaborate 
to take on this new challenge.     

It is an honour for me to be one of the lead Speakers on the subject 
of Technological Threats to International, National and Personal 
Security.

Advances in technology have led to rapid progress of civilizations. 
To cite a few examples, technology brought the agricultural revolution; 
the industrial revolution was powered by steam technology; the digital 
revolution has given birth to cyberspace; satellite communication 
was made possible by space technology. Thus, technology has 
revolutionized human existence in many ways. Though the benefits 
of technology are great, these are not without their ill-effects.
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With Her Royal Highness, Anne, The Princess Royal at London, UK, 
25 July 2011

As the dependence of human race on technology increases threats 
to the safety and security of the state and its subjects are also likely 
to increase manifold.  Convergence of computers and networks has 
revolutionized the way we communicate with each other and has led 
to the birth of cyberspace, which poses challenges to security at the 
international, national and personal level in various ways.

It is a well established principle of international law that control 
over physical space and over people is a definite attribute of sovereignty 
and statehood. Cyberspace challenges this assumption. Cyberspace 
is a borderless environment. It has no territorial boundaries. 
The internet address has no relation to the physical location of 
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computers and individuals, thus posing insurmountable difficulties 
for the application of the traditional theories of jurisdiction based 
on territoriality or nationality to cyberspace. Vanishing borders in 
cyberspace are  a serious concern for international security.

Cyberspace facilitates anonymity and pseudonymity enabling 
persons to acquire new digital personalities and masking their real 
identities. Unlike in the physical world, where it is difficult for a person 
to hide his physical features, demeanour and other physical attributes, 
in cyberspace, anonymity and pseudonymity enable criminals to get 
away unapprehended.  Since identification of offenders is essential 
for imposing criminal law, serious problems are faced in fixing 
criminal liability. Application of the theory of nationality to actors in 
cyberspace is also bristling with difficulty because of anonymity. The 
practice of rampant anonymity prevailing in cyberspace constitutes a 
formidable threat to the sovereignty of the nation-states.

At the international level, terrorists have access to the same 
technology which is used for the benefit of mankind and have shifted 
their activities to cyberspace leading to what is called cyber-terrorism 
along with other related threats. Cyber- terrorism consists of 
terrorist acts perpetrated in cyberspace to cripple and disrupt critical 
infrastructure of the communities so that citizens are denied their basic 
needs like electricity, gas, communication facilities etc., thus creating 
panic in the minds of the general public. Also, disruption of essential 
services leads to breakdown of law and order within the country. 
Cyber tools can be used by terrorists to disrupt the communication 
networks which would have far-reaching ramifications for aviation, rail 
and other transport services. Global financial markets are networked 
and any disruption would result in stock market crashes which would 
be disastrous for the global economy. 

At the personal level, technology is all pervasive and intrudes into 
the  privacy of the individuals. Communication over the internet and 



124 Indian Parliamentary Diplomacy

digital devices like cell phones today can be easily accessed by third 
parties, compromising the privacy of communication. This poses a 
grave threat to the right of privacy of individuals. Information hiding 
tools, based on cryptography and steganography, have been developed 
by computer scientists to preserve the integrity of information and 
secrecy in the digital medium. The same tools are utilised by terrorists 
and criminals to hide information of their crimes. To deal with offences 
involving electronic medium, investigating agencies have developed 
new digital techniques known as digital forensics which capture and 
seize information generated and stored digitally. But, it is extremely 
difficult to arrive at the truth when the accused person cannot be 
compelled to part with any information which will incriminate him 
in the criminal proceedings. Right against self incrimination is a 
constitutional right, enshrined in the constitutions of all civilized 
countries. Hence, law enforcement agencies will have to focus on 
capacity building to deal with steganography and cryptography. 

It is not that we are unaware of the issues I am raising here. But 
I am raising them in order to put things in a perspective. The real 
challenge confronting us as law makers, however, is to tackle the 
various manifestations of technological threats that seek to destabilize 
social systems and endanger national and personal security alike.  The 
real issues are  to ensure  security from technological threats.

Laws to deal with threats emanating from technologies must be 
based on best international practices. It is in accordance with this 
that we, in India, enacted the Information Technology Act, 2000 
and amended it subsequently in 2008, to address the new challenges 
of  cyberspace. However, globally speaking, it appears that not much 
progress has been made in the context of creating a uniform legal 
framework to deal with cyber crimes. 

In other words, nations need to work collectively to prevent 
the misuse of modern technology which is basically meant for 
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human welfare and comfortable living. As parliamentarians, we 
must encourage Governments across the world to create a culture 
of collaboration and cooperation among the law enforcement and 
investigation agencies in order to build a common platform for 
better understanding of emerging technologies.  This may be done 
especially in the context of protecting vital information infrastructure 
and sensitive networking systems. I hope, the deliberations in this 
Workshop would throw more light on the issues involved and equip 
us to have a better perspective. Thank you for your kind attention. 



VI. Inter-Parliamentary  
Relations
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India and Austria:  
Strengthening Relationship

With its green Alpine slopes, the blue Danube and the lilting symphony of 
Mozart, Austria has the capacity to mesmerise. A parliamentary representative 
democracy with remarkable political stability and governability, it is one 
of the richest countries of the world in terms of per capita GDP and has 
achieved the rare feat of balancing a well-developed market economy with 
a high Human Development Index.  Industry and international tourism 
are important ingredients of its national economy.  It is a member of the 
European Union and one of the founding nations of the Organisation for 
Economic Co-operation and Development.  India and Austria, have broad 
convergence of views on issues of national and international concerns.

I led the Parliamentary Delegation to Austria from 14 to 17 September 
2009 on the invitation of the Speaker of the National Council of Austria, 
Ms. Barbara Prammer.  We also met Federal President Heinz Fischer 
and learnt his views on India.  At the lunch hosted by the Speaker on  
16 September, I thanked Austria for having co-sponsored India’s UN Resolution 
on the declaration of Mahatma Gandhi’s birthday as the ‘International Non-
Violence Day’.   

It is a matter of great honour for me and the members of my 
Delegation, to be here in your beautiful country and interact with 
members of the Austrian Parliament and the Government.  I also take 
pride in leading my first-ever parliamentary delegation to Austria.  
On behalf of our Parliament and people of my country, I extend to 
all of you our warm greetings.

Excellency, diplomatic relations between our two countries were 
established way back in 1949 and this year, we are celebrating its  
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With Barbara Prammer, the President of the Austrian National Council,
Vienna, Austria, 16 September 2009

60th anniversary.  We have traditionally been fostering friendly 
relations with your country.

Pandit Jawaharlal Nehru, our first Prime Minister, had in fact 
played an important role in conclusion of the State Treaty of 1955, 
which had paved the way for Austria’s Independence as a neutral 
country.  Our long standing ties are based on shared values of 
democracy, rule of law and our broad convergence of views on issues 
of national and international concern.  Together we stand committed 
to democracy and a social system imbibed with the ennobling values 
of justice, equality and inclusiveness.

Excellency, we have a strategic partnership with the European 
Union, of which your country is an active member.  With your central 
location in the heart of Europe, and historical linkage and legacy with 
the countries of the region, we envision you as a gateway to the new 
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emerging democracies and market economies in the Central and the 
Eastern Europe.  Both our countries share commonality of views on 
issues such as UN reform, peace-keeping, peace-building and human 
rights.  We sincerely appreciate your support to our candidature to 
the various UN bodies, during the recently held elections.  We are 
grateful to you for having co-sponsored our UN resolution on the 
declaration of Mahatma Gandhi’s birthday as “International Non-
Violence Day”.

We perceive that good relations are reinforced by greater trade 
and commercial ties.  Our bilateral trade exceeded one billion Euros 
in 2008 and we have over 200 business collaborations with your 
country.  We are having a Joint Economic Commission which has 
been serving as the institutional mechanism to enhance trade and 
economic ties.  In 2007, we signed a bilateral Science and Technology 
Agreement to enhance synergy among the scientific communities 
through the intensification of cooperation between universities and 
research institutes.  Nevertheless, we believe that given our potential, 
the volume of trade between our countries is relatively low.  We 
should find ways and means to harness the full potential.

Our two countries are endowed with a rich cultural heritage.  We 
have been having a regular interaction in the fields of art and culture.  
In June-July, this year, “Szene Salzburg” organised Indian classical 
music performances in Salzburg to celebrate 60 years of diplomatic 
relations between our two countries.  I am told that in your country, 
Yoga and Ayurveda are gaining popularity alongside Indian classical 
forms of dance and music.  Indian movies too are increasingly getting 
popular here.

Our relations have been marked by exchange of visits at various 
levels.  Such visits have been strengthening our understanding 
of diverse issues of common concern.  We value and cherish high 
level contacts with your country as parliamentary exchanges go a 
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long way in furthering bilateral relations and promoting people-to-
people contacts.  We recall warmly the visit of the Austrian President,  
Dr. Heinz Fischer in February 2005 and the visit of Mrs. Anna 
Elisabeth Haselbach, the Vice-President of the Federal Council 
in 2007.  I believe that we should have more frequent exchanges 
between our Parliaments and in fact, also take measures to establish a 
Parliamentary Friendship Group between the two countries.

Excellency, on behalf of the members of the Indian parliamentary 
delegation and on my own behalf, I once again thank the people, 
the Parliament and the Government of the Republic of Austria for 
extending such warm hospitality to our delegation.  We went to 
Salzburg today and on the way we saw parts of your country, more so 
the country-side.  In Salzburg, I was fortunate enough to visit  Mozart’s 
house and hear some of his compositions.  I was mesmerized. 

I thank you for the warmth that you have shown and I am sure 
that our visit would go a long way in strengthening and promoting 
our common interests and enriching our cultural ties.

I look forward to your visit to my country.  We will have an 
opportunity to reciprocate the warmth and the hospitality that you 
have shown to us.  

Ladies and Gentlemen, may I now propose a toast to the 
health and happiness of Her Excellency Ms. Barbara Prammer, 
Speaker of Austria; and to the ever growing friendship between 
the people of India and Austria.
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India and Mauritius:  
A Multi-dimensional Partnership

With multitude of contrasting colors in its culture, Mauritius is an oasis 
of peace and tranquility.  It is a multiparty African democracy with a 
strong tourist economy.  India and Mauritius enjoy deep rooted traditional, 
linguistic and social links.  The cultural similarities and shared perceptions 
along with  close people-to-people  contacts  provide  a  strong  foundation  for  
the sustained growth of  our  friendship.  Economic and commercial relations 
have played a vital role in the development of our partnership. Mauritius 
is the largest FDI contributor to India.  India is one of the top investors in 
Mauritius and the largest exporter of goods and services.  Culture   has been a 
significant component of bilateral exchanges.  I visited Mauritius along with 
a Parliamentary Delegation from 17 to 22 January 2010 on the invitation of 
the Speaker of the Mauritius National Assembly, Rajkeswur Purryag who is 
now the President of Mauritius. At the Banquet hosted by him in our honour 
in Port Louis on 18 January, I spoke about the intensity and range of our 
friendship and their promotion of Hindi, Bhojpuri, Tamil, Telugu, Marathi 
and Urdu.  The setting up of the World Hindi Secretariat in Mauritius has 
been a  laudable  step.   I also had meetings with the President of Mauritius, 
Anerood Jugnauth and the Prime Minister, Navinchandra Ramgoolam.

It is an honour and great pleasure for the members of my delegation 
and me to visit Mauritius with which we have a strong and time-
tested bond of friendship.  I convey the greetings of the people and the 
Parliament of India to the people and the Parliament of Mauritius.  I 
express our sincere and deep gratitude for your gracious hospitality.

My first day in Mauritius has been very fruitful.  The President 
and the Prime Minister have shared their thoughts with me and I have 
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With Mr. Anerood Jugnauth, the President of the Republic of Mauritius,
Port Louis, Mauritius, 18 January 2010

briefed them on the developments taking place in India.  I benefitted 
extensively from their suggestions on the further development of 
India-Mauritius relations.

Excellency, I understand that you have completed thirty years in 
active politics.  I congratulate you on this occasion and I must add 
that your country, I am sure, has gained from your experience, the 
maturity with which you have conducted your political activities, 
and the vision that you have for your country. Relations between 
India and Mauritius are deep-rooted and are based on centuries of 
cultural, linguistic, social and spiritual links.  The commonalities 
between our two countries and the depth and nature of our people-
to-people contacts provide a platform for the sustained growth of our 
friendship.  We, in India, hold the people of Mauritius in extremely 
high esteem.  There is a national consensus in India to diversify our 
natural partnership with Mauritius.
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Political relations between our two countries have been excellent.  
The visits of the then President of India, Dr. A.P.J. Abdul Kalam 
in 2006 and the Prime Minister of India, Dr. Manmohan Singh in 
2005 to Mauritius have further strengthened and consolidated our 
bilateral relations.  The visits of the Prime Minister of Mauritius, 
Dr. Navinchandra Ramgoolam to India in 2005, 2007, and 2008 
marked a significant enhancement in our ties.

Excellency, I had the honour of meeting you in New Delhi 
during the 20th Conference of the Speakers and Presiding Officers of 
the Commonwealth.  We had the occasion for exchange of views on 
the margins of the Conference.  I look forward to continuing those 
discussions during this visit as well.

It is an indisputable fact that the economic and commercial 
relations have played a vital role in the development of Indo-
Mauritius relations.  We are the largest exporter of goods and services 
to Mauritius and also the second largest investor in the recent years.  
Mauritius has been the largest FDI contributor to India accounting 
for as much as 32.65 billion US dollars during the last two decades.  
Our bilateral relations are multifaceted and have steadily progressed 
in diverse fields.  There have been a number of agreements between 
India and Mauritius in spheres like economic, defence, security, and 
science and technology.  Yet we feel that there remains considerable 
untapped potential, and we need to further strengthen our economic 
and commercial cooperation.

Our commitment to the ideals of democracy, good governance, 
sound economic and financial structure, social justice and 
determination to uplift the downtrodden is the foundation of our 
mutual understanding.  We hold same views on various global issues.  
The preponderant nature of our overlapping interests brings us 
closer.

India has been fighting terrorism for a long time.  We believe, 
there can be no compromise with the menace of terrorism.  We 
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Parliament of Mauritius

appreciate Mauritius’ support to all our campaigns and initiatives 
against terrorism.  We express our profound appreciation for the 
support extended by Mauritius to us for a permanent membership 
in the United Nations Security Council and also for non-permanent 
membership of the UN Security Council for the year 2011-2012.

We are proud of the fact that Mauritius is a universally respected 
member of the international community.  We are aware of the special 
issues of the Small Island Developing States in the context of climate 
change and of developing countries.  We remain committed to the 
security and stability of Mauritius.  India is committed to protect and 
preserve the environment.  We are willing to undertake “equitable 
but differentiated responsibilities” with the developed countries on 
climate change.

Culture has been a time-honoured component of our bilateral 
exchanges.  We applaud Mauritius for actively participating in 



137India and Mauritius: A Multi-dimensional Partnership

the Pravasi Bharatiya Divas since 2003.  It is worth noting that 
measures are being taken in Mauritius for the promotion of Hindi, 
Tamil, Telugu, Marathi and Urdu languages.  The setting up of the 
World Hindi Secretariat has been an extremely positive step in this 
direction.

Excellency, we have observed with keen interest the emergence of 
Mauritius as a strong multi-party democracy.  As a nation committed 
to democracy, we are deeply appreciative of it.  The smooth conduct 
of the Fifteenth General Elections in India in May 2009 is an eloquent 
testimony to the deep faith of our people in the representative 
character of parliamentary democracy.

Parliamentary institutions are the focal point of our democracies, 
and the interactions between Parliaments and parliamentarians offer 
opportunities to understand each others’ concerns, aspirations and 
perceptions of the issues and challenges that confront us.  I hope 
our current visit to Mauritius would foster greater awareness of each 
other in our multi-dimensional partnership.  

Ladies and Gentlemen, may I now request you to join me in 
a toast to the health and happiness of Mr. Rajkeswur Purryag, the 
Speaker of the Mauritius National Assembly and the Lady Purryag; 
to the progress and prosperity of the people of India and Mauritius; 
and to the long-standing friendship between our two countries. 
I also thank you for the kind words you have said about me.
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India and Bhutan:   
An Abiding Friendship

Secure in the lap of snow covered Himalayan ranges, Bhutan has a certain 
purity and innocence in its air, making it entitled to give to the world the unique 
concept of ‘Gross National Happiness’.  It seeks to balance economic growth 
with a deep commitment towards the environment and its preservation, and 
an abiding respect for culture and heritage.  Bhutan has recently democratised 
its political system and has successfully held its first elections.  Being a close 
neighbour, India has been following Bhutan’s smooth and peaceful transition 
from monarchy to democratic constitutional monarchy, with admiration.  
India and Bhutan have begun a new chapter in extending their friendship, 
collaboration and cooperation by signing the Indo-Bhutan Friendship Treaty 
in 2007.  

I had the privilege to lead a high-level Parliamentary Delegation to Bhutan 
from 26 to 29 May 2010 on the invitation of Lyonpo Jigme Tshultim, the 
first Speaker of the National Assembly of Bhutan. I consider it an exceptional 
honour to be the first Lok Sabha Speaker to address the Joint Session of the 
National Assembly and the National Council of the Kingdom of Bhutan on 
28 May. During this visit, I called on His Majesty Jigme Singye Wangchuck, 
the Fourth Druk Gyalpo of Bhutan; Jigme Khesar Namgyel Wangchuck, King 
of Bhutan; and Lyonchhen Jigme Yoeser Thinley, Prime Minister of Bhutan. 
I also interacted with the Leader of Opposition Lyonpo Tshering Tobgay, who 
has now become the Prime Minister of Bhutan.

It is a great privilege and honour for me to address this distinguished 
gathering at the Joint Session of the Parliament of Bhutan. I take this 
opportunity to extend the greetings and good wishes of the members 
of the Indian Parliament, the Government and the people of India to 
His Majesty Jigme Khesar Namgyel Wangchuck, the King of Bhutan; 
His Majesty Jigme Singye Wangchuck, the Fourth King; Hon’ble 



139India and Bhutan:  An Abiding Friendship

With His Majesty Jigme Khesar Namgyel Wangchuck, the King of Bhutan and
the Indian Parliamentary Delegation, Thimphu, Bhutan, 28 May 2010

Prime Minister; Hon’ble Speaker of the National Assembly; Hon’ble 
Chairman of the National Council; Hon’ble Members of Parliament; 
Royal Government of Bhutan; and the people of Bhutan. I am 
delighted to be in the midst of the breathtaking beauty and serenity 
of your peace-loving country. I am also touched by the sparkling 
sincerity, untiring hard work, natural warmth and charm of your 
people. Bhutan has always been a land of magical transformation. A 
land that has the capacity to take you on a journey of profound inner 
reflection. I will not be exaggerating when I say that while the rest of 
the world struggles to find a freshness and uniqueness of experience, 
your country already has it.

In the last few years Bhutan has rewritten its history. It has gone 
through momentous changes. Changes, that Bhutan has brought 
about in its own incomparable ways and reshaped its future. We, 
in India, have been following with keen interest and immense 
admiration Bhutan’s smooth and peaceful transition from monarchy 



140 Indian Parliamentary Diplomacy

Addressing the National Assembly of Bhutan, Thimphu, 
Bhutan, 28 May 2010

to democratic constitutional monarchy, the holding of the first 
election of the Parliament and the adoption of a new Constitution. 
The visionary and wise leadership of their Majesties, the King and the 
Fourth King of Bhutan, has been the most effective catalyst to these 
far-reaching changes.  I recall the words of His Majesty, the King of 
Bhutan, during his visit to India last year.  He had said: “…Every 
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day, as an individual, I aim at being a good son, brother, friend – a 
good human being. As a King, I always find myself humbled by the 
duty to serve a country and its people.  So I strive to do so in a spirit 
of kindness, integrity and equality. I always seek to discern what is 
right – what is good for the country and the people – every moment 
of the day. These values mean everything to me and they will always 
define me, and my duty to the country…”. 

We are confident that under the guidance of their Majesties and 
under the able leadership of Hon’ble Prime Minister, Lyonchhen 
Jigmi Yoser Thinley, democracy in Bhutan will become a means of 
transformation and growth. We heartily congratulate Hon’ble Prime 
Minister; Hon’ble Speaker, Lyonpo Jigme Tshultim; and Hon’ble 
Chairman,  Lyonpo Namgay Penjore, for the successful completion 
of two years of the first Parliament and the first democratically-elected 
Government .

India and Bhutan are bound by strong ties. Ties that are historical 
and also spiritual. As keepers of two ancient cultures, our countries 
share with each other a deep respect for all forms of life, for non-
violence, ahimsa, and non-attachment. Bhutan has always been a 
good friend of India. The fragrant bloom of this deep and abiding 
friendship has remained as fresh since the historic meeting in 1958 
of the Prime Minister Pandit Jawaharlal Nehru and the King His 
Majesty Jigme Dorji Wangchuck. As countries and neighbours, 
India and Bhutan have created an unparalleled bond of friendship, 
collaboration and cooperation in the region. The signing of India-
Bhutan Friendship Treaty in 2007 which provides for perpetual 
peace and friendship, free-trade and commerce and equal justice to 
each other’s citizens is a significant milestone in this direction. And, 
when it comes to a people-to-people contact there can be no better 
example than His Majesty Jigme Khesar Namgyel Wangchuck’s 
own experience of living in New Delhi as a student of the National 
Defence College. 
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Parliament of Bhutan

During the last several decades, relations between our two countries 
have witnessed a steady growth in diverse spheres, providing many 
tangible benefits for both our people. Today, it encompasses almost 
every area of bilateral interaction – be it hydropower, transport, 
communications, infrastructure, education, information technology, 
media, culture, human resource, medicine or agriculture. We have 
worked closely towards Bhutan’s planned development and towards 
realising the dream of a self-reliant and prosperous South Asia 
resulting in the culmination of an ‘Asian Century’. This has helped us 
play a more effective role in the international arena especially in the 
areas of climate change and sustainable energy alternatives. I also take 
this opportunity to congratulate Bhutan for hosting the 16th SAARC 
Summit which most appropriately focussed on climate change. 
Your country has combined development with conservation of 
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environment. We in India applaud Bhutan’s unique concept of ‘Gross 
National Happiness’, that seeks to balance economic growth with a 
deep commitment towards the environment and its preservation and 
an abiding respect for culture and heritage. India, and indeed, the 
world, has much to learn from you.

Both our countries are actively engaged in providing impetus 
to our economic partnerships. Our relations with you are based on 
complete mutual trust and understanding. Our people-to-people 
contact, cultural and educational exchanges have yielded rich 
dividends, reinvigorating and nourishing our association with each 
other. We are happy to note that many Bhutanese students have 
availed of sponsorships under the Indian Technical and Economic 
Cooperation, the Colombo Plan, and other Government scholarships 
offered by India.  A Nehru-Wangchuk scholarship for students 
from Bhutan to pursue studies in leading Indian Universities and 
educational institutions is in the final stages of implementation. We 
would undoubtedly be happy to further expand the scope and volume 
of training of Bhutanese nationals in India. 

Excellencies, we deem it a great privilege to extend our 
cooperation and support to the friendly people of Bhutan in their 
peaceful march towards democracy. I can truly claim that in India 
democratic institutions are our moral backbone. The competence of 
our democratic set up is time-tested. Since our Independence in 1947, 
the representative character of our democracy has only grown and 
matured. We have conducted 15 General Elections to the Lok Sabha 
and many more elections to our State Legislatures. The Indian people’s 
proactive and enthusiastic participation in the electoral process bears 
testimony to their unwavering faith in parliamentary democracy.  The 
Parliaments and Election Commissions of our two countries have 
been cooperating on various issues including the conduct of free and 
fair polls. In this context, it may be mentioned that the visit of our 
Chief Election Commissioner to Bhutan in October 2009 and that 
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of the Bhutanese Chief Election Commissioner to India in January 
this year, I am sure, proved to be very productive. We look forward 
to further strengthening institutional ties with constitutional bodies 
in Bhutan. 

Our Parliament is vibrant, dynamic and illustrious. It is our 
supreme representative institution where members of the two Houses 
articulate and realise the aspirations of our people, where they voice 
their grievances and seek solutions to their problems. 

One of the distinctive features of our parliamentary system has 
been the multiplicity of political views of many parties and groups that 
mirror the diversity of our society. Over the decades, the evolution of 
the Indian Parliament has been dramatic and spectacular, reflecting 
the realities of a young nation on the move.  The number of political 
parties in the Lok Sabha in the recent years has been on the rise. At 
present, there are 38 parties represented in the Lok Sabha—the House 
of elected members—where we combine our energies to achieve 
our developmental goals through the process of healthy meaningful 
debate. 

Hon’ble members, we in India also look forward to greater 
interaction between our Parliaments and parliamentarians.  We 
warmly recall the visit of Hon’ble Speaker Lyonpo Jigme Tshultim to 
India during August-September 2008. We welcome and greatly value 
the visits of Parliamentary Delegations as they create an osmosis of 
views on issues of interest. We firmly believe that such exchanges afford 
both sides the opportunity to learn from each other’s experience and 
also help in further cementing our ties.  It is my privilege to announce 
the setting up of a ‘Parliamentary Friendship Group’ consisting of 
young and experienced members from our Parliament to facilitate the 
exchange of legislative experiences aimed at reinforcing and renewing 
the bonds of friendship between our Parliaments. 

We have in our Parliament, the Bureau of Parliamentary Studies 
and Training which has institutionalised arrangements for imparting 
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orientation and training to parliamentarians, legislators, policy-
makers, civil servants and others.  Hon’ble Speaker Lyonpo Jigme 
Tshultim had visited the Bureau during his visit to India in 2008. 
We are very happy that the officers of the National Assembly of 
Bhutan and also the officers of the Royal Civil Service of Bhutan have 
attended the programmes organised by the Bureau. We will be very 
pleased to extend in the future our support to parliamentarians and 
parliamentary officials of Bhutan through the Bureau of Parliamentary 
Studies and Training. 

Excellencies, the members of my Delegation, the Leader of 
Opposition in the Lok Sabha, and I express our deep appreciation 
and gratitude for the generous hospitality extended to us. I am 
confident that this visit of our Parliamentary Delegation will help in 
further intensifying parliamentary exchanges between our countries 
and increase each other’s awareness of our shared cultural heritage. 
We would like to especially thank the people of this land of spiritual 
treasure for constantly reminding the world of the virtues of living-
within-one’s-means and the dharma of peaceful co-existence. We 
extend our best wishes for the health and long life of Their Majesties 
the King and the Fourth King of Bhutan and for a prosperous and 
progressive Bhutan. May our bonds be ever-growing and ever-
flourishing.
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India and Hungary:  
Legacy of Cultural Ties

Hungary, one of the oldest European countries, abounds with picture-perfect 
cities and hundreds of therapeutic mineral springs.  It has Central Europe’s 
largest fresh water lake – Balaton. Generations of eminent Hungarian 
Indologists have laid the foundation of respect and admiration for Indian 
culture, philosophy, art and spiritual thought. Hungarian influence is visible 
in the works of Gurudev Rabindranath Tagore and Amrita Shergill.  Enjoying 
substantive relations, India and Hungary have a common commitment to 
international peace.  The Indian Parliamentary Delegation visited Hungary 
from 7 to 10 June 2010 on the invitation of Pal Schmitt, Speaker of the 
National Assembly of Hungary who hosted a lunch in Budapest on June. 
When I called on the President of Hungary, Laszlo Solyom, I confessed my 
fascination for the enduring nature of our long multi-hued bonds.   I also met 
the Prime Minister, Dr. Viktor Orban and the Chairman of the Hungarian-
Indian IPU Friendship Group, Zsolt Horvath.  My speech at the Lunch 
hosted by the Speaker on 6th June is given below.

It gives me and the members of my delegation great pleasure to be 
here in this picturesque and culturally rich country. I am especially 
captivated by the magnificence of your Parliament on the banks of 
Danube. I would like to take this opportunity to express our heartfelt 
gratitude for the warm welcome and hospitality extended to us. I 
would also like to congratulate you, Your Excellency, on your election 
as the Speaker of the National Assembly of Hungary.

India and Hungary have for long been objects of each other’s 
affection. The influence of Indian culture and philosophy has turned 
many a Hungarian scholars into ardent Indologists.  We share a 
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profound understanding of the human mind and soul. It is an 
understanding that has made us inheritors of a priceless legacy of 
literature, art and music. It is no surprise that our friendship goes 
back to a time when spiritual aspirants from your country undertook 
long and arduous journeys to India in search of a greater meaning to 
life. People like the philologist Korosi Csoma Sandor, the explorer 
Aurel Stein, the artist Elizabeth Sass Brunner and the Indologist Ervin 
Baktay found a lasting spiritual refuge in India. Hungary has also 
deeply impacted two very important leading lights in the world of 
Indian arts and literature. Gurudev Rabindranath Tagore, who spent 
some time in Balatonfured, and the young painter Amrita Shergil, 
whose mother was Hungarian.  Both carried in their works a lasting 
impression of your country.

With Pal Schmit, the Speaker of the National Assembly of Hungary;
writing in the Parliament Visitors’ Book at Parliament House;

Budapest, Hungary, 9 July 2010
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Parliament of Hungary

The sweeping changes and upheavals of the last century 
notwithstanding, friendship between our two countries has only 
grown from strength to strength. And we hope our ties will be further 
strengthened in the years to come. In this direction a leap forward 
was the visit of the Hon’ble Prime Minister, Mr. Ferenc Gyurcsany to 
India in January 2008.  We are happy to note that work on the mutual 
cooperation agreements signed between our Governments is already 
underway.  We have also set up a Working Group on Agricultural 
Cooperation and a Strategic Fund to support bilateral science and 
technology ventures between our countries.

Both India and Hungary believe in democracy. We also share a 
common commitment to international peace and human rights. We 
greatly appreciate Hungary’s support of India’s stand on reforms in 
the United Nations Security Council as well as to our candidature for 
permanent membership in the Security Council.  In the past we have 
supported each other’s candidature as non-permanent members in 
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the Security Council. Hungary played an extremely constructive role 
during our negotiations with the Nuclear Suppliers Group and the 
International Atomic Energy Agency before our signing of the civil 
nuclear agreement.

Excellency, parliamentary delegations are an important part of our 
historic understanding. They also help bring together representatives 
of our people. I am personally very keen on regular exchange of 
Parliamentary Delegations between our two countries. I am sure our 
present visit will go a long way in cementing the trust and affection 
we share as cultures, as countries and as citizens of this planet.

Ladies and Gentlemen, may I now request you to raise a toast to 
the health and well-being of His Excellency Dr. Pal Schmitt; to the 
people of India and Hungary; and most of all to the spiritual synapse 
between our two countries. 
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India and Luxembourg: 
Vibrant Democracies 

Surrounded by rolling hills of Ardennes mountain range and lush forests, 
Luxembourg is a parliamentary democracy headed by a constitutional 
monarch, His Royal Highness Grand Duke Henri. The executive power is 
exercised by a hereditary Grand Duke and the cabinet. With a very high 
per capita income, it is a model of development for the world. India and 
Luxembourg, the two vibrant democracies of Asia and Europe, are committed 
to the tenets of rule of law, human rights and free press.  I visited Luxembourg 
with my Parliamentary Delegation from 10 to 13 June  2010, on the 
invitation of  Laurent Mosar, President of the Luxembourg Chamber of 
Deputies.  Speaking at the Banquet hosted by him in our honour on 10 
June, I mentioned how impressed we were by Luxembourg’s achievements. I 
called on the Duke of Luxembourg, Henri Grand, and Prime Minister, Jean-
Claude Juncker during my visit.

Members of my delegation and I are delighted to visit your 
enchanting country. We are deeply touched by the affection and 
goodwill extended to our Delegation. Excellency, I bring with me the 
warm greetings of the people and Parliament   of   India   for   the   
people   and Parliament of Luxembourg.

India and Luxembourg share ties that are flavoured with mutual 
admiration and an abiding interest in each other’s unique experiences 
of Statehood. We share common ground in our democracies that are 
as vibrant as they are distinct. We also share a common belief in the 
rule of law, the freedom of speech, an independent judiciary,  free  
press  and  a commitment to human rights. These commonalities 
provide a strong foundation to our bilateral ties.



151India and Luxembourg:Vibrant Democracies

With His Royal Highness, Henri Grand Duke of Luxembourg, 11 June 2010

We are happy to note that both our countries have gone to great 
lengths to ensure a regular flow of high-level bilateral exchanges. Our 
friendship has indeed come a long way, extending to diverse areas 
of mutual interest. Today, these include health, culture, trade and 
investment, aviation and social security. The signing of the Double 
Taxation Avoidance Agreement and the Social Security Agreement 
has helped foster a more intensive engagement between our two 
countries.

We, in India, are extremely impressed by Luxembourg’s economic 
prosperity and its commendably high Human Development Index.  
We also admire Luxembourg’s influential role in the European Union, 
one of the pillars of today’s multi-polar world.

We are grateful to Luxembourg for supporting India   on the issue 
of nuclear cooperation for peaceful purposes. We are also thankful 
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Parliament of Luxembourg
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for the support extended to us in our desire for a permanent seat in 
the United Nations Security Council as well as    for    your reciprocal 
vote towards a non-permanent  membership of the UN Security 
Council for the year 2011-2012.

India takes pride in being the largest democracy in the world. In 
more than 60 years since Independence we have realised that it is only 
through democracy that a nation truly empowers its people. Therefore, 
we immensely value the strengthening of our parliamentary contacts 
and believe that regular interactions between our parliamentarians 
will go a long way in learning from each other’s experience and    
facilitating    a   better   people-to-people understanding. I hope our 
present visit will further cement our friendship.

Ladies and Gentlemen, may I now request you to join me in a toast 
to the health and happiness of His Excellency, Mr. Laurent Mosar, 
the  President  of  the   Chamber  of Deputies of Luxembourg; to the 
prosperity and well-being of the people of India and Luxembourg; 
and  to  the coming  years of increased cooperation between our two 
countries.
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India and Mongolia: Towards 
Comprehensive Partnership

Blessed with unspoiled Central Asian landscapes and habitats, Mongolia, 
a sparsely populated country, has civilizational links with India. India and 
Mongolia share cultural, spiritual and philosophical legacy going back to 
more than two and a half millennia.  Presently, the two countries support 
each other at many international and regional fora on a wide range of 
contemporary issues. The close cooperation between India and Mongolia has 
upgraded our ties to the level of a comprehensive partnership.

To expand the vistas of parliamentary diplomacy, our Parliamentary 
Delegation visited Mongolia from 26 to 30 June 2010 on the invitation 
of the Chairman of the State Great Hural, the Parliament of Mongolia, D. 
Demberel. I had meetings with the President of Mongolia, Ts. Elbegdorj and 
the  Prime Minister, S. Batbold.  At the Banquet hosted by the Chairman 
on 28 June in Ulaan Baatar, I expressed confidence in the ability of our 
Parliaments to strengthen the bonds of friendship between the two countries 
and work for peace and security in the region.   

It gives me and the members of my delegation immense pleasure to 
be here in the birthplace of an ancient civilisation. The hard-working 
inhabitants of the Mongolian Steppes are the people who have time 
and again proved to the world their deep commitment to the ideas 
of freedom and justice.  India and Mongolia share an ageless synapse 
that has over the last two-and-a-half millennia developed into strength 
and vigour. The Mahabharata and the Ramayana find mention in 
the Mongolian folklore and legends. With the advent of Buddhism, 
our relations have risen to a new height.  Today, there is hardly any 
major Buddhist text that has not been translated into Mongolian. 
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With D. Demberel, the Speaker of the State Great Hural, Mongolia;
writing in the Parliament Visitors’ Book at Government House,

Ulaanbaatar, Mongolia, 28 June 2010

Translation of many Indian treatises such as Ramayana, Panchatantra 
and Godan are available here. The Mongolian  ‘Khangarid ’ or ‘Khan 
Garuda’ is inspired by the story of the Indian mythical bird.

Pandit Nehru, the first Prime Minister of India, wrote in his 
letter to his daughter in June, 1932: “If the Mongolians have great 
victory on the battlefield, it was due to the brilliant captaincy of the 
great hero Genghis Khan”. He also mentioned that the Urdu word 
‘Bahadur’ might have come from the Mongolian word ‘baatar’.

Excellency, I am full of gratitude and appreciation for the 
invigorating welcome extended to me and my delegation. As a 
parliamentary delegation, we are reaching to our close friend, a 
fellow democrat and a peace-loving nation.  Both our countries share 
a deep commitment to issues of peace and security in the region. 
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Parliament of Mongolia

We also have made common cause in promoting world peace and 
international understanding. Our convergence of views in various 
international and regional fora is evidence of our being on the same 
side on a host of issues. We earnestly appreciate  Mongolia’s support to 
India’s candidature for a permanent seat in the UN Security Council 
as well as for a non-permanent seat in 2011-12.

I am happy to note that in the last few years, our bilateral 
exchange has acquired considerable momentum. During the visit of  
His Excellency the  President Mr. Elbegdorj Tsakhia to India in 
September, last year a number of agreements and memoranda of 
understanding were signed. These include diverse areas of cooperation 
and  mutual interest. Our two sides also agreed to upgrade our ties 
to the level of a comprehensive partnership. In January this year, 
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India and Mongolia concluded a meeting of the upgraded Joint 
Committee on Cooperation in New Delhi. We are also happy with 
the wide-ranging contributions of the Rajiv Gandhi Art School and 
the Atal Bihari Centre of Excellence in Information Technology here. 
In 2005, a Memorandum of Understanding on cooperation further 
established India-Mongolia ties. Several officials of the Mongolian 
Parliament have participated in the programmes of our Bureau of 
Parliamentary Studies and Training. Our bilateral trade agreement 
is relatively low although there is a vast potential which should be 
tapped.

Excellency, parliamentary delegations are an important part of 
increasing amity and bilateralism between the nations. We also help 
the  people’s representatives in learning from each other’s experience 
and appreciating each other’s uniqueness. The establishment of India-
Mongolia Parliamentary Group at the State Hural of Mongolia in 
2004 has gone a long way in further cementing our ties. We have also 
constituted the Mongolia-India Friendship Group in our Parliament. 
I am sure, our present visit will add to the friendship and goodwill 
that we share.

Ladies and Gentlemen, may I now request you to raise a toast to 
the long life and well-being of Mr. Demberel, Madam Demberel and 
their family; to the health and progress of the people of India and 
Mongolia; and to the timeless ever-growing friendship between our 
two countries.
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India and the United Kingdom:  
A Special Relationship

The United Kingdom, the world’s first industrialised country, is a unitary 
State under a constitutional monarch.  The parliamentary system fashioned 
on the Westminster model – a legacy of the British Empire – is followed 
in several countries.  India’s bilateral relations with the United Kingdom 
were elevated to ‘Enhanced Partnership for the Future’ during the visit of 
the Prime Minister David Cameron in 2010. The United Kingdom is an 
important interlocutor for India in the European Union, G-8 and G-20. 
I led a Parliamentary Delegation to the United Kingdom from 15 to 19 
January 2011 on the invitation of the Speaker of  the House of Commons,  
John Bercow and had meaningful interactions with him and the Speaker 
of the House of Lords, Baroness Hayman, at the Palace of Westminster. The 
report of the visit follows: 

On my return from the Isle of Man, I stopped in London where 
members of my parliamentary delegation, who had arrived from 
India joined me.  Thus commenced our bilateral visit to the UK.

Speaker, John Bercow received me in the office the first day when 
after exchange of pleasantries, I spoke about our parliamentary practices 
and procedures like Question Hour, Calling Attention Motion and 
also matters of global interest.  Speaker Bercow showed keen interest 
in learning from the Indian experience about the functioning of a 
coalition Government which was a new challenge that he was facing 
in his House.   He said that the House often got charged and there 
were periodic disorders, but the members never rushed into the well.  
I apprised him of the intricacies of having 38 political parties in 
the House and the provisions relating to automatic suspension of 
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With Baroness Hayman, the Speaker of the House of Lords, London,
United Kingdom, 18 January 2011

members provided in the Rules of Procedures and Conduct of Business 
in Lok Sabha.  I told him how I, as an ardent believer in  democracy, 
endeavour to resolve contentious  issues through discussions rather 
than adopting punitive measures.  

Speaker Bercow explained about the urgent question procedure 
whereby any member could apply to ask the Minister an urgent 
question by suspending the business of the House.  We were present 
during the briefing meeting of the Clerk of the House of Commons 
with the Speaker wherein such applications were discussed.  Speaker 
Bercow informed  that while permitting members to speak, he usually 
alternates between the Government and the Opposition members.  It 
is also ensured that the smaller parties got a chance to put forward 
their views.  Sharing my experience, I told him that I always 
encouraged new and young members, especially women members, 
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Palace of Westminster

to speak in the House.  We agreed to have regular exchanges between 
our Parliaments to continue the dialogue.  Later, we watched the 
procession of the Speaker in his black and gold robe and wig going 
to the House of Commons.  That evening, we attended a banquet 
hosted in our honour by Speaker John Bercow and Sally Bercow at 
their residence.  

During this visit, we also met the Speaker of the House of Lords, 
Baroness Hayman and observed the proceedings of the House.  
Traditionally, the Lord Speaker sits on a wool sack which contains 
wool from around the Commonwealth and symbolizes the wealth of 
the country.   

We had another opportunity to interact with the Lord Speaker 
and the members of Indian origin like Lord Daljeet Rana, Lord Dolar 
Popat, Lord Meghnad Desai and Lord Navnit Dholakia over lunch 
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hosted by her in the River Room, overlooking the Thames which 
shimmered under the early afternoon sun.

I found it interesting that the Prime Minister’s Question Hour was 
held at 12 noon every Wednesday in the House of Commons during 
which any member could ask questions and the Prime Minister was 
obliged to answer.  By tradition, the Leader of Opposition asks the 
first question followed by supplementaries.  Sitting in visitors’ gallery 
upstairs, the delegation watched, from behind glass screen, the  
Prime Minister’s Question Hour wherein Prime Minister David 
Cameron fielded the queries of Edward Miliband.  About 15 questions, 
along with supplementaries, were answered in an hour.  We marvelled 
at the brevity of the questions and their concise answers.    

Our delegation had discussions with the British parliamentarians 
on the role of women in Parliament.  They were impressed when 
I informed them that approximately 1.2 million elected women 
political representatives in our Panchayati Raj System were in decision-
making positions at the grassroots level.  We discussed measures for 
women empowerment in India, including emphasis on literacy, the 
laws of inheritance, affirmative action including reservations and the 
Committee on Empowerment of Women in our Parliament. There 
was a lively exchange of views on the ongoing efforts to enhance 
socio-economic and political rights of women in both the countries. 

The meeting with the Indo-Britain All Party Parliamentary 
Group which comprises members across parties and includes a 
number of members of Indian origin like Lord Navnit Dholakia and  
Hon. Shailesh Vara, was exceedingly thought-provoking. The 
interaction covered wide-ranging topics, including the impasse in the 
Indian Parliament, the presence of a number of young members in it 
and several international issues.   

A visit to the residence of the High Commissioner of India,  
Nalin Suri, brought back memories of my days of diplomatic 
assignment in London.   We returned with a feeling of satisfaction in 
having strengthened the bonds between the two countries.
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India and Mexico: Emerging 
Economies of the Third World

Mexico is a free market export-oriented economy with a multi-billion-dollar 
tourism industry. India and Mexico are large emerging economies, with 
similar socio-economic development priorities and constraints.  Both are at 
somewhat comparable levels of economic and technological development, and 
are members of G-20.  India and Mexico have collaborated together closely 
on major global issues, such as nuclear disarmament, climate change, trade 
and financial architecture. 

I led the Parliamentary Delegation to Mexico from 11 to 14 April 2011 on 
the invitation of the President of the Mexican Senate, Manlio Fabio Beltrones. 
At the Lunch arranged in our honour on 13 April 2011 by the President of 
the Mexican Chamber of Deputies, Jorge Carlos Ramirez, I expressed my 
thoughts about the democratic, secular and pluralistic systems prevailing 
in both the countries.  In my meeting with the President of Mexico, Felipe 
Calderón Hinojosa, we discussed a wide range of matters of mutual interest.   

It gives me immense pleasure to be in the beautiful city of Mexico. 
I want to thank you on behalf of my delegation and on my own 
behalf for your warm hospitality. I take this opportunity to convey 
greetings and good wishes from the people of India to the people of 
Mexico.”@

Last visit of the Speaker of Lok Sabha, that is, the House of 
the People of Parliament, was in May 2001, when my predecessor 
G.M.C. Balayogi led a Parliamentary Delegation.  Since then there 

@Original in Spanish 
Me da mucho gusto estar en una ciudad bellaza de Mexico. Quiero dar mis gracias de mi parte y de parte de mi 
delegación  por su hospitalidad calurosa. Tomo esta oportunidad de dar mis saludos y buenos deseos de la gente 
de India a la gente de México.
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With Jorge Carlos Ramírez Marín, the President of the Chamber of Deputies, 
Mexico and the Indian Parliamentary Delegation, Plenary Hall, 

Chamber of Deputies, Mexico City, 12 April 2011

have been several parliamentary exchanges.  Also, bilateral Friendship 
Groups have been set up by both the Lok Sabha and the Chamber 
of Deputies.  I am very happy to know about the various activities 
of the Friendship Groups.  In August 2010, Senator Carlos led a 
Senate Delegation to India.  In August, we also welcomed the Foreign 
Minister Patricia Espinosa in India, as also the Tourism Minister.  
I hope I will soon have the pleasure and privilege of welcoming a 
Delegation led by the President of the Chamber of Deputies.

Democratic institutions enjoy a fundamental position of high  
importance in the governance and progress of our countries. The 
Congress of the Union in Mexico and the Parliament in India, as 
supreme legislative institutions, occupy pre-eminent positions in their 
respective democratic polities.  I am delighted to have interacted with 
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law-makers of a proud democracy of Latin America and witnessed for 
myself their contribution to the democratic polity.  As two vibrant 
democracies, geographically far apart and following different political 
systems – presidential and parliamentary – we have indeed much to 
learn from each other.

We recognise you as a great country with much potential, with 
diverse cultures, a multi-layered civilization, with the proud traditions 
of secularism, pluralism, and commendable economic, technological 
and social development.  You achieved independence after a long and 
arduous struggle.  We salute the courage and commitment of the 
Mexican people and the enormous sacrifices made by their leaders 
like Father Miguel Hidalgo and Father Casey.    

You are a first developing country which has made it to the 
OECD.  As the largest Spanish-speaking country, you are a leading 
representative of the Spanish-speaking world.  Your pyramids, 
beaches, and cuisine beckon us.  Our Delegation saw the great symbol 

Parliament of Mexico
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of ancient Mexican civilization, the largest and the most magnificent 
pyramidal structure built in the pre-Colombian Americas.  

India and Mexico have consistently enjoyed a cordial relationship 
characterised by active bilateral cooperation, mutual understanding 
and empathy.  Our leaders have always had respect and admiration 
for each other.  The visit of President of Mexico to India in September 
2007 saw the elevation of India-Mexico relationship to a privileged 
partnership.  Reciprocating this, India’s President, Smt. Pratibha 
Devisingh Patil visited Mexico in April 2008.  The two sides have put 
in place an extensive institutional framework that includes a Joint 
Commission at the level of Foreign Ministers and a high level group 
on trade, investment and economic cooperation besides cooperation 
agreements in various areas.

Let me take this opportunity to thank you for the gracious 
hospitality that my Delegation and I have received since our arrival.  
I must specially thank and express our deep appreciation for the 
opportunity we were given to witness the proceedings in the Chamber 
of Deputies, and the welcome that was given to us by the President 
of the Chamber of Deputies.  Not only are we struck by the grandeur  
of the Chamber but also by the spontaneous gesture of friendship 
extended by your Deputies sitting there.  It has been a memorable 
moment.  

“I want to thank you once again for your warm hospitality. I also 
want to take this opportunity to invite you to visit India whenever 
convenient.”

May I now request all present to join me in a toast to the continued 
success of the Mexican Congress, the prosperity and well-being of the 
people of Mexico and the friendship between India and Mexico.

*Original in Spanish 
Quiero dar  gracias otra vez por su hospitalidad  calurosa. Tambien quiero tomar 
esta oportunidad de invitale a usted, a visitar India cuando es conveniente
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India and Vietnam: Strategic 
Partners in South East Asia

One of Southeast Asia’s fastest growing economies, Vietnam is blessed with 
soaring Sapa mountains, long coastlines along the South China Sea and 
radiant rice fields. Our relations have been exceptionally friendly and 
historical. On the invitation of the President of the National Assembly of 
the Socialist Republic of Vietnam, Nguyen Phu Trong, the Parliamentary 
Delegation visited Vietnam from 14 to 17 May 2011. Speaking at the 
Banquet hosted by him in our honour on 16 May, I acclaimed the courage 
and patriotism of the people of Vietnam. During the visit, I had the privilege 
to call-on the President of Vietnam, Nguyen Minh Triet, and the Prime 
Minister, Nguyen Tan Dung and shared our perspective about Indo-Vietnam 
relations. 

It is a great honour for me and the members of my Delegation to be 
in Vietnam, a country that holds a special place in the hearts of the 
Indian people. Ever since we have arrived here, the dynamism and 
energy that we have seen has overwhelmed us.

Excellency, allow me to congratulate you on your election as the 
General Secretary of the Communist Party of Vietnam at the 11th 
Party Congress in January this year. I am aware that you are extremely 
busy with the forthcoming elections to the National Assembly. I 
extend my best wishes for their successful conclusion. 

History bears testimony to the courage and endurance 
demonstrated by the people of Vietnam over centuries. Their  
resilience and determination, under the leadership of President Ho 
Chi Minh, was instrumental in winning the historic struggle for 
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With Nguyen Phu Trong, the Chairman of the National Assembly of Vietnam,
and the Indian Delegation, Vietnam, 16 May 2011

independence. One witnesses the same attributes of the national 
character of Vietnam in its drive for economic development and 
national reconstruction. 

India and Vietnam share close traditional ties whose foundations 
were laid down by our great leaders Pandit Jawaharlal Nehru and 
President Ho Chi Minh. Successive generations of our leaders have 
contributed to our friendly relations based on genuine good will, 
which have culminated in the Strategic Partnership forged in 2007.

Our strategic partnership which is founded on a common 
vision is nurtured by trust and friendship. We are convinced that  
India-Vietnam strategic partnership will promote peace, stability and 
security in this region as also the world. We stand ready to impart 
greater political, economic, strategic and cultural content to our 
partnership for mutual benefit. India and Vietnam enjoy a strategic 
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understanding at regional and multilateral fora like ASEAN, Mekong 
Ganga Cooperation, East Asia Summit, Asia Europe Meeting and 
international organisations like UN and WTO. We value Vietnam’s 
support to India’s candidature as a permanent member of an 
expanded UN Security Council and for your support for the grant 
of observer status to India at the 31st General Meeting of ASEAN 
Inter-Parliamentary Association held in 2010. 

Vietnam has seen rapid economic progress in the recent years and 
has emerged as one of the most promising markets. Like India, it is 
among the handful of countries which have successfully weathered 
the global economic crisis. Its all-round economic and social 
development has resulted in higher living standards for its people. 
Your achievements with regard to the Millennium Development 
Goals are exemplary. I would like to compliment Vietnamese leaders 
for their vision and leadership. I am confident that Vietnam will 
continue to march on its current path to prosperity in the years to 
come.

Excellency, India has always considered it a privilege to be a 
partner in Vietnam’s development process. Our cooperation in 
diverse areas such as agriculture, science and technology, education, 
capacity-building and human resource development has grown. We 
would be happy to share our experiences and expertise in these and 

Parliament of Vietnam
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other areas with Vietnam. With the development of our two nations 
and the well being of our peoples, new avenues of cooperation will 
open up to further enhance our relations.

Excellency, we take pride in being the largest working democracy 
in the world. We have a well-established parliamentary democratic 
system and our national Parliament and State Legislatures, together 
represent and reflect a great plurality of interests and concerns. 
Our inherent faith in democracy, human dignity and tolerance has 
sustained the growth of democratic institutions in our country. We 
firmly believe that democracy is the best and the most sustainable 
way for an all-round and all-inclusive development. We have abiding 
faith in peaceful co-existence and therefore, have always striven for a 
stable world order.

In a democratic society such as ours, parliamentary institutions 
are repositories of the people’s power. Being the representatives of 
this people’s power, we attach utmost importance to parliamentary 
exchanges. These exchanges generate goodwill and reinforce a sense 
of being part of a world family. We are delighted that there have been, 
in the past several exchanges of Parliamentary Delegations between 
India and Vietnam. The Parliamentary Friendship Groups that 
exist in our respective Parliaments are a major step forward in this 
direction. I trust that our present visit to Vietnam will be a milestone 
in our relations which will further consolidate our friendship.

Excellency, I would like to thank you once again for your invitation 
to visit this great country and for the warm hospitality extended to 
me and my Delegation.

Ladies and Gentlemen, it gives me great pleasure to invite you 
all to join me in a toast to the good health and happiness of His 
Excellency, Mr. Nguyen Phu Trong, Madam Ngo Thi Man, and all 
of you present here tonight; to the success of the people of Vietnam 
in their endeavours to develop a modern and prosperous Vietnam; 
and to the everlasting friendship between India and Vietnam.
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India and Sweden:  
Shared Perceptions

Alpine peaks, rivers, archipelagoes and unending beaches of Sweden create 
magic. A constitutional monarchy with parliamentary democracy, it is 
acclaimed the world over for its highly developed economy. Every year, its 
capital, Stockholm takes the centre stage for presenting the prestigious Nobel 
Prizes. India and Sweden share a long-standing tradition of friendship and 
trust characterized by a faith in democracy and equitable development. A 
Parliamentary Delegation visited Sweden from 13 to 15 June 2011 on the 
invitation of Per Westerberg, Speaker of the Riksdag, the Swedish Parliament. 
The following speech was delivered by me at the Banquet hosted by him on 
14 June 2011. I went to the Royal Palace to meet King Carl XVI Gustaf of 
Sweden and shared my thoughts with him on a wide range of topics.

I and the members of my delegation, feel greatly honoured that you 
have invited us, received us in your fascinating capital and shown us 
the House, where you preside over 349 members of Parliament. The 
building of the Parliament of Sweden is a majestic old structure and a 
part of history. Our Parliament building is also a part of history and 
a part of our heritage. Like you, we are making efforts to modernise 
it while preserving its heritage character.

Excellency, the close ties between India and Sweden are actually 
rooted in our common shared values of democracy, human rights, 
welfare of the people, and the rule of law. Both the countries have 
nurtured these values which now have become entrenched in our 
systems. You have 8 political parties in the Swedish Parliament, we 
have 37 parties in the Lok Sabha. We have 60 National and State 
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With King Carl XVI Gustaf of Sweden at Royal Palace, Stockholm,
Sweden, 14 June 2011

parties and 1,593 registered but unrecognized parties. We allow all 
kind of opinions and views, however conflicting they might be, to be 
expressed. 

To strengthen the relations between our two countries, it is always 
important to have exchange of visits. I remember, His Majesty, the 
King, was in India in 2005 when he was leading a Delegation of 
the Royal Society of Engineering, to see the economic development 
of India. Thereafter, we had the Crown Princess visit our country. 
We also had a landmark visit by the Prime Minister when MoUs on 
defence and environment were signed. There was an agreement on 
nuclear fusion technology research as well. It was a visit which added 
new dimensions to our relationship. Since then, there have been a 
quite steady flow of ministerial visits from both the sides. One of the 
most important visits was by you in February 2008, when you met 
my predecessor, Shri Somnath Chatterjee.
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I would like to express my appreciation for the support that 
Sweden has extended to India for non-permanent membership in the 
UN Security Council for 2011-12. We would also appreciate your 
country’s support for permanent membership for India in the UN 
Security Council. When the United Nations was formed in 1945, 
the realities were different. Today, after more than 65 years, several 
political and economic developments have taken place across the 
globe which have changed the equations drastically. We believe all 
this should get reflected in the UN Security Council as these are the 
aspirations of the emerging developing countries. 

Excellency, our bilateral ties have transformed because of the 
convergence of economic interests. There is growing trade and two-
way investment between Sweden and India. Today, although the 
bilateral trade is more than two billion US dollars yet it has immense 
future potential which should be tapped. There are Swedish MNCs 
in India which are household names; some of them have been there 
for years like WIMCO has been since 1926. They give sustenance 
and dynamism to our bilateral ties. We have more than 160 Swedish 

Parliament of Sweden (Riksdag)
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joint ventures wholly owned subsidiaries in India. There are 70 
Indian companies in Sweden; 40 companies are in the IT sector, and 
others are in sectors like pharmaceutical and biotechnology. Their 
contribution to trade and commerce is taking the economy to a higher 
trajectory for the benefit of both the countries. Early conclusion of 
the Social Security Agreement would be a positive development in 
encouraging investment flow in both the countries. We appreciate 
that the India-Swedish Business Council, which had its office in 
Delhi and Bangalore, has in 2008 expanded to have another office in 
Mumbai.

Excellency, politically we are very close to each other and we 
believe in the same values. In 2006, you have constituted an India-
Friendship Group with 45 members, cutting across all parties in 
your Parliament. It is a testimony of friendship between the two 
Parliaments. I would like to inform you that I have also constituted 
a Parliamentary Friendship Group which has members from 12 
different political parties from both the Houses of Parliament. As I 
have mentioned earlier, we have 38 political parties in our Parliament. 
They invariably have different views but when it comes to having 
close and friendly ties with Sweden, they are all unanimous.

Excellency, you were in India in February 2008. It has been a long 
time now. I cordially extend my invitation to you to visit India with 
your parliamentary delegation. I bring to you and the Parliament of 
Sweden, greetings of the Parliament of India and of the people of 
India.

Ladies and Gentlemen, may I now raise a toast for the health 
and happiness of His Excellency, Mr. Per Westerberg and for lasting 
friendship between India and Sweden.
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India and Denmark:  
Progressive Friendship

Among the Scandinavian countries, Denmark enjoys the reputation of a 
strong welfare state, with mixed market capitalist economy and one of the 
most egalitarian societies in the world.  It has the world’s highest level of 
income equality and is among the least corrupt countries. While it was 
evident in those two days that Denmark had dedicated itself to  environment 
preservation, Copenhagen personally brought me closer to the fairy tales of 
Hans Christian Andersen.  The Indian Parliamentary Delegation, on the 
invitation of the Speaker of Folketing, the Danish Parliament, Thor Pederson, 
visited Denmark from 16 to 18 June 2011.  At the Banquet hosted by him 
in our honour on 17 June, I wished that our democratic values and synergy-
based partnership would grow at every level and compliment each other. In 
my meeting with Queen Margrethe II of  Denmark, I came to know that we 
had many common interests and hobbies.

It is a matter of great pleasure and an honour for me and the 
members of my Delegation to be with you today in this historic 
city of Copenhagen.  We are grateful to Your Excellency for your 
invitation which has given us this opportunity to strengthen the 
bonds of friendship between the Parliaments and people of India and 
Denmark.  This visit to the Folketing is all the more important as it is 
after a gap of more than three and a half decades that a Parliamentary 
Delegation from India is paying a visit to the Danish Parliament.

India and Denmark have traditionally enjoyed warm and 
cordial relations.  The two countries share a common commitment 
to democracy, human rights and a peaceful world order.  Our 
relationship has been cemented by the exchange of high level visits at 



175India and Denmark: Progressive Friendship

different levels over the years.  Recent visits were those by the Prime 
Ministers, Mr. Anders Fogh Rasmuseen in 2008 and Mr. Lars Lokke 
Rasmussen in 2009 and by our Prime Minister, Dr. Manmohan 
Singh in December 2009.

The ‘India Action Plan’ launched by Mr. Anders Fogh Rasmuseen 
during his visit to India has provided an excellent framework for a 
robust and multi-faceted Indo-Danish partnership.  

Friends, our bilateral relations today span almost every area of 
human endeavour and benefit both our people and our economies.  
From a stage of traditional friendship, we have moved to a phase of 
synergy-based partnership, full of substance.  The inaugural meeting 
of the India-Denmark Joint Commission in December 2010 testifies 
to this shift.  It has the objective of accelerating and enhancing our 
bilateral cooperation across a wide range of fields including, science  

With Thor Pedersen, the President of the Folketing of Denmark;
writing in the Parliament Visitors’ Book at Danish Parliament,

Copenhagen, Denmark, 17 June 2011
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Parliament of Denmark (Folketing)

and technology, information and communication technology, 
renewable energy, environmental issues, agriculture, fisheries, 
education and culture as also international concerns like global 
terrorism and urgent reforms of the global political and financial 
institutions.

Our two democracies, distinct in their own ways, have reasons to 
be proud of the successful functioning of our political systems and 
the way in which we have nurtured diversities and civil liberties.  We 
both treasure and practise democratic values and want to see them 
spread across continents.

India and Denmark, both targets of the global terrorism, need to 
work together to isolate the forces of terror, violence and intolerance 
and pool our resources to deal with the menace.  Terrorism recognises 
no national borders and is a threat to all democratic societies which 
are particularly vulnerable due to their openness.  To ensure global 
peace and security, we must cooperate internationally to grapple with 
terrorism.  

Parliamentary institutions are the focal point of our democracies, 
and interactions between the Parliaments and the parliamentarians 
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offer opportunities to appreciate each other’s concerns, aspirations and 
perceptions on the issues and challenges that confront us.  Increased 
parliamentary exchanges reflect our desire to intensify interaction 
between the representatives of the people, which constitutes a vital 
element in the partnership between two countries.  I hope our present 
visit would go a long way in further deepening the understanding 
between us.  

 Before I propose the toast, I would like to tell my esteemed host 
that it is a memorable dinner for us in this place with more than 300 
years of history.    

Ladies and Gentlemen, may I now request you to join me in a 
toast to the health and happiness of Mr. Thor Pedersen, the Speaker 
of the Danish Parliament and other Members of the Presidium; to 
the progress and prosperity of the people of India and Denmark; and 
to the long-standing friendship between our two countries.
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India and the CPA: Torch-Bearers 
of Democratic Values

The CPA Mid-Year Executive Committee Meeting was hosted by Swaziland 
from   8 to 13 May 2010.  A small landlocked country in Southern Africa, 
Swaziland is a constitutional monarchy.  The Parliament of Swaziland is a 
bicameral legislature consisting of the Senate and House of Assembly.

On the invitation of the Chairman, CPA Swaziland Branch, M.T. 
Khumalo, I along with two representatives from India Region, Uday Narain 
Choudhary, Speaker, Bihar Vidhan Sabha and Tanka Bahadur Rai, Speaker, 
Assam Legislative Assembly, attended the Meeting where I proposed the Vote 
of Thanks at the Opening Ceremony.  I also met and had long discussions 
with His Majesty, King Mswati III and Prime Minister, Sibusiso Barnabas 
Dlamini.

It is, indeed, a great privilege to be in the charming Kingdom of 
Swaziland. We all are deeply touched by the warmth and affection 
being showered on us.   May I take this opportunity to extend the 
greetings and good wishes of our country, the Parliament and the 
Government of India to His Majesty, King Mswati III of Swaziland; to 
the Prime Minister, Dr. B.S.S. Dlamini; to the distinguished members 
of the Executive Committee of the Commonwealth Parliamentary 
Association; and to the people of Swaziland. It gives me immense 
pleasure to propose the Vote of Thanks at this Official Opening of 
the Mid-Year Executive Committee Meeting of the Commonwealth 
Parliamentary Association.

The Commonwealth Parliamentary Association is an association 
of parliamentarians from Commonwealth countries, who are united 
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With King Mswati III, the King of Swaziland, Lozitha Palace,
Swaziland, 12 May 2010

by a shared vision and mutual respect for democratic values and ethos. 
Over the years, we have all been consistently striving to strengthen 
the Commonwealth Parliamentary Association through consultations 
and exchange of views at various CPA Annual Conferences, Seminars 
and Workshops, Expert and Study Groups. And certainly, we have 
been successful in widening the vistas of friendship and cooperation 
amongst us for the benefit of our democracies. The Association has 
assumed greater significance in today’s age of globalization, which 
marks inter-dependence and inter-connectedness, far more than at 
any time in human history. 

Since its inception in 1911, the Commonwealth Parliamentary 
Association has grown from strength to strength in building an 
informed and inclusive parliamentary community towards ensuring 
fairer and equitable solutions to various concerns of mankind. 
Underpinning the inevitability of global partnership, the endeavours 
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have ranged from strengthening democracy and good governance 
to securing global peace, fighting terrorism and human trafficking, 
nurturing health, alleviating poverty, promoting gender-based 
development and an array of issues related to the welfare of children, 
Millennium Development Goals, environmental challenges, 
sustainable development, desertification, information society, cyber 
crimes and safety, trade and commerce. Today, the Commonwealth 
Parliamentary Association has taken firm roots by bringing 
together a total of about 17,000 parliamentarians from across the 
Commonwealth countries. This is ample testimony not only to the 
increasing strength of the CPA in numbers, but also to its valuable 
contribution and usefulness.  

As the world’s largest democracy, India is amongst the foremost 
Members of the Commonwealth Parliamentary Association.  Since 
2004, we have been actively participating as a separate geographically 
grouped Commonwealth Region of this Association. 

The Executive Committee is the rudder of the Commonwealth 
Parliamentary Association, giving it organizational strength and 
determining the direction of its activities. At our meeting yesterday, 
we have already made a beginning towards preparedness for various 
events scheduled to be conducted in the coming months of 2010. 
Several tasks are still left to be accomplished at our meetings today 
and tomorrow. I do hope that with our combined efforts, we would be 
able to lend greater meaning to the activities of the Commonwealth 
Parliamentary Association. 

Parliamentarians from the newly formed democracies of the 
world can draw inspiration from the best practices of legislatures and 
commitment to human rights demonstrated by countries that are 
part of the Commonwealth today. 

With these words, on behalf of the Executive Committee of the 
CPA and on my own behalf, I take the privilege to propose a Vote 
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of Thanks to His Majesty, King Mswati III; the Prime Minister, 
Dr. B.S.S. Dlamini; Hon’ble Speaker, Prince Guduza Dlamini; the 
Parliament; the Government and the people of Swaziland for being 
such caring and generous hosts. The Swaziland Branch of the CPA 
certainly deserves to be applauded for making excellent arrangements, 
which we know require a great deal of hard work and planning.   I 
extended our best wishes for a prosperous and progressive Swaziland. 
May our bonds be ever-growing and ever-flourishing.

Parliament of Swaziland
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India in the CSPOC:  
A  Leadership  Role

The Isle of Man is an island situated in the Irish Sea between Great Britain 
and Ireland.  The Parliament of the Isle of Man is Tynwald which was 
established in 979 AD and which consists of three Houses.  The President 
of Tynwald is elected by the Tynwald as a whole from amongst its Members. 
It is the only working example of a tricameral Legislature. The House of 
Keys has twenty-four Members and is responsible for primary legislations.  
The Legislative Assembly of Tynwald is the Upper House  which has eleven 
members including the Bishop and the Attorney General although without 
voting rights.  The Third House — the Tynwald Court - is held every third 
week of the month wherein Members of both the Houses sit together and 
discuss policy, finance and secondary legislations. I attended the Standing 
Committee Meeting of the Commonwealth Speakers and Presiding Officers 
Conference in the  Isle of  Man from 11 to 14 January 2011 which was 
hosted by the Speaker of the House  of Keys,  Stephen C. Rodan and the 
President of Tynwald,  Noel Q. Cringle.  A report follows: 

The Conference of Speakers and Presiding Officers of the 
Commonwealth brings together Presiding Officers of the national 
Parliaments of the Commonwealth.  In 1969, at the initiative of 
the then Speaker of the House of Commons of Canada, Lucien 
Lamoureux, the first Conference was organized in Canada.   Since 
then, it meets every two years, usually in January and a meeting of 
the Standing Committee is held at the same time in the intervening 
year.  

The Conference aims to maintain, foster and encourage 
impartiality and fairness and promote knowledge and understanding 
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With the Delegates of the Standing Committee 
of Conference of Speakers and Presiding Officers 

of the Commonwealth, Isle of Man, 14 January 2011
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of parliamentary democracy.  It works as an independent group 
standing apart from the Commonwealth Parliamentary Association.  
Its Standing Committee consists of a Chairperson and member 
representatives of all the nine regions of the Commonwealth.  

The Parliament of India organized the 20th CSPOC in New 
Delhi from 4 to 8 January 2010.    Subsequently, in January 2011, the 
Standing Committee of the CSPOC met in the Isle of Man to decide 
the date, venue, procedure and the agenda of the next Conference. 

By virtue of being the host of the previous Conference, I chaired 
the meeting and began by welcoming two new members Ms. Anne 
Semamba Makinda, Speaker of the National Assembly of Tanzania 
and Ludwig Scotty, Speaker of the Parliament of Nauru.  

We deliberated upon the draft agenda of the meeting  which was 
later adopted on a motion of John Bercow, Speaker of the House of 
Commons.  Speaker Bercow also proposed that the minutes of the 
meetings of the Standing Committee held in January 2010 in India 
be adopted.  This was seconded by Dr. Fehmida Mirza, Speaker of 
Pakistan and the  minutes were adopted.  

During the deliberations on the hosting of 2012 CSPOC, it was 
learnt that when the Secretary of the CSPOC wrote to each member 
Speaker in September 2010 in this regard, both Pakistan and Trinidad 
and Tobago offered to host.  Such a situation had never risen before 
and the rules were silent on this.  I, therefore, called upon Dr. Fehmida 
Mirza and Wade Mark, to put forth their proposals which they did 
most persuasively.  Both the proposals were so good that choice was 
difficult.  It was then agreed to resort to secret ballot the result of 
which turned out to be in favour of Trinidad and Tobago.  Thereafter, 
I gave the chair to Speaker Wade Mark as the Speaker of the next host 
Parliament.

Namibia graciously offered to host the 2013 Standing Committee 
meeting.  On a motion of Harry Jenkins, Speaker of the House of 
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Representatives of Australia, Namibia was selected as the venue for 
2013 Standing Committee meeting. 

  Three countries, viz., Mozambique, New Zealand and Zambia 
had offered to host the 2014 Conference.  After discussion on the 
motion of Speaker Bercow, it was agreed that New Zealand would  
host the 2014 Conference.  

The feedback about working sessions of various Conferences 
was considered and on a motion of Peter Milliken, Speaker of the 
House of Commons, Canada, the format of the 2012 Conference 
was amended and the agenda was decided.  

Parliament of Isle of Man
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As I was proceeding for the lunch organized on the top floor of 
the Tynwald,  I was delighted to see the photograph of the CSPOC 
in New Delhi occupying a prominent place in the lobby.    All of 
us crowded around it and animatedly shared our memories of that 
Conference.  Most Speakers recalled their visit to the Taj Mahal.  The 
next day I met Sir Paul Kenneth Haddacks, the Lieutenant Governor 
of the Isle of Man who hosted a banquet for us in Douglas, the capital 
of the island.  

The long march of democracy led by Tynwald in that tiny island 
tucked in the watery backyard of Britain never ceases to amaze me. 
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India and Tanzania:  
Gandhiji’s Vision and Values

Tanzania commands attention not only for Kilimanjaro, Serengeti and 
Ngorongoro, but also for the energy and spirit of its people. Since many 
generations, the Indians have settled here and contributed to the progress and 
development of this country.  India and Tanzania share a vibrant business 
and commercial relationship driven by the presence of a large community of 
Tanzanians of Indian origin. On the occasion of Gandhi Jayanti in 2009, I 
was nostalgic while interacting with them in Arusha.  Speaker of Tanzania, 
Samuel John Sitta was the Guest of Honour at the function.  During the 
visit, I met the President Jakaya Kikwete of Tanzania whom I had known 
when he was the Foreign Minister.

It is a very special occasion for me today because it is 2nd October, 
the Gandhi Jayanti and we are celebrating it with the people of the 
Indian origin in Arusha who have made this country their home.  For 
me coming to the continent of Africa is like a pilgrimage.  It was on 
this continent, although in another country, that Mahatma Gandhi 
succeeded in his crusade for truth and non-violence.  The Speaker 
of the National Assembly of Tanzania informs me that in Tanzania 
they follow the principles of non-violence propounded by Mahatma 
Gandhi. I would like to add here that the ideals of non-violence and 
truth germinated in the mind of Mahatma here which later inspired 
the whole world.  Thus, for the members of the Indian Delegation, 
this place has a special significance, and is a spiritual journey.  

We, in India, learnt the principle of non-violence more than two 
thousand years ago from Teerthankar Mahaveer and Lord Buddha.  
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Addressing the Indian Community at Arusha, 
Tanzania, 2 October 2009

In the West, the world learnt about non-violence from Jesus Christ.  
It was always thought that the concept of non-violence and truth exist 
only in scriptures and religious books.  No one ever imagined that 
these principles could be successfully practiced in the harsh world of 
politics.  But Mahatma Gandhi lifted them from religious books and 
applied them to the politics of the 20th century.  He did not take to 
arms, instead relied on non-violence and truth, in his struggle for the 
independence of India. Though several people had doubts, Gandhiji 
was confident as he had experimented with these during his twenty 
one years of stay in South Africa.  We have always seen the picture of 
Mahatma Gandhi as an old man.  But, when he was carrying on his 
experiment in South Africa, he was a young man with extraordinary 
courage to stand up for his conviction.

Tanzania and India have a very special relationship.  It goes 
back to many years, rather many generations, perhaps four or five 
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generations.  The Indians came here, and contributed to the progress 
and development of this country.  In return, their lives were enriched 
and they were made to feel at home.  This two way relationship has 
continued to flourish since then.

Both the countries have commonality of interests and views on 
all international matters—terrorism, climate change, reform of the 
United Nations, economic development, the unexplored and new 
avenues of development, space, science, technology, and IT.  It speaks 
volumes for the ability of this relationship to keep pace with modern 
times.

We are here to attend the Commonwealth Parliamentary 
Association Conference which is being organised in this historic city 
of Arusha.  I call it historic because it has a significant and memorable 
link with Mahatma Gandhi.  Julius Nyerere, the former President of 
Tanzania and a great visionary, made the famous Arusha Declaration 
in 1967 wherein he said that the villages should be self-reliant.  It 
is so much akin to the vision of Gram Swaraj of Mahatma Gandhi.  
That the village units should be self-reliant is of unquestionable 
importance to countries like India and Tanzania.

I, on my behalf and on behalf of my delegation want to express 
our deep appreciation to the organizers of this evening’s Gandhi 
Jayanti function.  It would remain etched in my memory for ever.  
On this occasion, I want to wish everyone the best in their lives.
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Indian American Community:  
A Unique Bond of Friendship

The Indo-US relations are marked by strategic partnership firmly rooted 
in our unwavering faith in freedom and equality.  The strong presence of  
3 million Indian-American community closely binds the two nations through 
the fabrics of mutual dependence, cooperation and co-existence.  The Indian 
diaspora led by Bobby Jindal, the Governor of Louisiana;  Nikki Haley, the 
Governor of South Carolina, and many Indian-Americans at various levels of 
Government and at the highest levels of  business, medicine, IT and academia 
are doing  India proud in  forging strong bonds between India and the USA. 
During my visit to Miami, on 21 April 2011, I had the opportunity to meet 
the Indian-American community and learn about their achievements and 
contributions.  

It is a pleasure for me and members of my Delegation to visit this 
vibrant city of Miami in the sunshine State of Florida on our way 
back from Panama where we attended the 124th Assembly of Inter-
Parliamentary Union.  As the Speaker of Lok Sabha, I bring to you 
the warm greetings of the Parliament and the people of India.  The 
members of my Delegation representing both Houses of the Indian 
Parliament, Rajya Sabha and Lok Sabha, join me in conveying our 
deep appreciation to all of you for your gracious hospitality.  We are 
very glad to be this evening with the accomplished and vibrant Indian 
American community in Miami, a leading centre of commerce, 
international trade, fine arts, culture, media, entertainment, and 
fashion.  

The relations between India and the United States are firmly 
steeped in our shared values of freedom, equality, justice, rule of law, 



194 Indian Parliamentary Diplomacy

With the Indian Community at Miami, USA, 21 April 2011

mutual respect and understanding.  Exchange of high level visits in 
recent years has imparted a fresh momentum to our bilateral relations 
and multi-faceted and growing cooperation.  This was eloquently 
articulated by President Obama during his State visit to India in 
November 2010.  I had the honour of hosting him in the Parliament 
when he addressed the Members of both the Houses in the Central 
Hall and spoke of the bonding and the relationship between the two 
countries.

“The relationship between United States and India bound by our 
shared interests and our shared values will be one of the defining 
partnerships of the 21st century.”

He mentioned that because there was Mahatma Gandhi in 
India that he is the President of America today.  I would never ever 
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forget this profound confession.  Our Indian Diaspora is playing a  
pro-active role in fostering ties of friendship and enhancing people-
to-people contacts between our two countries.  We compliment you 
for serving as a strong bridge between the country of your origin and 
the country of your adoption.  

As we transcend into the 21st century, India is transforming 
into a global economic power and is commanding respect of the 
international community.  I have been attending a number of 
international conferences and I must share with you that in every 
conference I find the admiration and respect for India increasing.  It 
is increasing on two accounts.  Firstly, the way we have handled our 
economy.  At a time when there was a global melt down and financial 
crisis, our economy did not disintegrate.  There was a certain setback 
when 7.2 per cent growth rate came down to 6.8 per cent, but it did 
not go down further.  Now it registers 8.6 per cent and is on the rise.  
It is admirable that with the kind of vast population, complexities, 
diversities, disparities that we have, India has been able to make 
economic progress and develop.  Our major challenge today is that 
the benefits of development should be equitably distributed.  

The other reason for which we are admired is the way we have 
been able to strengthen our democracy.  We are conducting our 
census at the moment.  We have a very large population which is 
growing and I will give full credit to those who live in the villages, 
those who are called below poverty line people, for sustaining and 
nurturing, protecting and strengthening, our democracy.  They are 
the ones who come to vote, who queue-up in scorching heat, in earth 
lashing downpour or heavy snow.  They fulfil their commitment to 
vote and ensure that our democracy succeeds.  It is one of the marvels 
at which people all over the world are awe-struck.  How is it that with 
such a large and diverse population, India is still succeeding in having 
a parliamentary democracy?  

You are aware that we have 545 members in the Lok Sabha.  The 
House of Commons has 650 members.  However, other Parliaments 
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comparatively have very few members in the Lower House.  But 
none of the Parliaments have as many parties as we have.  They may 
have 8 parties, 10 parties, 12 parties, but not beyond that.  We have 
38 parties in the Lok Sabha with different ideologies and different 
political thoughts and shades.  We are managing with such diverse 
nature of representation and managing well.  Every time we have 
elections which we have at regular intervals, the will of the people 
prevails. If they wish, then there is change of regime and whenever 
there is a change of regime, it is peaceful.  There is unequivocal 
appreciation for what we have achieved economically and politically.

We undoubtedly have many challenges but our real strength lies 
in meeting them in the best traditions of our tolerant, pluralistic 
and inclusive civilizational ethos and a polity firmly rooted in the 
fundamental values of democracy.  Even during the period of global 
economic meltdown, the Indian economy, the fourth largest in the 
world in purchasing power parity terms, emerged stronger.  India has 
distinctive advantages as a business partner and as a global hub for 
research innovation.  The high caliber distinctions of our engineers, 
doctors, academics, scientists and other professionals both at home 
and abroad make us proud.  I commend our diaspora in the US and 
elsewhere in the world for their keen interest in the vast opportunities 
offered by our country and their meaningful contribution to India’s 
development and progress.

You came here chasing a dream; you came here looking for a 
better tomorrow; and you have all done very well in your respective 
fields.  I know, it is not easy to go to another land and settle down, 
face all the challenges, start from the scratch and then achieve so 
much.  But then you have done it by the dint of your hard work, 
your vision, your integrity, your talent and I must say, I and people 
back home in India, are very proud of you.  Your first loyalty is to the 
country in which you have settled.  But you are tied to your mother 
country by an umbilical chord and you feel certain duties towards 
that country also.  I am sure the Government of India, our Missions 
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here are doing everything within their power to facilitate whatever 
you feel like doing for your mother country.  

“You want to hear my poems.  I am surprised that you know so 
much about me.  You even know that I write poems.  It is said that 
the blood relationship is the strongest but I think there is another 
relationship which is even stronger.  When you and I share the same 
dreams, our relationship is the strongest.  Nothing, but nothing can 
break it”. 1 

I will recite a few lines of my poem for you:

 “My eyes are misty
 With the colours
 of that rainbow
 which adorns your eyes.
 What is this bond
 between you and me

 of shared dreams?”2

I am confident that the Indian community in Miami would 
continue to nurture emotional ties with India and be the catalyst for 
enhancing India-US cooperation.  I wish all of you the best for your 
future.

1  Original in Hindi 
 vki esjh dfork,a lquuk pkgrs gSaA eq>s bl ckr ij vk”p;Z gS fd vki esjs ckjs esa 

bruk dqN tkurs gSaA vki ;g Hkh tkurs gSa fd eSa dfork,a fy[krh gwaA dgk tkrk gS 
fd [kwu dk fj”rk lcls etcwr gksrk gS ij eSa lksprh gwa fd ,d vkSj fj”rk gS tks 
blls Hkh etcwr gksrk gSA tc vkids vkSj esjs lius ,d tSls gksa rks gekjk fj”rk lcls 
etcwr gSA bls dksbZ ugh rksM+ ldrkA

2 gS rqEgkjh iydksa ij tks bUnz/kuq’k] 
mlds jax esjh vka[kksa esa rSj jgs] 
rqe esa vkSj eq> esa] 
;s liuksa dh dSlh lk>snkjh gSA
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 India and Korea:  
Lamps of the East

One of the highly developed economies of Asia, South Korea is rightly called a 
neo-emerging Asian Tiger. India and South Korea, the two democracies with 
liberal societies, are the proud inheritors of Gurudev Rabindranath Tagore’s 
dreams.  On the occasion of his 150th Birth Anniversary, it was a touching 
moment for me to unveil the bust of Gurudev in Seoul city on 18 May 2011 
in the presence of Speaker Park Hee Tae.  Gurudev’s poem ‘Lamp of the East’ 
was a source of inspiration for the Koreans during their difficult days.  The 
installation of his bust has reinforced his presence in the Cultural Centre of 
Seoul city.  

It is indeed a privilege for me to be in Seoul at this historic moment.  
The unveiling of the bust of Gurudev Rabindranath Tagore is a 
tribute by the Government and the people of Korea to the vision of 
a great man.  Gurudev Tagore always had a special place in the hearts 
of all Koreans but from today his presence will be permanent in the 
Cultural Centre of the Seoul City.  That this installation marks the 
150th Birth Anniversary.

On behalf of the Parliament and the Government of India, I 
wish to convey our sincere gratitude to Hon’ble Park  Hee Tae, the 
Parliament and the Government of the Republic of Korea, the City 
Government of Seoul, and the District and Council authorities of 
Jongno for making this possible.

I am very pleased to pay our warmest tributes to all the members 
of the Tagore Society here in Korea so ably led by Ms. Kim Yang Shik 
with her sensitive translation of Gurudev Tagore’s work in Korean.  
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Unveiling the bust of Gurudev Rabindranath Tagore at Seoul, 
Korea, 18 May 2011                          

Ms. Kim Yang Shik brought Tagore’s thoughts closer to all Koreans.  
We in India have gratefully acknowledged her lifelong devotion to 
Tagore’s literature by honouring her the Padmashri award.

The installation of Tagore’s bust in this historic city of Seoul 
goes beyond mere symbolism to the substantive realm of shared 
experiences and values of our two countries.  India, in the 19th and 
20th centuries, was in the forefront of anti-colonial struggle and 
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was in solidarity with Korea’s fight against imperialism and foreign 
occupation.  Rabindranath Tagore was a strong moral and spiritual 
force behind this anti-imperialist movement both in India and 
outside our shores.  If India and the Republic of Korea are vibrant 
democracies and liberal societies today, we owe this in no small 
measure to inspiring personalities like Tagore.  Gurudev Tagore’s life 
and works reflect a sensitive soul and an inquiring mind.  He was a 
thinker and an intellectual striving to push humankind to a higher 
level of spirituality and dynamism.  He believed in the dignity of all 
individuals, communities and nations.

Tagore’s sentiments are captured in the following poem and 
applied equally to all those who were suffering under the yoke of 
colonial rule:

“Give me the strength lightly to bear my joys and sorrows
Give me the strength to make my love fruitful in service
Give me the strength never to disown the poor or bend my 

knees
Before insolent might
Give me the strength to raise my mind high above daily trifles.”

By honouring Gurudev Tagore, we are affirming our belief in the 
values of freedom, democracy and pluralism that he championed 
during his lifetime.  We are also celebrating our historical and 
philosophical affinities.

Gurudev’s bust radiating the serenity and tranquillity in the 
thriving capital city of Korea will make the passerby read the prophetic 
poem.  ‘Lamp of the East’ will inspire the people to soar even higher 
in their dreams and their achievements.  This bust would also be a 
permanent symbol for the present and the future generations of the 
Korean people for recognising Tagore’s support for Korea at a critical 
juncture of its history.  India is happy that the ‘Lamp of the East ’, 
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that Tagore had the vision to foresee decades ago, has been shining 
brightly.

With a trillion dollar economy, a per capita income of over 20,000 
dollars, as a member of G-20 as well as OECD, the Republic of Korea 
today has taken its rightful place among the comity of nations.  This 
is the Korea of Tagore’s dreams.

I take this opportunity to convey once again my felicitations on 
the occasion of Tagore’s 150th Birth Anniversary and my best wishes 
for India-Korea Friendship.
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  India and Hong Kong: 
Symbiotic Engagement

One of the world’s leading international financial centers and a highly 
developed capitalist economy, Hong Kong has busy harbours against a 
sprawling skyline. It is home to a large Indian community, more than 
45000, many of whom arrived about 150 years ago.  They have since then 
assimilated in the country of their adoption while preserving Indian culture 
and traditions. Their creativity, innovation and active contribution to Hong 
Kong’s emergence as a hub of global trade and finance have been widely 
acknowledged. During my visit to Hong Kong  on 21 May 2011, I interacted 
with the Indian Community and told them what a crucial link they were 
between India and the rest of the world. 

I am truly pleased to be here this evening and we are touched by 
the warm welcome extended to us. At the outset, I wish to record my 
deep appreciation for the contribution you all have been making to 
India’s progress. There is great appreciation in India for the impressive 
achievements of the people of Indian origin in Hong Kong and 
around the world. Your hard work and enterprise inspire millions at 
home. Equally well-known is your role in the economic development 
of Hong Kong. Some of you trace your ancestry in Hong Kong to 
1840s. The members of the Indian community have not only helped 
in establishing premier institutions such as the Ruttonji Hospital but 
are also actively contributing to Hong Kong’s emergence as a hub of 
global trade and finance. It is particularly heartening for me to know 
that your work is acknowledged and appreciated by the leaders and 
the people here.
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With the member of the Indian Community at Hong Kong, 21 May 2011

I am also pleased to learn about the efforts being made by the 
community to preserve Indian tradition and India’s culture. India 
is home to all the great religions of the world for many centuries. 
Our message to the world is ‘world of pluralism, of tolerance, of the 
balance between the individual rights and collective responsibilities’.  
I believe that it is this message of peace and tolerance, of harmony and  
co-existence that each and every one of you of this great motherland 
of ours symbolises. Each of you of different faiths, different languages, 
and different beliefs is a symbol of that idea of unity in diversity that 
India represents. 

Friends, I would like to briefly touch upon a few issues. Firstly, I 
wish to begin with an issue that is particularly close to my heart and 
also to my work, that is, our democracy. In the preceding six decades, 
we have successfully put in place strong democratic institutions 
in India. In the last General Elections of the 15th Lok Sabha, our 
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total electorate numbered 716 million voters, more than that of the 
voters of Europe and the United States put together. In fact, the 
number of people that each member of Parliament represents is as 
much as the entire population or even more of some countries. Our 
Parliament represents the hopes and aspirations of the people. It is 
here that the law, policies and programmes of the Government are 
formulated in order to fulfil peoples’ expectations from the elected 
representatives. A little known fact is that the Indian Parliament is 
completely autonomous. We have both financial autonomy as well 
as administrative autonomy. We do not look to the Executive for 
finances and we have our own administrative service. This ensures 
that Parliament remains independent. Our parliamentary model is 
often cited and is closely studied by other countries. I will be less than 
candid if I did not admit that it has not always been smooth sailing. 
There is much that still needs to be done. However, above all, I am 
confident that our democracy is sturdy; our democratic institutions 
are solid and vibrant and have in-built mechanisms for redressal and 
course correction. 

Ever since I became the Speaker, I have been leading Parliamentary 
Delegations to multilateral Conferences and also goodwill visits to 
various countries.  Earlier, the Ministry of External Affairs, the nodal 
Ministry for formulating foreign policy, was engaged in traditional 
diplomacy through Consulates or Missions across the world. But 
in recent years, Parliament has also become an active channel of 
diplomacy. Parliamentary diplomacy has come of age. I can say from 
my experience that we are admired for successfully running the largest 
democracy in the world. 

Secondly, I would like to say a few things about the Indian 
economy.  You are well aware that the global slow down of 2008 did 
not impact our economy the way it impacted so many strong and 
advanced economies which disintegrated and even struggled to have 
zero per cent growth rate. Even in our worst days, our 7.2 per cent 
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growth rate, came down to 6.8 per cent and never below that.  Then 
we bounced back to 7.2 per cent and now we are at 8.6 per cent. 

Fortunately, our banking system is sound and remained untainted 
by the kind of toxic assets that caused problems elsewhere. This was 
mainly the result of sound but cautious financial regulations. Again, 
we are admired for guarding our economy, and this, while having 
our roots firmly in democracy. In the last two quarters, the growth 
rate of Indian economy has been around 8.9 per cent. Our objective 
has been to ensure that our growth process is socially and regionally 
inclusive and the fruits of development reach the poorest of the poor. 
This is important as inclusive growth is our target. Growth brings 
with it new challenges and opportunities. For sustainable growth, 
we require a better education system and need to improve our health 
care. Investment in education and health has to be increased. 

Thirdly, it is the modern infrastructure. It is imperative to focus 
on investments in energy, transport and urban infrastructure to be 
able to support a high rate of economic growth. We need to do this 
through a combination of public investment plus public-private 
partnership. India is taking measures to improve the process of project 
approval and implementation. I do hope that some of you may wish 
to look at the large number of public-private partnership projects in 
infrastructure which are being promoted by the Central Government 
as also by individual State Governments. I know, for sure, that you are 
already doing a great deal in this direction. However, more than the 
resources, we will require imagination and innovation to succeed. The 
people of Indian origin world wide can contribute to this effort. 

Fourthly, the preceding decade has seen a steady deepening of 
India’s engagement with the world. India’s rise has been welcomed 
by the international community. Equally, there is today a greater 
expectation that India will play a proactive role in shaping global 
polity and economy. Our unique experience in tackling developmental 
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challenges and our tradition of building consensus among different 
sections enable us to play a constructive role in international affairs. 
India will seek to promote what is good for India as well as for the 
world at large.

Before I conclude, I would like to express my appreciation to the 
Consul General and to all the officers in the Indian Consulate for 
this very beautiful gathering tonight and I want to thank you all for 
your presence despite the unfriendly weather. I would sum up my 
sentiments in just one sentence in Hindi:

@I am proud of you and extend my good wishes for your happiness, 
prosperity and success. 
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India and Germany:  
Celebrating  Sixty Years of 

Diplomatic Relations

A federal parliamentary representative democracy, Germany is the largest 
economy in the European Union and one of the major political players in 
Europe. India and Germany have a rich heritage of art and culture which has 
influenced the writers and philosophers of both the countries.  The traditional 
relationship was intensified after the German re-unification in 1990.  Today, 
we share strategic partnership in the spheres of business, culture, education 
and science.  India and Germany are celebrating the 60th Anniversary of 
their diplomatic relations.  To mark the  Year of Germany in India, the 
programme ‘Germany and India 2011-2012: Infinite Opportunities’ was 
officially opened in the presence of the Chancellor of Federal Republic of 
Germany Angela Dorothea Merkel and me, on 31 May 2011 at Siri Fort, 
New Delhi.  At the event, I complimented the people of Germany,  for their 
own achievements and for their deep interest in diverse aspects of India. 

Madam Chancellor, I extend a warm welcome to you on behalf of 
myself and the Parliament of India.  I congratulate you for receiving 
the prestigious Nehru Award.

India and Germany are celebrating the 60th Anniversary of the 
establishment of diplomatic relations this year.  We have gathered here 
today to mark this historic event by launching the ‘Year of Germany 
in India’.

There is a rich tradition of Indology in Germany, with many 
acclaimed scholars studying Sanskrit, Indian philosophy and religion.  
Indian philosophy has influenced important German philosophers 
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With Dr. Angela Dorothea Merkel, the Chancellor of Federal Republic of Germany, 
New Delhi, 31 May 2011

like Kant, Hegel and Nietzsche.  There have been numerous detailed 
studies of ancient Indian scriptures,  the Vedas and the Upanishads, 
by acclaimed Indologists like Max Mueller.  Various German writers 
and poets such as Herman Hesse, Thomas Mann and Gunter Grass 
have been fascinated by the religions, languages, social structure and 
the culture of India.

This abiding interest in India, the foundations of which were laid 
by the great German scholars in the past is now becoming manifest 
at the popular level.  There is an increased interest in Ayurveda and 
Yoga, music and dance, art and handicrafts, cuisine and, of course, 
the Indian cinema. There is also deep interest in studying different 
aspects of India ranging from languages to culture to modern India.  I 
am happy that over two dozen Departments and Chairs of Indological 
Studies are being set up in Universities all over Germany.
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The people of India have great admiration for the people 
of Germany for the high level of economic and technological 
development they have attained through their innovation, creativity 
and hard work.

Excellency, I take the opportunity to thank you for launching this 
Festival which will further cement the close relationship we already 
share.  
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VIII. Global Issues and  
Parliamentarians
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Statement of participation of the 
Indian Parliamentary Delegations at 

International Conferences 

1. 40th British Islands and Mediterranean Regional Conference: 
The CPA Guernsey Branch hosted the 40th British Islands and 
Mediterranean Regional Conference in Guernsey from 15 to 
19 June 2009.  Shri Uday Narain Choudhary, Speaker, Bihar 
Legislative Assembly and Regional Representative from the 
Commonwealth Parliamentary Association (CPA) India Region 
in the CPA Executive Committee attended the Conference as an 
Observer. 

2. Meeting of Speakers of Lower Chambers of G8 and Outreach 
Countries: The Speaker, Lok Sabha, Smt. Meira Kumar led an 
Indian Parliamentary Delegation to Italy to attend the Meeting 
of Speakers of ‘Lower Chambers’ of G8 and G5 Outreach 
countries held in Rome on 12 and 13 September 2009.   
Shri Zafar Ali Naqvi, MP,  also attended the meeting.

3. Eighth Session of the UNCCD Round Table for 
Parliamentarians:  The Eighth Session of the United Nations 
Convention to Combat Desertification (UNCCD) Round Table 
for Parliamentarians was held in Buenos Aires, Argentina on 
24 and 25 September 2009.  Dr. Kavuri Samba Siva Rao, MP, 
participated in it. The following agenda items were discussed 
during the meeting:

• Which policy towards achieving food security in the drylands
under the current economic crisis?
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• How can the UNCCD contribute to the global responses to
climate change?

4. 55th Commonwealth Parliamentary Conference: The 55th 
Commonwealth Parliamentary Conference was held in Arusha, 
Tanzania from 28 September to 6 October 2009. The Indian 
Delegation to the Conference was led by Smt. Meira Kumar, 
Speaker, Lok Sabha and member, CPA Executive Committee. 
Shri Hashim Abdul Halim, Speaker, West Bengal Legislative 
Assembly and Treasurer, CPA Executive Committee also 
attended the Conference. Shri Uday Narain Choudhary, 
Speaker, Bihar Legislative Assembly and Shri Tanka Bahadur 
Rai, Speaker, Assam Legislative Assembly attended the CPA 
Executive Committee Meeting as the Regional Representatives 
from the India Region. 

 The Delegation from India Union Branch consisted of  
Shri Bhubaneswar Kalita, MP; Shri Bhakta Charan Das, MP; 
Shri Vikram Verma, MP; Shri Baijayant J. Panda, MP; and 
Smt. Ratna De, MP.  Shri Dushyant Singh, MP attended the 
Conference as an Observer.  Smt. Ratna De, MP also attended 
the meeting of the Commonwealth Women Parliamentarians 
(CWP) Steering Committee.  

 The Delegation also included the following delegates from 
the State CPA Branches of India: Dr. (Prof.) Ramsundar 
Ram Kanaujia, MLA, Bihar Vidhan Sabha;  Shri Dharam Lal 
Kaushik, Speaker, Chhattisgarh Vidhan Sabha; Shri Pratapsing 
Raoji Rane, Speaker, Goa Legislative Assembly; Shri Tulsi 
Ram, Speaker, Himachal Pradesh Vidhan Sabha; Shri Veeranna 
Mathikatti, Chairman, Karnataka Legislative Council;  
Shri K. Radhakrishnan, Speaker, Kerala Legislative Assembly; 
Shri Ishwar Das Rohani, Speaker, Madhya Pradesh Legislative 
Assembly; Dr. Sapam Budhichandra Singh, Speaker, Manipur 
Legislative Assembly; Shri Charles Pyngrope, Speaker, Meghalaya 
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Legislative Assembly; Shri R. Romawia, Speaker, Mizoram 
Legislative Assembly; Shri Kiyanilie Peseyie, Speaker, Nagaland 
Legislative Assembly; Shri Pradeep Kumar Amat, Speaker, 
Orissa Legislative Assembly; Shri Deependra Singh Shekhawat, 
Speaker, Rajasthan Vidhan Sabha; Shri K.T. Gyaltsen, Speaker, 
Sikkim Legislative Assembly; Thiru V.P. Duraisamy, Speaker, 
Tamil Nadu Legislative Assembly; Shri R.C. Debnath, 
Speaker, Tripura Legislative Assembly; Shri Harbans Kapoor, 
Speaker, Uttaranchal Legislative Assembly; Shri Bhakti Pada 
Ghosh, Deputy Speaker, West Bengal Legislative Assembly;  
Dr. Yoganand Shastri, Speaker, Delhi Vidhan Sabha; and Shri R. 
Radhakrishnan, Speaker, Puducherry Legislative Assembly.

 The theme of the Conference was ‘The Commonwealth and the 
CPA—Meeting Future Global Challenges’.  During the Conference, 
the following topics were discussed in the Workshops:

• Coalition governments: Parliamentary democracy in dilemma?

• Policy responses to the global financial crisis

• Role of Commonwealth Parliaments in combating terrorism

• The role of Parliament in shaping the information society

• The role of parliamentarians in the elimination of violence
against women with particular reference to domestic violence

• Climate change – Are policy solutions working?

• Developing mechanisms to remedy root causes of political,
economic and social conflicts

• The Commonwealth and youth – How to engage future generations
in representative democracy?

5. Fourth Conference for Members of Parliamentary Committees 
on the Status of Women and other Committees dealing 
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with Gender Equality: This Conference was held in Geneva, 
Switzerland on 28, 29 and 30 September 2009. An Indian 
Parliamentary Delegation consisting of Smt. Jayanthi Natarajan, 
MP and Dr. (Smt.) Botcha Jhansi Lakshmi, MP, represented the 
Parliament of India at the Conference.  

 During the Conference, the Committees inter alia deliberated 
on the following key topics: 

• Overcoming barriers: Electoral gender quotas

• Women in Parliament: Challenges inside the House

6. Meetings of (i) WTO Public Forum 2009; (ii) Parliamentary 
Panel on WTO Public Forum 2009; and (iii) 19th Session of 
the Steering Committee of the Parliamentary Conference on 
WTO: The above meetings were held in Geneva, Switzerland 
from 28 September to 1 October 2009. Shri P.C. Chacko, MP, 
participated in the meetings.

 The main theme of the WTO Public Forum 2009 was ‘Global 
Problems, Global Solutions: Towards better Global Governance’. 
The sub-themes of the Conference were:

• Finding global solutions to global problems: The way forward
towards better global governance

• The role of the WTO and the Doha Round negotiations in the
midst of the current financial crisis

• The impact of global economic crisis on developing countries, in
particular LDCs, and the role of trade financing

• The main challenges facing the multilateral trading systems and
reflections on the post-crisis agenda for the WTO

 The Parliamentary Panel on WTO Public Forum 2009 deliberated 
on the theme: Can protectionism protect trade - The Legislators’ 
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perspective. The key issues that came up for discussion at the 
19th Session of the Steering Committee of the Parliamentary 
Conference on the WTO were:

• Current State of multilateral trade negotiations and possible
scenarios for the conclusion of the Doha Round

• Main challenges facing the multilateral trading system

• Assessment of long-term consequences of the protracted stalemates
in WTO talks

7. 7th CPA Canadian Parliamentary Seminar: The Canada 
Branch hosted the 7th CPA Canadian Parliamentary Seminar in 
Ottawa, Canada from 18 to 24 October 2009. Smt. Rajkumari 
Ratna Singh, MP and Shri Arjun Ram Meghwal, MP, attended 
the Seminar. The following topics were discussed during the 
meeting:

• The Commonwealth and the role of the CPA

• Parliament and civil society

• How an MP’s office works?

• Dealing with competition: Have the media taken over the
representational job of parliamentarians?

• Parliamentary Committees: What works and what doesn’t

• Engaging citizens: Resources and tools

• Influencing governments and regulating influence: Parliament
and lobbyists

8. 121st Assembly of Inter-Parliamentary Union: The 121st 
Assembly of the Inter-Parliamentary Union (IPU) was held in 
Geneva, Switzerland from 19 to 21 October 2009. An Indian 
Parliamentary Delegation led by Smt. Meira Kumar, Speaker, 
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Lok Sabha attended the Assembly along with Shri K. Rahman 
Khan, Deputy Chairman, Rajya Sabha; Dr.  Kavuri Samba Siva 
Rao, MP; Shri Ramdas Agarwal, MP; Shri Sansuma Khunggur 
Bwiswmuthiary, MP; and Smt. P. Jaya Prada Nahata, MP.  

 During the Assembly and related meetings, the following subjects 
were discussed:

• Cooperation and shared responsibility in the global fight against
organised crime, in particular drug trafficking, illegal arm sales, 
human trafficking and cross border terrorism 

• The role of Parliaments in developing South-South and
Triangular cooperation with a view to accelerating achievement 
of the Millennium Development Goals 

• Youth participation in the democratic process

• Panel discussion on HIV/AIDS-Universal access to prevention, 
treatment and care

• Panel discussion on Our world at war: Challenges for 
International Humanitarian Law - an event jointly organized 
by the Committee to Promote Respect for International 
Humanitarian Law (IHL) of IPU and the International 
Committee of the Red Cross (ICRC)

• Panel discussion on  Human rights and the universal periodic 
review 

• Emergency item on Parliamentary action to ensure global food 
security

9. Regional Seminar on Financial Oversight and the Role of Public 
Accounts Committees: The CPA Secretariat in collaboration 
with the World Bank Institute organized a Regional Seminar 
on Financial Oversight and the Role of Public Accounts 
Committees in Dhaka, Bangladesh from 8 to 12 November 2009. 
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Shri Bhartruhari Mahtab, MP and Shri Aruna Kumar  
Vundavalli,  MP, participated in the Seminar.

10. Fourth International Parliamentary Governance Seminar: The 
Fourth International Parliamentary Governance Seminar was 
held in London, Brussels and Edinburgh from 9 to 21 November 
2009. The Seminar was hosted by the UK Branch of the CPA. 
Smt. Poonamben Veljibhai Jat, MP and Shri Vijay Inder Singla, 
MP, attended the Seminar. The Seminar deliberated on the 
following topics:

• Models of governance

• The role of Parliament in holding the Executive to account

• The scrutiny of Parliament

• Ensuring broad and open participation in the democratic process

• Supranational governance, international relations and
cooperation

• Devolved and local government

• The role and responsibilities of a Member of Parliament at
constituency level

11. Second Preparatory Committee Meeting of the Third 
World Conference of Speakers of Parliaments: Smt. Meira 
Kumar, Speaker, Lok Sabha attended the Second Preparatory 
Committee Meeting of the Third World Conference of Speakers 
of Parliaments held in New York on 16 and 17 November 2009. 
The following agenda items were discussed during the meeting:

• Follow-up to the 2000 and 2005 Conference of Speakers of
Parliament

• Parliaments and democracy in the 21st century

• Parliaments and United Nations
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• Inter-parliamentary cooperation

• Political and practical preparation for the 2010 Conference

12. Plenary Session of the Asian Parliamentary Assembly: The 
Plenary Session of the Asian Parliamentary Assembly (APA) 
was held in Bandung, Indonesia from 7 to 10 December 2009.  
Shri Sushil Kumar Singh, MP and Shri Ahmad Saeed  
Malihabadi, MP, attended the Session which deliberated on 
the agenda item ‘The roles of Asian Parliaments in strengthening 
democracy towards prosperity, peace and justice in the region’. At 
the Plenary of APA, India was granted full membership of the 
APA.  

13. 20th Conference of Speakers and Presiding Officers of 
Commonwealth: The Parliament of India hosted the 20th 
Conference of Speakers and Presiding Officers of Commonwealth 
(CSPOC) in New Delhi from 4 to 8 January, 2010.  Smt. Meira 
Kumar, Speaker, Lok Sabha was the ex officio Chairperson of the 
Conference. 

 The Conference was inaugurated by the Prime Minister of India, 
Dr. Manmohan Singh on 5 January 2010 and  was attended 
by 250 dignitaries including  Speakers and Presiding Officers, 
members of Parliament from various Commonwealth  countries  
and State Legislatures of India.

 The following topics were discussed at Workshops during the 
Conference:

• The Speaker’s role as a mediator

• The use of technology in the parliamentary context

• The role of Speaker in the administration of Parliament

14. CPA Regional Workshop on Benchmarks for Democratic 
Parliaments for the Asia, India and South East Asia Regions: 



221Indian Parliamentary Delegations at International Conferences

The Indian Delegation represented by Shri Omprakash Yadav, 
MP and  Dr. Prabhaben Kishore Taviad, MP, participated in 
the CPA Regional Workshop on Benchmarks for Democratic 
Parliaments for the Asia, India and South-East Asia Regions 
held in Dhaka, Bangladesh from 25 to 29 January 2010.  The 
following topics were discussed at the Workshop:

• General [Elections, candidate eligibility, incompatibility of
office, immunity, remuneration and benefits, resignation and 
infrastructure]

• Procedure and Sessions and Committees

• Political parties, party groups and cross party groups

• Parliamentary staff

• Legislative, oversight and representational function

• Accessibility and ethical governance

• Conclusion and Adoption of Asia Regional Benchmarks for
Democratic Parliaments Recommendations

15. International Parliamentary Conference on Peace-Building: 
Tackling State Fragility: The United Kingdom CPA Branch 
hosted the International Parliamentary Conference on Peace-
Building: Tackling State Fragility in London from 31 January to 
6 February 2010.

 The Indian Delegation was represented by Shri Raj Babbar, MP 
and Shri Alexio Reginaldo Lourenco, Member, Goa Legislative 
Assembly.  The Conference discussed the following subjects:

• Peace-building strategies across borders

• Revitalising economies and human security

• Improving access to justice

• Rebuilding citizen-State relations
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16. 59th Westminster Seminar on Practice and Procedure: The 
United Kingdom CPA Branch hosted the above mentioned 
Seminar from 7 to 9 March 2010 at the House of Parliament, 
London. Shri Jagdish Narain Rai, Minister of Textile and 
Sericulture Industry, Government of Uttar Pradesh and  
Shri Devi Singh Bhati, Member,  Rajasthan Vidhan Sabha, 
attended the Seminar.

17. First Contact Group Meeting of the Parliamentarians 
for Education: The First Contact Group Meeting of the 
Parliamentarians for Education in the UNESCO New Delhi 
Cluster countries (India, Bangladesh, Bhutan, Maldives, 
Nepal and Sri Lanka) was held in New Delhi on 24 and  
25 March 2010. Dr. Karan Singh, MP, Shri J.P. Agarwal, MP  
and Shri Harin Pathak, MP, participated in the meeting. India 
became a member of the Forum of Asia-Pacific Parliamentarians 
for Education (FASPPED) in 2009.

 During this meeting, several key issues came up for discussion:

• Strengthening cooperation between UNESCO, parliamentarians
and other partners on the one hand, and amongst parliamentarians 
on the other hand.

• Creating for the parliamentarians of the cluster countries a
space for dialogue and exchange of information on educational 
development issues.

• Discussing, elaborating and adopting a two year action plan
2010-2011, including a capacity building programme proposal 
for:

(a) The effective implementation of FASPPED’s recommendations; 
and

(b) The strengthening of the parliamentarians’ ability to champion 
EFA, the Millennium Development Goals and educational 
development in the cluster countries.
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18. 122nd Assembly of Inter-Parliamentary Union: The meeting of 
the 122nd Assembly of IPU was held in Bangkok, Thailand from 
27 March to 1 April 2010. An Indian Parliamentary Delegation 
led by the Speaker, Lok Sabha, Smt. Meira Kumar attended the 
meeting along with Shri K. Rahman Khan, Deputy Chairman, 
Rajya Sabha; Shri S.S. Ahluwalia, MP; Kunwar Rewati Raman 
Singh, MP; Smt. Yashodhara Raje Scindia, MP; Shri Jesudasu 
Seelam, MP; Shri Mohammed Azharuddin, MP; and Dr. Kakoli 
Ghosh Dastidar, MP.  

 During the Assembly and related meetings, the following subjects 
were discussed:

• General debate on the political, economic and social situation in
the world with the overall theme of Parliament at the heart of 
political reconciliation and good governance 

• Cooperation and shared responsibility in the global fight against 
organised crime, in particular, drug trafficking, illegal arms sales, 
human trafficking and cross-border terrorism (First Standing 
Committee on Peace and International Security)

• The role of Parliaments in developing South-South and Triangular 
Cooperation with a view to accelerating achievement of the 
Millennium Development Goals (Second Standing Committee 
on Sustainable Development, Finance and Trade)

• Youth participation in the democratic process  (Third Standing 
Committee on Democracy and Human Rights)

• Two Panel Discussions on the subjects, Water: Preserving  our 
oceans and The role of Parliaments in fulfilling the Convention 
on the Rights of the Child 

• Emergency item on The role of Parliaments in strengthening the 
solidarity of the international community towards the people of 
Haiti and Chile in the wake of devastating major disasters, and 
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urgent actions required in all disaster-prone countries to improve 
disaster-risk assessment, prevention and mitigation

 The Speaker, Lok Sabha, was the Chairperson of Asia-Pacific 
Geo-Political Group (APG) meeting of the IPU.  

19. Mid-Year CPA Executive Committee Meeting: Smt. Meira 
Kumar, Lok Sabha Speaker attended the Mid-Year CPA Executive 
Meeting held in Ezulwini, Swaziland from 8 to 13 May 2010. 
Shri Uday Narain Choudhary, Speaker, Bihar Vidhan Sabha and 
Shri Tanka Bahadur Rai, Speaker, Assam Legislative Assembly, 
also attended the Meeting as Regional Representatives from the 
CPA India Region.

20. Meetings of the (i) Standing Committee on Political Affairs 
of APA and (ii) Adhoc Working Group on ICT: The Meetings 
of the Standing Committee on Political Affairs and the  
ad hoc Working Group on ICT of the Asian Parliamentary 
Assembly(APA) were held in Tehran, Islamic Republic of Iran 
from 12 to 14 May 2010.  Shri Jai Prakash Agarwal, MP and 
Shri Tariq Anwar, MP, attended the meetings. The Standing 
Committee on Political Affairs discussed the subjects related to 
Sub-Committees of the APA on: (i) Major issues of peace and 
security in Asia; (ii) Declaration on principles of friendship and 
co-operation in Asia; and (iii) Enhancing cooperation between the 
APA member Parliaments and their Governments.

 21st Session of the Steering Committee of the Parliamentary 
Conference on the WTO: The 21st Session of the Steering 
Committee of the Parliamentary Conference on the WTO was 
held in Geneva, Switzerland on 24 and 25 June 2010.  Shri P.C. 
Chacko, MP, participated in the Session. The following agenda 
items came up for discussion at the Seminar:

• Parliaments and the WTO Aid-for-Trade campaign

• The successful settlement of the banana dispute: A sign of things
to come? 
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• Preparations for the WTO Public Forum 2010

• Long-term prospects for the Parliamentary Conference on the
WTO

22. First Session of the General Assembly of FASPPED: An Indian 
Parliamentary Delegation consisting of Shri Kamal Kishor, MP 
and Dr. Prabhakar Kore, MP, attended the First Session of the 
General Assembly of FASPPED held on 6 and 7 July 2010 
in Jakarta, Indonesia. The topics discussed during the Session 
were: 

• Report on FASPPED activities since 2008

• Issues and challenges in achieving Education for All (EFA) in
the  Asia-Pacific region  

• Presentations by the parliamentarians from South Asian Region

• Experience of the World Bank, UNDP and UNICEF on the
implementation of EFA goals 

• Local and national efforts for EFA

23. International Parliamentary Conference on Climate Change - 
Global to Local: The CPA UK Branch organized an International 
Parliamentary Conference on Climate Change: Global to Local 
in London from 12 to 16 July 2010.  Smt. Chandresh Kumari 
Katoch, MP; Shri Baijayant J. Panda, MP; Km. Saroj Pandey, 
MP; and Smt. Jayanthi Natarajan, MP attended the Conference.  
The aim of the Conference was to support parliamentarians to 
influence the formulation and implementation of policy on 
climate change at local, national and international level.

24. Sixth Meeting of Women Speakers of Parliament: The Sixth 
Meeting of Women Speakers of Parliament was held in Bern, 
Switzerland on 16 and 17 July, 2010. The Lok Sabha Speaker, 
Smt. Meira Kumar attended the meeting wherein the following 
themes were discussed:—
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• Building national health systems

• Legislation and policy: Removing barriers to access to health
for all 

• Funding for MDGs 4 and 5

• Empowering women, including by addressing violence against
women 

• Raising awareness and building political will

25. Fourth and Fifth (Final) Meeting of the Preparatory Committee 
of the 3rd World Conference of Speakers of Parliament: Smt. 
Meira Kumar participated in the Fourth and Fifth (Final) 
Meeting of the Preparatory Committee of the 3rd World 
Conference of Speakers of Parliament held on 18 and 20 July 
2010 in Geneva, Switzerland. The Preparatory Committee 
considered amendments to the draft declaration of 3rd World 
Conference of Speakers of Parliament submitted by Parliaments 
during the meeting.

26. Third World Conference of Speakers of Parliament: The 
Speaker, Lok Sabha, Smt. Meira Kumar along with the Deputy 
Chairman, Rajya Sabha, Shri K. Rahman Khan, participated 
in the Third World Conference of Speakers of Parliament held 
in Geneva, Switzerland from 19 to 21 July 2010.  During the 
Conference, the following subjects were discussed:—

• Report on How Parliaments organize their work with the United 
Nations

• Reports on Progress since the 2005 Speakers Conference with 
regard to (a) Meeting the Millennium Development Goals;            
(b) Building global standards for democratic Parliaments;  
(c) Strengthening the IPU and its relationship with the United 
Nations 
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• General Debate on Parliamentarians in a world of crisis: 
Securing global democratic accountability for the common good 
and also adopted an outcome document 

• Report on the Sixth Meeting of Women Speakers of Parliament

• Panel Discussions on:

(a) Countdown to 2015: Keeping our collective promise on 
Millennium Development Goals

(b) Strengthening trust between Parliament and the people

27. 56th Commonwealth Parliamentary Conference: The  
56th Commonwealth Parliamentary Conference was held in 
Nairobi, Kenya, from 10 to 19 September 2010.  The Indian 
Parliamentary Delegation to the Conference was led by  
Smt. Meira Kumar, Speaker Lok Sabha and member, CPA 
Executive Committee.  Shri Hashim Abdul Halim, Speaker, 
West Bengal Legislative Assembly and Treasurer, CPA Executive 
Committee also attended the Conference. Shri Tanka Bahadur 
Rai, Speaker, Assam Legislative Assembly attended the CPA 
Executive Committee Meeting as the Regional Representative 
from the India Region. 

 The Delegation from India Union Branch consisted of  
Ms. Sushila Tiriya, MP; Shri Moinul Hassan, MP; Shri Harin 
Pathak, MP; Smt. Ingrid Mcleod, MP; and Smt. Harsimrat 
Kaur Badal, MP.

 The Delegation from India Region also included the following 
delegates from the State CPA Branches of India: Dr. A. 
Chakrapani, Chairman, Andhra Pradesh Legislative Council; 
Shri Wanglin Lowangdong, Speaker, Arunachal Pradesh 
Legislative Assembly; Smt. Pranatee Phukan, Deputy Speaker, 
Assam Legislative Assembly; Shri Dharam Lal Kaushik, Speaker, 
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Chhattisgarh Vidhan Sabha; Shri Pratapsing Raoji Rane, Speaker, 
Goa Legislative Assembly; Sardar Harmohinder Singh Chattha, 
Speaker, Haryana Vidhan Sabha; Shri Tulsi Ram, Speaker, 
Himachal Pradesh Vidhan Sabha; Shri S. Arvinder Singh Micky, 
Chairman, Jammu and Kashmir Legislative Council; Shri K.G. 
Bopaiah, Speaker, Karnataka Legislative Assembly; Shri Charles 
Pyngrope, Speaker, Meghalaya Legislative Assembly; Shri John 
Rotluangliana, Deputy Speaker, Mizoram Legislative Assembly; 
Shri Kiyanilie Peseyie, Speaker, Nagaland Legislative Assembly; 
Shri Pradip Kumar Amat, Speaker, Orissa Legislative Assembly; 
Shri Deependra Singh Shekhawat, Speaker, Rajasthan Vidhan 
Sabha; Shri M.B. Dahal, Deputy Speaker, Sikkim Legislative 
Assembly; Thiru R. Avudaiappan, Speaker, Tamil Nadu 
Legislative Assembly; Shri R.C. Debhath, Speaker, Tripura 
Legislative Assembly; Shri Harbans Kapoor, Speaker, Uttaranchal 
Legislative Assembly; Smt. Bharati Mukherjee, Member,  
West Bengal Legislative Assembly; and Dr. Yoganand Shastri, 
Speaker, Delhi Vidhan Sabha. 

 The theme of the Conference was ‘Parliament and Development 
in the 21st Century: Thus Far and Beyond ’.  The topics of the 
Workshops and Plenaries were:—

• The role of Parliament in peace-building: The case of Kenya in
addressing post-election violence in 2008  

• The role of parliamentarians in natural disaster management

• Energy and environment: Achieving sustainable development

• Parliament, accountability and the role of internet governance in
strengthening oversight 

• The role of parliamentarians in facilitating grassroots projects

• The role of parliamentarians in the protection of migrant
workers 
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• The global water and food crisis

• How prepared is the Commonwealth for the emerging new world
economic order? 

• Commonwealth initiatives in handling migration issues

 During the 56th CPC, the Second Commonwealth Women 
Parliamentarians (CWP) Conference was held on 13 September 
2010.  The CWP Conference was attended by Smt. Meira 
Kumar, Speaker, Lok Sabha; Smt. Harsimrat Kaur Badal, 
MP; Smt. Ingrid Mcleod, MP; Ms. Sushila Tiriya, MP;  
Smt. Pranatee Phukan, Deputy Speaker, Assam Legislative 
Assembly; and Smt. Bharati Mukherjee, Member, West Bengal 
Legislative Assembly.  

 The theme of the CWP was ‘The Status of Women in 2010’.  The 
discussions were held on the following topics in the Plenary 
Sessions:—

• Strategies to increase women’s representation in Parliament

• Enhancing participation of women in decision-making processes

• Women as migrant workers

• Reform of political parties – Working towards democracy

28. 31st General Assembly of the ASEAN Inter-Parliamentary  
Assembly: Shri G.V. Harsha Kumar, MP along with Shri 
R.C. Singh, MP,  visited Vietnam from 20 to 25  September 
2010 to attend the 31st General Assembly of the ASEAN 
Inter-Parliamentary  Assembly (AIPA). During the Assembly, 
India’s request for Observer status of the AIPA was approved by 
acclamation.  

29. 123rd Assembly of Inter-Parliamentary Union: The meeting 
of the 123rd Assembly of IPU was held in Geneva, Switzerland 



230 Indian Parliamentary Diplomacy

from 4 to 6 October 2010. An Indian Parliamentary Delegation 
led by Smt. Meira Kumar, Speaker Lok Sabha along with  
Shri K. Rahman Khan, Deputy Chairman, Rajya Sabha;  
Shri S.S. Ahluwalia, MP; Shri Kirti Azad, MP; Shri Hassan 
Khan, MP; Smt. Bhavana Gawali Patil, MP; and Smt. Annu 
Tandon, MP, attended the Assembly.

 During the Assembly, the following subjects were discussed:—

• Providing a sound legislative framework aimed at preventing 
electoral violence, improving election monitoring and ensuring 
the smooth transition of power (First Standing Committee on 
Peace and International Security)

• The role of Parliaments in ensuring sustainable development 
through the management of natural resources, agricultural 
production and demographic change (Second Standing 
Committee on Sustainable Development, Finance and 
Trade)

• Transparency and accountability in the funding of political 
parties and election campaigns (Third Standing Committee on 
Democracy and Human Rights)

 Besides, a special event on Migration and Development was 
held during the Assembly.  A resolution was adopted on the 
Emergency item on ‘The importance of international inter-
parliamentary cooperation for natural disaster response, in particular 
with regard to relief aid to flood-stricken Pakistan’. 

30. Meetings of the First Asian Parliamentary Assembly (APA) 
Executive Council and the APA Sub-Committee on Alleviating 
Poverty in Asia: The following subjects were discussed at the 
Meetings of the First Asian Parliamentary Assembly (APA) 
Executive Council and the APA Sub-Committee on Alleviating 
Poverty in Asia held in Jakarta on 12 and 13 October, 2010 
which was attended by Shri Tathagata Satpathy, MP: —
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• Achieving health equity in Asia

• Role of Asian Parliaments to promote a comprehensive counter-
terrorism and occupation strategy

• Environmental issues, global warming, climate change and
planting billions of trees throughout Asia

• Protecting and respecting cultural diversity in Asia

• Alleviating poverty in Asia

31. Globe Bio Diversity Forum and Globe Coral Reef Crisis 
Meeting: The Globe Bio Diversity Forum and the Globe Coral 
Reef Crisis Meeting were held from 24 to 26 October 2010 
in Nagoya, Japan.  The Globe Coral Reef Meeting was held 
alongside the Convention on Biological Diversity (CBD) 10th 
Conference of Parties (COP10) in Nagoya, Japan.  Shri Baijayant 
J. Panda, MP, and CPA Task Force Member on Climate Change 
attended the Forum and the Meeting. 

32. Fourth India and Asia Regions Commonwealth Parliamentary 
Association Conference: The Fourth India and Asia Regions 
Commonwealth Parliamentary Association Conference was 
hosted by the Chhattisgarh Branch of CPA India Region from 
25 to 29 October 2010 in Raipur, Chhattisgarh. Smt. Meira 
Kumar inaugurated the Conference on 26 October 2010.  
Shri K. Rahman Khan, Deputy Chairman, Rajya Sabha; Shri 
Kariya Munda, Deputy Speaker, Lok Sabha; Shri Kamal Kishore, 
MP, attended the Conference.  The theme of the Conference was 
‘Challenges of Development before the Developing Asian Nations’. 
During the two Plenary Sessions held on 26 and 27 October 
2010, the following topics were deliberated : (i)  Terrorism and 
naxalism: threat to democracy – Need for joint efforts in the region; 
and (ii) Food security and cooperation at regional level: Role and 
responsibility of parliamentarians.
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33. Conference on Parliaments, Minorities and Indigenous Peoples: 
Overcoming the Challenges to Effective Participation in 
Decision-Making: The Conference on Parliaments, Minorities 
and Indigenous Peoples: Overcoming the Challenges to Effective 
Participation in Decision-Making was held in Chiapas, Mexico 
from 31 October to 3 November 2010.  Shri Siricilla Rajaiah, 
MP, attended the Conference.  The themes discussed during the 
Conference were: 

• Effective participation in politics: Human right, a pre-requisite
for democracy and a means of preventing conflict

• Perspectives on effective participation – Minorities and indigenous
people 

• Legislative lessons learned

• The participation of minority and indigenous women in decision-
making 

• Measures for enhancing effective participation – Representatives,
citizens, political parties, inside Parliament, local, provincial, 
regional government and autonomous structures.

34. Address by His Excellency Mr. Barack H. Obama, President of 
the United States of America:  His Excellency, Mr. Barack H. 
Obama, the President of the United States of America addressed 
the members of Parliament on 8 November 2010 in the Central 
Hall of the Parliament House under the auspices of the Indian 
Parliamentary Group (IPG). The Vice-President of India and 
Chairman, Rajya Sabha, Shri Mohammad Hamid Ansari 
delivered the Welcome Address while  the Speaker, Lok Sabha 
and the President of the IPG, Smt. Meira Kumar proposed the 
Vote of Thanks.  The Prime Minister, Dr. Manmohan Singh 
also graced the occasion.

35. Meeting of the Standing Committee of the Conference of 
Speakers and Presiding Officers of the Commonwealth:  The 
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Meeting of the Standing Committee of the Conference of 
Speakers and Presiding Officers of the Commonwealth (CSPOC) 
was hosted by the Parliament of the Isle of Man in Douglas 
from 12 to 15 January 2011. The meeting was attended by the  
Lok Sabha Speaker, Smt. Meira Kumar being the member and 
the previous host of the Conference.

36. 3rd CPA Asia Regional Conference: The 3rd CPA Asia Regional 
Conference was hosted by the Parliament of Sri Lanka in 
Colombo from 11 to 16 February 2011.  The Speaker, Lok Sabha,  
Smt. Meira Kumar, the Chairperson of the India Region attended 
the Conference as the Guest of Honour and delivered an Address 
at the Opening Ceremony of the Conference.  Smt. Kumar was 
the Lead Speaker in the Plenary on Poverty Alleviation.  The 
other two Plenary Sessions were held on Climate Change and 
Natural Disaster and Mother and Child. 

37. CPA Mid-year Executive Committee Meeting:  The CPA Mid-
Year Executive Committee Meeting, held in Yukon, Canada 
from 23 to 28 February 2011, was attended by Shri Deependra 
Singh Shekhawat, Speaker, Rajasthan Vidhan Sabha and Sardar 
Harmohinder Singh Chattha, Minister of Cooperation and 
Supplies, Government of Haryana. 

38. 124th Assembly of the Inter-Parliamentary Union: An Indian 
Parliamentary Delegation led by Smt. Meira Kumar, Speaker,  
Lok Sabha attended the 124th Assembly of the IPU held in 
Panama City (Panama) from 15 to 20 April 2011. The other 
members of the IPD were: Shri K. Rahman Khan, Deputy 
Chairman, Rajya Sabha; Shri S.S. Ahluwalia, MP; Dr. C.P. 
Thakur, MP; Shri Jesudasu Seelam, MP; Smt. Meena Singh, 
MP; Shri Anurag Singh Thakur, MP; Smt. Shruti Choudhry, 
MP; Shri Vijay Bahadur Singh, MP and Shri Pyarimohan 
Mohapatra, MP.
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 The Assembly held General Debate on the political, economic 
and social situation in the world with reference to the overall 
theme of Parliamentary accountability: Living up to people’s 
expectations. During the Assembly, the resolutions of the 
following three Standing Committees were adopted: 

• Providing a sound legislative framework aimed at preventing 
electoral violence, improving election monitoring and ensuring 
the smooth transition of power (First Standing Committee on 
Peace and International Security)

• The role of Parliaments in ensuring sustainable development 
through the management of natural resources, agricultural 
production and demographic change (Second Standing 
Committee on Sustainable Development, Finance and 
Trade)

• Transparency and accountability in the funding of political 
parties and election campaigns (Third Standing Committee on 
Democracy and Human Rights)

• Two Panel Discussions on the subjects Recent political upheavals 
in the world: Lessons for democracy and Narrowing the gaps: 
Achieving the Millennium Development Goals with equity for 
children 

• Emergency Item on Strengthening democratic reform in emerging 
democracies, including in North Africa and the Middle East.

39. Second G-20 Speakers’ Consultation Meeting: An Indian 
Parliamentary Delegation led by the Lok Sabha Speaker,  
Smt. Meira Kumar visited the Seoul from 18 to 20 May 2011 
to attend the Second G-20 Speakers’ Consultation Meeting.   
Shri K. Rahman Khan, Deputy Chairman, Rajya Sabha 
also attended the meeting  wherein following topics were 
deliberated:
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• Strategies for inter-parliamentary collaboration for world peace
and anti-terrorism

• Strategies for developing economies based on the development
experiences of advanced countries

• Post-financial crisis: International coordination towards shared
growth and the role of Parliaments

• Special Session on ‘Strategies for inter-parliamentary 
collaboration for world peace and anti-terrorism: International 
coordination strategy of global security’.

40. Fourth Parliamentary Forum on Shaping the Information 
Society on the Triple Challenge of Cyber-Security: Information, 
Citizens and Infrastructure: The Fourth Parliamentary Forum 
on Shaping the Information Society on the Triple Challenge of 
Cyber-Security: Information, Citizens and Infrastructure held 
in Geneva, Switzerland from 18 to 20 May 2011 was attended 
by Shri Inderjit Singh Rao, MP; Smt. Darshana Vikram Jardosh, 
MP; and Shri Ali Anwar Ansari, MP.  The Conference deliberated 
on the following themes:

• Balancing fundamental human rights and security concerns: The
critical role of legislators

• Protecting citizens’ privacy in the era of social media

• Building confidence and security in cyberspace

• Enforcing appropriate legal frameworks to fight new and emerging
forms of cybercrime

• Protecting children online

• Ensuring the security of critical infrastructure

• The Parliamentary response: Good practices in enhancing cyber-
security  

• Inter-parliamentary cooperation for cyber-security.
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41. 15th General Assembly of the Asia Pacific Parliamentarians 
Conference on Environment & Development: The 15th General 
Assembly of the Asia Pacific Parliamentarians Conference on 
Environment & Development (APPCED) was held  in Kuala 
Lumpur, Malaysia  from  6  to 9 June 2011. Shri Sadananda 
Gowda Devaragunda Venkappa, MP; Shri Ninong Ering, MP; 
and Dr. Bhalchandra Mungekar, MP, attended the Assembly 
which deliberated on the theme ‘Climate Change and Tourism’.

42. Fifth Conference of the Association of SAARC Speakers and 
Parliamentarians: The Fifth Conference of the Association 
of SAARC Speakers and Parliamentarians was hosted by the 
Parliament of India in New Delhi from 9 to 12 July 2011.  
The Speakers of SAARC Countries (Afghanistan, Bangladesh, 
Bhutan, India, Maldives, Nepal, Pakistan and Sri Lanka) and the 
Presiding Officers of Indian Legislatures and Secretaries General/
Secretaries of SAARC Parliaments and Principal Secretaries/ 
Secretaries of Indian Legislatures attended the Conference.

 The Conference deliberated on the following two themes:

• Consolidating Democracy: Strengthening Trust between
Parliament and the people

• Sustainable development in SAARC countries.

 The meeting of the Secretaries General/Secretaries of the 
Parliament of SAARC Countries and Indian State Legislatures, 
held on 9 July 2011, was chaired by Shri T.K. Viswanathan, 
Secretary-General, Lok Sabha.  The meeting deliberated on the 
following two agenda items: ‘Towards paperless office- Harnessing 
information and communications technologies in SAARC 
Parliaments’ and ‘Meeting the information needs of the Members in 
SAARC Parliaments’.

43. 57th Commonwealth Parliamentary Conference, London, 
2011: The 57th Commonwealth Parliamentary Conference was 
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held in London from 22 to 28 July 2011. The Indian Delegation 
to the Conference was led by the Speaker, Lok Sabha, Smt. Meira 
Kumar. The Delegation from India Union Branch consisted of 
Sarvashri Arjun Charan Sethi, MP, Lok Sabha; Syed Shahnawaz 
Hussain, MP, Lok Sabha;  Mukut Mithi, MP, Rajya Sabha; Balbir 
Punj, MP, Rajya Sabha ; and Dr. (Smt.) Killi Kruparani, MP, Lok 
Sabha.  Shri T.K. Vishwanathan, Secretary-General, Lok Sabha 
attended the Conference as the Regional Secretary of CPA India 
Region and Member of Society of Clerks-at-the-Table. Shri S. 
Bal Shekar, Additional Secretary, Lok Sabha Secretariat, was the 
Secretary to the Delegation. 

 The Delegation from India Region also included the following 
delegates from the State CPA Branches of India: Sarvashri 
Nadendla Manohar, Speaker, Andhra Pradesh Legislative 
Assembly; Wanglin Lowangdong Speaker, Arunachal Pradesh 
Legislative Assembly; Pranab Gogoi, Speaker, Assam Legislative 
Assembly; Uday Narain Choudhary, Speaker, Bihar Vidhan 
Sabha;  Dharam Lal Kaushik, Speaker, Chhattisgarh Vidhan 
Sabha;  Pratap Singh Raoji Rane, Speaker, Goa Legislative 
Assembly; Ganpatsinh V. Vasava, Speaker, Gujarat Legislative 
Assembly;  Kuldeep Sharma, Speaker, Haryana Vidhan 
Sabha; Tulsi Ram, Speaker, Himachal Pradesh Vidhan Sabha;  
Shri Chandreshwar Prasad Singh, Speaker, Jharkhand Vidhan 
Sabha; D.H. Shankaramurthy, Chairman, Karnataka Legislative 
Council;   S. Karthikeyan, Speaker, Kerala Legislative Assembly; 
Vasant Davkhare, Deputy Chairman, Maharashtra Legislative 
Council; I. Hemochandra Singh, Speaker, Manipur Legislative 
Assembly; Charles Pyngrope, Speaker, Meghalaya Legislative 
Assembly; R. Romawia, Speaker, Mizoram Legislative Assembly;  
Kiyanilie Peseyie, Speaker, Nagaland Legislative Assembly; Pradip 
Kumar Amat, Speaker, Orissa Legislative Assembly; M.B Dahal, 
Deputy Speaker, Sikkim Legislative Assembly;  R. C. Debnath, 
Speaker, Tripura Legislative Assembly; Harbans Kapoor, Speaker, 
Uttarakhand Legislative Assembly; Biman Bandyopadhyay, 
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Speaker, West Bengal Legislative Assembly;  Mohd. Akbar 
Lone, Speaker, Jammu & Kashmir Legislative Assembly; Sardar 
Nirmal Singh Kahlon, Speaker, Punjab Vidhan Sabha; and  
Dr. Yoganand Shastri, Speaker, Delhi Vidhan Sabha.

 Sarvashri N. B. Subhedar, Secretary, Goa Legislative Assembly; 
Girish Jha, Secretary-in-Charge, Bihar Vidhan Sabha; 
Ngurthanzuala, Secretary, Mizoram Legislative Assembly and 
Mohd. Ramzan, Secretary, Jammu and Kashmir Legislative 
Assembly were the four Secretaries from the State Branches who 
attended the Conference.

 The year 2011 marked the 100th Anniversary of the 
Commonwealth Parliamentary Association. The theme of 
the Conference was ‘Reinforcing Democracy’, which was also 
the topic of the Centennial. The topic of the Plenary was 
‘Commonwealth Parliaments: Progress and Challenges’. Besides, 
a total of eight Workshops were held on the following topics:   
(i) Commonwealth in 21st Century; (ii) Parliament and 
Reforms – Raising the Benchmarks; (iii) Commonwealth 
Initiatives in Handling Migration Issues; (iv) Enhancing Good 
Governance and Accountability: Improved Standards of Probity 
and Performance; (v) The World Economy and Obstacles facing 
the Commonwealth; (vi) Women as Agents of Change: Where 
are We Now? The Way Forward; (vii) Technological Threats to 
International, National and Personal Security; and (viii) The Role 
of Parliamentarians in Advancing the Transfer of Agricultural  
Technology and Research.
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Statement of Bilateral Visits of the 
Indian Parliamentary Delegations

• Republic of Austria: Smt. Meira Kumar led a 12-member Indian 
Parliamentary Delegation to the Republic of Austria from 14 to 
17 September 2009. The other members of the Delegation were:  
Shri Anant Kumar Hegde, MP; Smt Rajkumari Ratna Singh, MP; 
Dr. E.M. Sudarsana Natchiappan, MP; Smt. Usha Verma, MP; 
Smt. Paramjit Kaur Gulshan, MP; and Shri Prabhat Jha, MP.

• Mauritius: The Lok Sabha Speaker led a 12-member Indian 
Parliamentary Delegation to Mauritius from 17 to 22 January 
2010. Dr. Raghuvansh Prasad Singh, MP; Shri Tiruchi Siva, 
MP; Smt. Rama Devi, MP; Shri Shivanand Tiwary, MP; and Dr. 
Mahesh Joshi, MP, were members of the Delegation.

• Bhutan: A 6-member Indian Parliamentary Delegation led by 
Smt. Meira Kumar visited Bhutan from 26 to 29 May 2010. The 
Delegation included Smt. Sushma Swaraj, MP and the Leader of 
the Opposition in Lok Sabha; Dr. (Kum.) Girija Vyas, MP; and 
Shri Vishwa Mohan Kumar, MP. During the visit, the Speaker, 
Lok Sabha addressed the Joint Session of the National Assembly 
and the National Council of Bhutan. 

• Hungary and Luxembourg: A 9-member Indian Parliamentary 
Delegation led by the Speaker, Lok Sabha, Smt. Meira Kumar visited 
Hungary from 7 to 10 June 2010 and also visited Luxembourg 
from  10 to 13 June 2010. The Delegation consisted of: Shri Naresh 
Gujral, MP; Shri Ganesh Singh, MP; Shri Mohammad Shafi, MP; 
Smt. Davidson J. Helen, MP; Dr. P.L. Punia, MP; and Shri N. 
Gowda Cheluvaraya Swamy, MP.
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• Mongolia: An Indian Parliamentary Delegation comprising of     9 
members led by Smt. Meira Kumar visited Mongolia from 26 to 
30 June 2010. Shri Manikrao Hodlya Gavit, MP; Dr. Virendra 
Kumar, MP; Shri Raashid Alvi, MP; Shri Bharatkumar Raut, MP; 
Shri Raju Shetti alias Devappa Anna, MP; and Dr. Pulin Bihari 
Baske, MP, were other members of the IPD.

• United Kingdom: The Speaker, Lok Sabha led a 13-member 
Indian Parliamentary Delegation to the United Kingdom from 15 
to 19 January 2011. The Delegation included Shri Rajiv Pratap 
Rudy, MP; Shri Sanjay Nirupam, MP; Shri H.D. Kumaraswamy, 
MP; Shri Dushyant Singh, MP; and Shri K. Sugumar, MP.

• Mexico: A 9-member Indian Parliamentary Delegation led by 
Smt. Meira Kumar visited Mexico from 11 to 14 April 2011. The 
other members of the Delegation were: Dr. M. Jagannath, MP; 
Shri Ravindra Kumar Pandey, MP; Shri Sanjay Kumar Dinanath 
Patil, MP; and Shri Shreegopal Vyas, MP.

• Vietnam: Smt. Meira Kumar led a 13-member Indian Parliamentary 
Delegation to Vietnam from 14 to 17 May 2011. Dr. Thokchom 
Meinya, MP; Shri Khekiho Zhimomi, MP; Shri Rajniti Prasad, 
MP; Shri Rajendra Agrawal, MP; Shri C.M. Chang, MP; and  
Shri Ramesh Rathod, MP were members of the Delegation. 

• Sweden and Denmark: An 8-member Indian Parliamentary 
Delegation led by Smt. Meira Kumar visited Sweden from 
13 to 15 June 2011 and Denmark from 16 to 18 June 2011.  
Shri Hukmdev Narayan Yadav, MP; Shri Datta Raghobaji 
Meghe, MP; Shri E.T. Mohammed Basheer, MP; Shri Premdas 
Katheria, MP; Shri P. Rajeeve, MP; and Shri Thomas Sangma, MP, 
represented the IPD.
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Statement of Foreign Parliamentary 
Delegations visiting India

• Timor-Leste: A 9-member Parliamentary Delegation from Timor-
Leste led by Mr. Osorio Florindo, President of the Committee on 
Poverty Reduction, Rural, Regional Development and Gender 
Equality visited India from 6 to 15 September 2009 and called 
on the Vice-President of India and Chairman, Rajya Sabha,  
Shri Mohammad Hamid Ansari and the Speaker, Lok Sabha,  
Smt. Meira Kumar. 

 The Delegation also interacted with the Minister of Women 
& Child Development, Smt. Krishna Tirath; the Minister of 
Rural Development, Dr. C.P. Joshi; the Chief Minister of Delhi,  
Smt. Sheila Dixit; the Chairperson, National Commission 
for Women, Dr. (Kum.) Girija Vyas; the Centre for Women’s 
Development Studies; and the representatives of All India Women’s 
Education Fund Association.

• Oman: Dr. Yahya Bin Mahfoodh Bin Salem Al Manthri, Chairman 
of the State Council in the Sultanate of Oman led a 10-member 
Parliamentary Delegation to India from 14 to 18 December 2009 
and called on the President of India, Smt. Pratibha Devisingh 
Patil; the Vice-President of India and Chairman, Rajya Sabha, 
Shri Mohammad Hamid Ansari and the Speaker, Lok Sabha,  
Smt. Meira Kumar. 

 The Delegation also interacted with the Leader of Opposition,    
Lok Sabha, Shri L.K. Advani, and Chairman and members of the 
Standing Committee on External Affairs.
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• Thailand: A Parliamentary Delegation from Thailand led by  
Mr. Chai CHIDCHOB, President of the National Assembly and 
Speaker of the House of Representatives of the Thai Parliament 
visited India from 18 to 24 December 2009 and called on the  
Lok Sabha Speaker.

• Uruguay: Mr. Roque Arregui, President of the House of 
Representative of the Parliament of Uruguay led a 9-member 
Parliamentary Delegation to India from 10 to 16 January 2010 
and called on the Speaker, Smt. Meira Kumar. 

 The Delegation also interacted with the Minister of State for 
External Affairs, Dr. Shashi Tharoor, and the Chief Minister of 
Delhi, Smt. Sheila Dixit.

• Vietnam: A 12-member Parliamentary Delegation from Vietnam 
led by    Mr. Nguyen Phu Trong, Chairman of the National 
Assembly of Vietnam, visited India from 23 to 28 February 2010 
and called on the President of India, the Vice-President of India, 
and the Lok Sabha Speaker. 

 The Delegation also interacted with the Leader of Opposition,    
Lok Sabha, Smt. Sushma Swaraj and the Chairman and members 
of the Standing Committee on External Affairs. 

• Croatia: Mr. Luca Bebic, President of the Parliament of Croatia 
led a 7-member Parliamentary Delegation to India from 6 to 10 
March 2010 and called on the Vice-President of India, and the 
Speaker, Lok Sabha. 

 The Delegation also interacted with the Minister of State for 
External Affairs, Smt. Praneet Kaur, and the Chairman and 
members of the Standing Committee on External Affairs. 

• Estonia: A 10-member Parliamentary Delegation led by  
Dr. (Mrs.) Ene Ergma, President of the Riigikogu (Parliament 
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of Estonia) visited India from 3 to 10 April 2010 and called on  
Smt. Meira Kumar. 

 The Delegation also interacted with the Leader of Opposition,     
Lok Sabha, Smt. Sushma Swaraj, and the Minister of State for 
External Affairs, Smt. Praneet Kaur. 

• Paraguay: An 8-member Paraguayan Parliamentary Delegation 
led by Mr. Miguel Carrizosa Galiano (Senator), President of the 
Parliament Paraguay visited India from 10 to 14 April 2010 and 
called on Shri Mohammed Hamid Ansari, the Vice-President of 
India and Chairman, Rajya Sabha and Smt. Meira Kumar, the  
Lok Sabha Speaker. 

 The Delegation also interacted with the Leader of Opposition,     
Lok Sabha, Smt. Sushma Swaraj; the Minister of Parliamentary 
Affairs and Water Resources, Shri Pawan Kumar Bansal; the 
Minister of State for External Affairs, Dr. Shashi Tharoor; and the 
Chairman and members of the Standing Committee on External 
Affairs. 

• European Parliament: A 22-member India Delegation of the 
European Parliament led by Mr. Graham Watson, Member of the 
European Parliament, and Chairman of the India Delegation in 
the European Parliament visited India from 25 to 30 April 2010 
and called on the Speaker, Lok Sabha, Smt. Meira Kumar.

 The Delegation also interacted with the Leader of Opposition,     
Lok Sabha, Smt. Sushma Swaraj; the Minister of Agriculture, 
Shri Sharad Pawar; the Minister of State for External Affairs,  
Smt. Praneet Kaur; and the Member-Convener and other members 
of the Parliamentary Forum on Global Warming and Climate 
Change. 

• Mexico: Mr. Carlos Jimenez Macias (Senator), President of the 
Committee on External Affairs, Asia-Pacific in the Mexican 
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Parliament led a 9-member Mexican Parliamentary Delegation to 
India from 8 to 14 August 2010 and called on the Vice-President 
of India, and the Speaker, Lok Sabha.

 The Delegation also interacted with the Leader of Opposition,     
Lok Sabha, Smt. Sushma Swaraj; the Minister of Parliamentary 
Affairs and Water Resources, Shri Pawan Kumar Bansal; the Minister 
of State for External Affairs, Smt. Praneet Kaur; the Chairmen and 
members of the Committee on Home Affairs, External Affairs and 
Commerce. 

• Mongolia: A 15-member Parliamentary Delegation from Mongolia 
led by Mr. Damdingiin Demberel, Chairman (Speaker) of the 
State Great Hural (Parliament) of Mongolia visited India from  
8 to 14 December 2010 and called on the Vice-President of India 
and Chairman, Rajya Sabha, Shri Mohammad Hamid Ansari, the 
Speaker, Lok Sabha, Smt. Meira Kumar. 

 The Delegation also interacted with the Leader of Opposition 
in the Lok Sabha, Smt. Sushma Swaraj; the Minister of External 
Affairs, Shri S.M. Krishna; the Minister of Steel, Shri Virbhadra 
Singh; the Chairman and members of the Standing Committee on 
External Affairs; and the Chairman, Atomic Energy Commission 
of India.

 Mr. Damdingiin Demberel also planted a sapling in the Parliament 
House Complex.

• Albania: An 11-member Parliamentary Delegation from Albania 
led by Mrs. Josephina TOPALLI, Speaker of the Parliament of 
Albania visited India from 18 to 22 December 2010 and called on 
the Speaker, Lok Sabha, Smt. Meira Kumar. 

 The Delegation also interacted with the Deputy Chairman,  
Rajya Sabha, Shri K. Rahman Khan; the Minister of State 
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for External Affairs, Smt. Praneet Kaur; and the Minister of 
Parliamentary Affairs and Water Resources, Shri Pawan Kumar 
Bansal.

• Austria: A 9-member Parliamentary Delegation from Austria led 
by Mrs. Barbara PRAMMER, President of the National Council of 
the Austrian Parliament visited India from 6 to 11 February 2011 
and called on the President of India, Smt. Pratibha Devisingh Patil 
and the Lok Sabha Speaker, Smt. Meira Kumar.

 The Delegation also interacted with the Deputy Chairman,      
Rajya Sabha, Shri K. Rahman Khan; the Leader of Opposition, 
Lok Sabha, Smt. Sushma Swaraj; the Minister of Parliamentary 
Affairs and Water Resources, Shri Pawan Kumar Bansal; and the 
Chairman and members of the Standing Committee on External 
Affairs. 

• Republic of Korea: Mr. Park Hee Tae, Speaker of the National 
Assembly of the Republic of Korea led a 16-member Parliamentary 
Delegation to India from 22 to 26 March 2011 and called on 
the Vice-President of India and Chairman, Rajya Sabha, and the 
Speaker, Lok Sabha.

• Afghanistan: A Parliamentary Delegation from Afghanistan led by 
Mr. Abdul Raouf Ibrahimi, President of the National Assembly 
of the Islamic Republic of Afghanistan visited India from 12 to 
15 July 2011 and called on the Speaker, Lok Sabha, Smt. Meira 
Kumar. The Delegation also had meetings with the Minister of 
Parliamentary Affairs and Water Resources, Shri Pawan Kumar 
Bansal; and the Minister of Science & Technology and Earth 
Sciences, Shri Vilasrao Deshmukh.



246 Indian Parliamentary Diplomacy

Statement of Parliamentary 
Friendship Groups in  

Indian Parliament

Sl. No. Name of Country

1. Afghanistan

2. Algeria

3. Australia

4. Azerbaijan

5. Bahrain

6. Bangladesh

7. Belarus

8. Bosnia & Herzegovina

9. Botswana

10. Bulgaria

11. Canada

12. Chile

13. China

14. Croatia

15. Cuba

16. Cyprus

17. Czech Republic

18. Estonia
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Sl. No. Name of Country

19. European Parliament

20. Finland

21. France

22. Georgia

23. Germany

24. Ghana

25. Greece

26. Hungary

27. Indonesia

28. Iran

29. Iraq

30. Israel

31. Japan

32. Jordan

33. Kazakhstan

34. Kuwait

35. Lao PDR

36. Latvia

37. Lebanon

38. Malaysia

39. Maldives

40. Mexico

41. Mongolia

42. Morocco

43. Nepal
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Sl. No. Name of Country

44. Pakistan

45. Panama

46. Peru

47. Philippines

48. Poland

49. Portugal

50. Republic of Korea

51. Romania

52. Russian Federation

53. Saudi Arabia

54. Slovak Republic

55. Spain

56. Sri Lanka

57. Sweden

58. Trinidad & Tobago

59. Tunisia

60. Turkey

61. Ukraine

62. United Kingdom

63. United States of America

64. Venezuela

65. Vietnam

66. Yemen

67. Bhutan

68. Oman 
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Sl. No. Name of Country

69. Thailand

70. Uruguay

71. Mauritius

72. Democratic Republic of Congo

73. Egypt

74. Slovenia

75. Singapore

76. Ethiopia

77. Lithuania

78. Myanmar
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